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LOK SABHA

Saturday, August 25, 1962/Bhadra. 3,
1884 (Saka)

.

The Lok Sabha met at Eleven of the
Clock.

[MR, SPEAKER in the Chair]
ORAL ANSWERS TO QUESTIONS
A W
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The Minister of Education (Dr.K. L.

‘Shrimali): (a) to (c). A statement is
laid on the Table of the Lok Sabha.

STATEMENT

(a) A scheme for opening schools
for children of Central Government

1611(Ai)L.S.D.—1.
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employees and other floating popula-
tion is under consideration.

(b) The institutions recognised by
the Central Board include 309 higher
secondary schools of Delhi and one
from Ahmedabad. Of these, 10 in-
stiutions teach three languages on a
compulsory basis and the remaining
institutions will switch over to the
Three Language Formula as soon as
the all-India syllabus of the Board is
introduced.

(e) The Central Board is at pre-
sent drawing up a detailed syllabus
for its all-India examination which is
likely to be finalised by the end of
this year. The first examination on
that syllabus will Be held three years
after the syllabus is first introduced in
the schools. In the interim period,
the Board will conduct the c¢xamina-
tions on the existing syllabuses.

Shri S. C. Samanta: May 1 know
whether some schools will be recog-
nised by the Government on a regio-
nal basis also as it is now at pre-
sent in Delhi and one in Ahmedabad?

Dr. K. L. Shrimali: The question
of the Government recognising a
school does not arise. These schools
are being set up and they will be for
purposes of examination affiliated to
the Central Board of Secondary- Edu-
cation.

Shri S. C. Samanta: The statement
says that the institutions recognised
by the Central Board include 309
higher secondary schools of Delhi and
one form Ahmedabad. I wanted to
know whether regionally, in the dif-
ferent parts of the country these in-
stitutions will be established.

Dr. K. L. Shrimali: Yes, Sir. Y
have already said that if the schools
satisty the conditions which are laid
down by the Board naturally, they
could seek affiliation with the Cen-
tral Board of Secondary Education.
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One condition is that there must be
concurrence of the State Government.

Shri D. C. Sharma: The Board
wants to organise an all-India exami-
nation. May I know in what way this
all-India examination will be differ-
ent from the examinations that are
being conducted by the Higher Secon-
dary School Boards in other States
today?

Dr. K. L. Shrimali: The special
features of this Board are: we are
allowing only two languages as media
of examination, Hindi and English. As
far as the other schools are concern-
ad, all over the country, they have
_different regional languages. This
Board will have only two langu-
ages, Hindi and English. All the
schools which follow the ecommon cur-
riculum and syllabi of this Board will
be affiliated to this Board provided
the State Governments also concur.

Shrimatj Savitri Nigam: May I
know whether the Higher Secondary
School in Andaman will also be re-
cognised by this Board or not and
whether any assessment has been
made to find out whether proper per-
sonnel have been given to these new
schools opened in Dethi?

Dr. K. L. Shrimali: It is a separate
question. The hon. Member may put
a geparate question.

Shri Daji: How many languages
are taught as the third language and
may I know whether schools have ade-
qQuate arrangements for teaching the
third language?

Dr. K. L. 8hrimali: The hon. Mem-
Ber is aware that under the three-
language formula, one has to learn
Hindi and English and in those States
which have Hindi as the mother ton-
gue or the regional language, they
have to learn another Indian langu-
age.
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Shrj Harish Chandra Mathur: A dis-
tinguishing feature of these schools
affiliated to the Central Board would
be that they woulq teach only Hindi
and English. Do I take it that the
vast region where Hindi has been
accepted as the regional language will
have no use for this Board? Because,
they are already teaching Hindi and
English as Hindi is the regional lan-
guage. Do I understand that a large
section of twenty crores of the popu-
lation covered by that region will
have no use for this Board and this
Board will be only for the other re-
gions?

Dr. K. L. Shrimali: I am afraid
the hon. Member has not understood
the purose for which the Central
Board has been set up. The Board,
first of all, caters to all the schools in
the territory of Delhi. Then, such
schools will be affiliated to this Board
which follow the common curriculum
and common syllabi. One of the con-
ditions is that these institutions will
have only Hindi and English as the
medium of instruction. Therefore,
any school which has Hindi and Eng-
lish as the media of instruction could
geek affiliation to this Board, provided
the State Government also concur.

As the hon. Member is aware, fin
other States, there are regional lan-
guages as the media of instruction or
examination. And this board will
cater to the needs of those institutions,
particularly, where the children of
the Central Government employees
are receiving their education who
have to be transferred from place to
place. If a child is letarning through
the medium of Tamil, and if he is
transferred to an area where Oriya is
the medium, obviously, the child will
have to face difficulties. We are envi-
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saging that in each State, there will
be a school which has Hindi or Eng-
lish as the medium of instruction, so
that this not only facilitates the trans-
fer of children from one area ‘o an-
other but will also enable them to
appear for a common examination.

Reorganisation of Natiomal Coal
Development Corporation

+
( Shri Rameshwar Tantia:
*576.{ Shri Bishanchander Seth:
| Shri P. C. Borooah:

‘Will the Minister of Mines and Fuel
be pleased to state:

(a) whether it is a fact that Gov-
ernment are considering a proposal to
reorganise the top administrative set
up of the National Coal Development
Corporation; and

(b) if so, the reason therefor?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) and (b).
The scheme of the re-organisation of
the National Coal Development Cor-
poration has been taken up by that
autonomous body in it own way and
in consultation with the Ministry of
Mines and Fuel. The purpose is to
vest authorities at various levels with
adequate powers, both financial and
administrative, to take decisions in
order to expedite implementation ~of
its projects.

Shri Rameshwar Tantia: May I
know whether it is a fact that Gov-
ernment are thinking of splitting up
the present NCDC into three or four
regional corporations, and if so, what
their powers and functions will be?

Shri K. D. Malaviya: Government
gave their suggestion in this connec-
tion to the managing director of the
NCDC who has personally agreed,
generally, to the suggestions, and is
now taking steps to amend the arti-
cles of association by placing the
suggestion before the general meeting
of the corporation.

It is also a fact that the suggestion
given by the Ministry to the managing
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director is to the effect that so far as
it is possible for the corporation to do,
the coal producing areas should be
divided into six regions, and they
should be vested with as good an
amount of powefl as it is possible for
them to do.

Shri Rameshwar Tantia: May I
know whether it is a faet that the
NCDC could not produce the coal
according to the target, and if so,
whether Government have found out
whether it was on account of the Cen-
tral control, ineffective control or due
to any other reason?

Shri K. D. Malaviya: No, I totally
deny this. The NCDC are going ahead
with their programme. As is known,
more especially to my hon. friend who
is interested in coal production, a coal
mine takes ‘about five to seven years
to come to full development, and in
the early stages, it cannot produce as
much coal as it is planned for, if it
wants to do the work systematically
and does not want to do mine-slaugh-
tering. Therefore, in due course, ac-
cording to Plan, the NCDC is going
to fulfil its programme.

Shri Bhagwat Jha Azad: According
to the confession of the NCDC, it is
producing below its present capacity.
May I know whether the present ad-
ministration is also responsible, apart
from the transport bottle-neck for
this under-production by the NCDC?

Shri K. D. Malaviya: There have
been some cases of under production,
deliberately with a viewd to avoid
some accidents, or due to inability of
coal being ffloved out. It is no use
specifying that it could not be moved
because of rail transport bottle-necks.

There are some other cases also,
where such a thing might have been
possible because of personnel difficul-
ties or organisational difficuities which
might have beeh faced by the NCDC.
But I am not aware particularly of
any case where the NCDC have not
been able to produce because of ineffi-
\ciency or inability.

Shri Indrajit Gupta: May I know
whether these proposals for decen-
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tralisation envisage also giving greater
powers to the local managements of
the individual mines which are under
the NCDC?

Shri K. D. Malaviya: That is pre-
cisely so.

Shri Venkatasubbaiya: May Iknow
if Government proposes to bring the
Singareni Collieries also under the
purview of the NCDC?

Shri K. D. Malaviya: Yes, Sir. The
idea of the Ministry is that the Singa-
reni Collieries should also work in
collaboration with the NCDC. What
that pattern of eollaboration or co-
operation will be is still under con-
sideration between the Andhra Pra-
desh Government and the Central

Government.
)

Savings and Rising Prices

+
[ Shri Subodh Hansda:
+577, ) Shri Basumatari:
‘) Shri S. C. Samanta:
| Shri R. Barua:

Will the Minister of Fimance be
pleased to state:

(a) whether it is a fact that Re-
serve Bank of India is probing into
the effect on the saving capacity of the
people due to rising prices of essen-
tial commodities; and

(b) if so, whether it has started its
survey and when it is expected to
complete the work?

The Deputy Minister in the Ministry
of Finance (Shrimati Tarkeshwari
Sinha): (a) No Sir;

(b) Does not arise.

Shri Subodh Hansda: Is it for the
Reserve Bank to say that the income
of the people or the saving power of
the people has gone up? May I know
whether Government propose to set up
a special machinery to find out whe-
ther the saving power of the people
has gone up or not?

Shrimati Tarkeshwari Sinha: There
is no need for the Government to set
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up such a special machinery, As the
hon. Member is aware, the Mahalano-
bis Committee is looking after the re-
distribution of the increased national
income in the country.

Shri Subodh Hansda: The Minister
stated that the Mahalanobis Commit-
tee has gone into this factor. May
I know whether this survey is con-
ducted in the interior villages or it
has been conducted in the towns and
cities?

Shrimati Tarkeshwari Sinha: The
Mahalanobis Committee has been
looking into the question of the in-
crease of national and per capita in-
come, and how it has been distributed.
Now, the method they are following is
the usual method that should be
followed in order to come to any defi-
nite conclusion in regard to that, but,
as the hon. Member is aware, there
are so many difficulties in getting the
appropriate data in regard to that.

Shri S. C. Samanta: As saving is
dependent on prices of essential com-
modities, may I know whether any
non-governmental agency has been
taken into confidence to survey these
things?

Shrimati Tarkeshwari Sinha: It de-
pends on where the prices rise in
which field the price rises, because
sometimes it happens that a decrease
in personal savings bring about an
increase in business savings or a
decrease in business savings bring
about an increase in personal savings.
So, that is one of the aspects to be
considered, but that is not the only
aspect that governs the quantum of
savings.

Shri Sham Lal Saraf: May I know
if any effective attempt has been
made to hold the price line at a rea-
sonable price? - - !

Shrimati Tarkeshwarl Sinha: Gov-
ernment is always aware of this seri-
ous problem, and Government is taking
all the steps to bring equilibrium or
stability in the prices.

Shri Narendra Singh Mahida: Can
any one with a very moderate income
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save anything in these days of high
prices?

Shrimati Tarkeshwarl Sinha: As I
said in my original answer, the survey
has not been made. It is very difficult
to answer specifically about that.

Shri Harish Chandra Mathur: This
question arises out of rising prices
of essential commodities. Do I under-
stand that the Government concedes
that the prices of even essential com-
modities continue to rise at present,
because in the Budget Speech the Fin-
ance Minister had clearly stated that
their one achievement was the arrest
of the prices. So, I want to know whe-
ther they concede that there is a rise
in prices.

Mr. Speaker: He is entering into
arguments now.

Shri Harish Chandra Mathur: I am
not. I want to know whether they con-
cede that there is a rise in prices
and that there is need to take any
action.

Shrimati Tarkeshwari Simha: This
question is relative, savings vis-a-vis
rise in prices, and therefore the hon.
Members question does not pertain to
this specific question, but this is not
a denial of the fact that Government
is aware of the problem that there has
been a rise in prices.

Coal Supply Position

+
J Shri S. M. Banerjee:
\ Shri Prakash Vir Shastri:

Will the Minister of Mines and
Fuel be pleased to state:

*578.

(a) whether supply position of coal
beyond Moghal Sarai has improved;

(b) whether it is a fact that coal
supply is still inadequate; and

(c) it so, steps taken by Govern-
ment to move coal from the pitheads?

The Minister of Mines and Fuel
(Shri K. D, Malaviya): (a) Yes.

(b) Yes, as the demand has far
exceeded the available supplies.

BHADRA 3, 1884 (Saka)
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(c) The following are the main
steps taken by the Government to

ensure adequate supply of coal to
meet the increasing demands from
all parts of the country in general

and above Moghal Sarai in particular;

(i) Increase in rail movement
capacity from July, 1962 of
additional 100 wagons per day
in the “Above Moghal Sarai
Area” from the Bengal|Bihar
coalfields;

(ii) movement of coal in  block
rakes in heavier type of
wagons;

(iii) collieries are being urged to
step up loading of coal wagons
on Sundays and Holidays;

(iv) plans have been drawn to
develop the Singrauli coal-
field, which will produce
about 2.5 million tons under
the Third Plan and all the
coal will be for industries in
the “Above Moghal Sarai
direction”;

(v) plans are being drawn up for
transporting some coal by
river and road for short dis-
tances in North India from
the West Bengal[Bihar coal-
fields to certain districts of
Uttar Pradesh.

Shri S. M. Banerjee: I want to know
whether it is a fact that during the
month of March, 1962, in U.P. only
50 per cent of fhe requirement was
being supplied. If so, what steps are
being taken to see that at least the
quota is increased?

Shri K. D, Malaviya: I cannot say
just now whether only 50 per cent of
the quota allotted was supplied. But
it is a fact that for the whole of the
country, not only UDP. State, the
quotas were related to the actual
availability of rail wagons. Previously,
it was not like that. Therefore, it
appears that there has been some
reduction. But, as I have just now
mentioned, supply of coal has increas-
ed and we are taking other steps
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also. Surely, that will improve the
position much more.

Shri S. M. Banerjee: I want to
know whether it is a fact that the
coal dumps which have been estab-
lished in UP. are without coal
because of the inadequate coal sup-
ply. If so, what steps are being taken
to see that there is some coal in the
coal dumps?

Shri K. D. Malaviya: We are taking
adequate steps to see that there is
enough quantity of coal in the dumps.
Sometimes, the dumps are full but
coal is moved much more quickly
and it takes a little more time to build
them up, again.

1 THEMAR JAEA : GFR A
At FFS g A &) qwg gwy
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W F gfafaa gt § Fgar & 9@
Fra, {6 31 F oY & A ¥ Fer
WA | AT GHE WA qg aqE FT
feafa & § & a8 o919 7 a& ToTA
& S ?

st Fo o WA : X wA
Iax # 3z fadea fewrdfe aew
N ¥ TP FEAT AT IO
¥ o9 omr ¥qo@ W
FT FATT & GET I AT
% wife A aga @ W ¥ 1
f @ ¥ g wgEa faw eEd
femax ¥ ik § ar swFER ¥
¥ Qar & gFar &, WK @K q
 FoR F foay, f5 Faer & ¥
3 oI 9@ 0

EEEM

4429

Mr. Speaker: Shri Bade. Shri Guha.

Shri A. C. Guha: May we know
what steps have been taken as yet....

Shri Bade rose—

Mr. Speaker: When I call an hon.
Member and if he does not hear, it
is his fault; he has to suffer.
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Shri Bade: Sometimes you call the
names loudly; sometimes you call in
a low voice.

Mr. Speaker: If the hon. Member
has not heard me, then it is my fault.
Did not hon. Members hear me cal-
ling Shri Bade?

Some Hon. Members: Yes.

Mr. Speaker: Everybody here has
heard; but only the hon. Member does
not hear. All right; I will give him
an opportunity. Shri Guha.

Shri A. C. Guha: May we know
what steps have been taken gas yet
for carrying coal by inland water-
ways? If there is any such scheme,
up to what point will coal be carried
by inland waterways?

Shri K. D, Malaviya: The States
concerned and the Ministries con-
cerned in the Government of India
are considering the matter. I have
already given some indication of the
scheme. 1 suppose it will be better
for me to make some sort of an-
nouncement only when this scheme is
finally approved as a whole by the
Government concerned and when we
start moving the coal.

ot fastfa fasy - & stwar wmEaw
fe @ ofy Y § % qEr FTART AW
farar & for gt #Yqer faerre Stram & 98
¥ 00 TT Joo WIT THFAT 1T & ALY
afex 2% @ a@m ?

&Y ®o Fo WIWENT : TAT FIS FTET
&Y g qATaT § ¥fFA a8 gAR HATE A
wqifem q&< ¢ & i Fwe Gar g
gl ¥ g el A F g TF afg
g 2 9%, 9 R W @ AW
#t o, @ ] W gEE@T A AR G
¥ ar o) fF a0 § Fraen gy
@@ |
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fpardy & 39 #1 g81 ¥ & o EE F
a] F fem & ?

sft §o Fo WIAT : Ig Agd T3
A ¥ | WS G WM F TR § FAAqT
fF wyaer aeF ST AT TG AfEwT
g dfFT o2t FE A9F § @ AT
gamigd a1 qouw AW g AA
g TATHT FIC G§F  FIIAT 3 SET
TEH 2 @ g W @aR 74 7

Fertilizer Plant at Rourkela

( Shri B.+ K. Das:
| Shri Subodh Hansda:
*579. J Shri S, C. Samanta:
*9 Shri M. L. Dwivedi:
Shri Bishanchander Seth:
( Shri A. N. Vidyalankar:

Will the Minister of Steel and
MHeavy Industries be pleased to state:

(a) the progress of the fertilizer
plant to be set up at Rourkela;

(b) whether both the ammonia pro-
ducing and processing sections will go
into production simultaneously;

(c) what will be the production
capacities of the two sections; and

(d) the total cost of the plant?

The Deputy Minister in the Minis-
try of Steel and Heavy Industries
(Shri P. C. Sethi): (a) The plant is
nearing completion. Omne stream is
expected to go into operation in
September, 1962.

(b) The Ammonia producing and
Ammonia processing sections are
expected to go into operation one
after the other, with an intervening
period of about six weeks,

(c) The installed capacity of the
Ammonia producing plant is 463 tons
of Ammonia per day. The Ammonia
processing plant when in full produc-
tion, will produce about 1800 tons of
calcium ammonium nitrate per day.

(d) Rs. 23 crores including town-
ship and ancillaries.
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Shri B. K. Das: May I know whe-
ther the nitrogen that will be releas—
ed by the Steel Plant will also be
utilised by the fertiliser plant that
will be set up?

Shri P, C. Sethi: Yes, Sir.

Shri Subodh Hansda: May I know
what type of chemical fertilisers are
to be manufactured from this plant,
whether it will be ammonium sul-
phate or double salt or urea?

Shri P. C. Sethi: It will be calcium
ammonium nitrate.

=it fafa fowr @ wFar § O w2
ATZIL AT 0 2 I9 FT AR 9 &
g & a9 fegam § AR TR &
t foaad wEAEAR AiTH § IT FT CF
qF qAT HT FEAZAL FT R fEgeamT
F faaTor gNIT A1 TEAT CHIE T HE-
JrzaR Jaq & I F faa e ?

Shri P. C. Sethi: The distribution
is done throughout India.

Incentive Bonus Scheme

+
*580 f Shri P. R. Chakraverti:
"7\ Shri Indrajit Gupta:

Will the Minister of Steel amnd
Heavy Industries be pleased to state:

(a) whether it is a fact that the
workers of the Bhilai Steel Works
including mines have received over
Rs. 17,34,000 as bonus during the
first 6 months of the introduction of
the Incentive Bonus Scheme;

(b) when this scheme was intro-
duced and how many workers have
been benefited by it;

(c) whether the experience of
efficiency results obtained in Bhilai

justity the extension of the scheme
to similar enterprises; and
(d) if so, where Government

propose to make further introduction
of the scheme?
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The Deputy Minister in the Minis-
try of Steel and Heavy Industries
(Shri P. C, Seth): (a) Yes, Sir.

(b) The scheme was introduced
from 1st December, 1961 and 13,000
workers have been benefited by it.

(¢) and (d). The scheme covers all
the three steel plants in the public
sector.

Shri P. R, Chakravertl: To what
extent has production increased as a
result of the introduction of the
scheme and in what proportion the
gains realised are divided between the
workers and the industry?

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam):
It is worked on a phased basis. A
minimum production is fixed and any
production over and above that is
taken into account for giving bonus.
When 100 per cent production is
reached they will be able to get 50
per cent of the basic wage as bonus.

Shri P. R, Chakraverti: Is there
any proposal to introduce as the next
step the scheme of giving workers
an opportunity to participate in the
management?

Shri C. Subramaniam: That is
completely a  different question
altogether but I may tell the hon.
Member that it is under considera-
tion.

Shri Indrajit Gupta: Since the
incentive bonus scheme has been
introduced in all the three plants are
we to take it that some other factors
are responsible for higher efficiency
at Bhilai as compared to the other
two plants as the results do not seem
to be the same in all the three plants?

Shri C. Subramaniam: Yes, Sir;
there are other factors, apart from
this.

Shri S. M. Banerjee: May I know
whether this production bonus has
not been paid to 6000 work charged
workers and if so whether there is a
scheme to pay them also this bonus?
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Shri C. Subramaniam: Bonus is
being made available to various

groups who are working in this plant.
They are divided into production
group, maintenance group, service
group and general group, If they
come within this group they will be
entitled to the bonus.

Shri N. Sreekamtan Nair: May I
know what was the normal average
production per month before the
introduction of the scheme, and what
is the higher percentage of produc-
tion that has been achieved by the
introduction of the scheme?

Shri C. Subramaniam: The figures
are not immediately available, but a
certain percentage of production is
fixed before the employee becomes
entitled to the bonus.

“Shri Bhagwat Jha Azad: May I
know whether any percentage of the
bonus granted was in the shape of
better facilities or whether the entire
amount was given in cash?

Shri C. Subramaniam: The
amount was given in cash.

entire

Shri A. P. Jaim: Is this, pure and
simple, a production bonus, or has it
anything to do with profitability?

Shri C. Subramaniam: Profitability
has not been taken into consideration
because the present task is to achieve
full production.

Shri Tyagi: May I take it that this
bonus is given on the basis of profits
earned, or, is it an incentive bonus?

Shri C, Subramaniam: I just now
answered Shri Jain's question which
was the same as Shri Tyagi's.

Shri Narendrasingh Mahida: Is there
any scheme of bonus for the M.P.s
for attending the Parliament sessions
regularly? (Interruption).

Mr. Speaker: Order, order. Next
question.
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Persomality Test

¢581. Shri Harish Chandra Mathur:
Will the Minister of Home Affairs be
pleased to state:

(a) the conclusions of study spon-
sored by the Home Ministry in res-
pect of personality test by U.P.S.C.
and the efficiency of officers in dis-
charging their responsibility in ser-
vice; and

(b) in the light of this study what
changes Government propose to bring
about?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
(a) and (b). The study has not yet
been finally concluded, and the whole
matter is under consideration in
consultation with the U.P.S.C.

Shri Harish Chandra Mathur:
Before this study was undertaken
there must have been some prelimi-
nary discussions and certain conclu-
sions arrived at on the basis of which
the study was found necessary and
was started. May I know what were
the facts brought out by the preli-
minary discussions on which the
study has been started?

The Minister of Home Affairs (Shri
Lal Bahadur Shastri): The matter
was discussed with the U.P.S.C. before
and still, as the reply says, the mat-
ter is being pursued with them. 1
might inform the hon. Member that
generally our approach is that we
do not want to attach much impor-
tance to the personality test in so far
as the IAS officers are concerned. In
regard to the IPS a different view
could be taken, but I think it would
be possible to arrive at a final deci-
sion soon because we have again
recently written to the U.P.S.C., and
as soon as we finalise our discussions
witn them, it would be possible to
take a final decision and go ahead.

Shri Harish Chandra Mathur: May
I know the considerations which
weighed with the Government in
arriving at this conclusion, namely,
that so far as the IAS is concerned
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much importance need not be attach-
ed to the personality test, because
contrary views have been expressed
on the floor of the House? What are
the factors which have come to their
notice?

Shri Lal Bahadur Shastri: I do not
want to go into those factors, There
are various reasons and we have
received a number of communica-
tions also in this regard. But general-
ly what we feel is that there is no co-
relation between the personality test
and the kind of executive and other
work that they have to do in the
future.

st oo feg: AT R AT R 1w
I 3T gfatedt w1 @R T FQ@
g v 3@ § T A AW FEw H
e W 30 S AN A
& F AW I w5 oo & 7

R i
for ad o

&t o dgge Tt 0 @ Hoar
g 7@ ¢ 5 el ' W) oage
sRafem s @ Wi R
TET T T gHEy AR W
wafadt & Y foad e @ o
& 9o T v Sfaa A & 1 wEde
W T g R fa=e a1 ¥ 98 geedy
2 & Wafedr &= X e S A
fear s =gl o

st W TR e ol 9
TR AT}, AYE TEHAT o a9 S,
3 a8 wmw far o 5 @ fiw w=
g1 far ST | e | 98 SWET =Ear
iR mich A aad
g ?

ot S agEgT wet & g
0w T W oaw €Y, e Tk gfme
ofeers afaq Ew ¥ 3 9= daar
T2 3 wwar a1 | gfEd wfsas @t
T d sg e g W €@ 5 ow
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w30 TR N oaw, fra F JwTm
¥ @ o A @ AR T RS
Iq O AR FT | G A A F aga
T i, 3@ fad g7 9 gfvaw o
gfqg s & wa7 € f6 wEEEE J
@ ar & oA T O @ AR 99
qv g fa=R F¢ F 71 wfad hawn

fear @@ o

Shrimati Sarojini Mahishi: May I
know whether there is any difference
in the number of marks allotted to the
personality test for the IAS and that
for the Central Services conducted by
the UPSC and if so, the reasons there-

for?

Shri Datar: The marks for persona-
lity test are 400 for IAS and IFS and
300 for IPS and Central Services.

Manufacture of Heavy Electrical
Equipment
»582. Shri Rameshwar Tantia: Will
the Minister of Steel and Heavy In-
dustries be pleased to state:

(a) whether Government have de-
cided to ask the private sector to make
heavy electrical equipment;

(b) if so, the details thereof;

(c) whether there is any proposal to
allow some foreign concern to start a
factory for the manufacture of such
equipment; and

(d) if so, what will be the terms and
conditions under which such a con-
cern will operate?

The Deputy Minister in the Minis-
try of Steel and Heavy Industries
(Shri P. C. Sethi): (a) to (d). A state-
ment is placed on the table of the
House.

STATEMENT

(a) and (b). The Government of
India have granted licences under the
Industries (Development and Regula-
tion) Act, 1951, to certain parties in
the private sector for the manufacture
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of heavy electrical equipment. The
details are ag follows:—

(A) Large Transformers

(1) M/s. Kirloskar Electric Com-
pany Ltd., Bangalore.

(2) M/s. Hackbridge-Hewittic &
Easun Private Ltd., Madras.

(3) M/s. Hindustan Electric Com-
pany Ltd., Bombay.

(4) M/s. Transformers & Switch-
gear Litd., Madras.

(5) M/s. Electric Construction &
Equipment Co. Ltd., Calcutta.

(6) M/s. Gandhi Electric Com-
pany, Bombay.

(7) M/s. Hitachi ransformers &
Electricals (Kerala) Ltd., Tri-
vandrum.

(B) H.T. Switchgear

(1) The English Electric Company,
Madras.

(2) Mys. Jyoti Ltd., Baroda.

(3) M/s. Mysore Electrical Indus-
tries Ltd., Bangalore.

(4) M/s. Electric Construction &
Equipment Co. Calcutta.

(3) M/s. Hindustan Electric Co,
Ltd, Bombay.

(c) No, Sir.
(d) Does not arise.

Shri Rameshwar Tantia: Is it not
the policy of the Government that
heavy electrical equipment will be
manufactured only in the public sec-
tor and if so, what are the reasons for
asking the private concerns to do this?
Is it because Government could not
cope up with the demand for this
equipment?

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam):
The industrial policy also contemplates
expansion of the existing concerns. On
that basis, the expansion capacity has
been given to the private concerns,
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particularly because it was found that
there would be a gap between the de-
mand and the production.

Shri Rameshwar Tantia: May I
know whether Messrs Hitachi Trans-
formers and Electricals and The Eng-
lish Electric Company are foreign
companies with 51 per cent Indian
capital or Indian companies?

Shri C. Subramaniam: They are not
foreign companies; they are Indian
companies.

Shri D. C. Sharma: I am happy to
find from the statement that licences
have been given to firms in Bangalore,
Madras, Bombay, Trivandrum, Baroda,
etc. May I know why North India has
been omitted from this list? Are there
no firms in North India for producing
this kind of equipment?

Shri C. Subramaniam: All the pub-
lic sector projects are located in North
India.

Shri Bhagwat Jha Azad: May 1
know what would be the worth of
goods to be produced by this impos-
ing list that we have got in the state-
ment if they go into production accord-
ing to schedule?

Shri C. Subramaniam: I do not
have the figures with reference to the
private capacity. But the public sec-
tor projects will be producing goods
worth about Rs. 90 crores per annum
ultimately.

Shri N. Sreekantan Nair: Out of this
list of companies, may I know how
many have already started production
and how many are trying to evade
production and not permitting others
to come in?

Shri C. Subramaniam: As I have
already stated, most of these are ex-
pansion schemes and so they are al-
ready in production. Only two have
been recently licensed, of which one is
in Kerala, about which the hon. Mem~
ber should know much better than I
do.

Shri Indrajit Gupta: There is a pro-
vision of the industrial policy resolu-
tion that in case private concerns are
allowed to enter the field of heavy
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electricals, the State will ensure either
major participation or take other mea-
sures to guide the policy and control
the undertaking. Is that being carri-
ed out in respect of these firms and
if so, how?

Shri C. Subramaniam: Yes; it is be-
ing carried out by seeing that produc~
tion is according to what we plan and
also perhaps we may take into account
the prices also at which they would
be sold.

Mr. Speaker: He asked about major
participation in share capital.

Shri C. Subramaniam: We have not
taken a majority of shares, but in one
of the leading companies, i.e. Messrs
Hitachi Limited, the Kerala Govern-
ment has taken 25 per cent of the
shares.

Shri Sham Lal Saraf: May I know
whether the machinery at present be-
ing manufactured by the public sector
will be produced by these private
companies or some of the items being
manufactured in the public sector will
be transferred to these private manu-
facturers?

Shri C. Subramaniam: In regard to
various electrical goods, we have gone
into the question as to what would
be produced and to what extent it
would be produced in the public sec-
tor projects. Wherever we found there
was a gap, that is expected to be filled
by production in the private sector
projects. Therefore, in certain cases,

' what js being produced may be pro-

duced in the private sector projects
also.

Recitation of National Anthem
in Schools

*583, Shri Shree Narayan Das: Will
the Minister of Education be pleased
to state:

(a) whether various State Govern-
ments have agreed to the proposal that
the school work should begin with
recitation of National Anthem and
hoisting of National Flag; and

(b) if so, when this is going to be
introduced?
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The Minister of Education (Dr. K. L.
Shrimali): (a) and (b). The National
Integration Conference made a recom-
mendation that in all Schools the day’s
work should begin with the commu-
nity singing of National Anthem. This
recommendation has been accepted by
all State Governments and Union Ter-
ritories. There was no recommenda-
tion regarding the hoisting of National
Flag. In 1954, however, a circular was
issued to the State Governments em-
phasizing the need for explaining the
significance of the National Flag to the
students.

Shri Shree Narayan Das: Sir, since
part (b) of the Question has not been
answered, may 1 know from when this
is going to be introduced?

Dr. K. L. Shrimali: Eleven States—
Assam, Andhra Pradesh, Bihar,
Jammu and Kashmir, Kerala, Madras,
Madhya Pradesh, Mysore, Orissa,
Rajasthan and West Bengal have writ-
ten to us that they have already im-
plemented this recommendation. The
other States—Uttar Pradesh, Gujarat,
Maharashtra and Punjab—have accept-
ed the recommendation and I hope
steps are being taken by them for its
implementation. The Union Territo-
ries have already recommended its
implementation.

‘Shri Shree Narayan Das: The hon.
Minister just now stated that in 1954
a circular was issued to the State Gov-
ernments emphasizing the need for ex-
plaining the significance of the National
Flag to the students. May I know
whether any assessment has been made
as to the extent to which this instruc-
tion has been followed by the various
States?

Dr. K. L. Shrimali: In order to im-
plement the scheme the Ministry for-
mulated a scheme to award special
trophies to schools which could hoist
the flag in the best way possible. These
awards are being offered to various
institutions, and as far as our infor-
mation goes the scheme is working
satisfactorily.
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Y THTAR TR W AT
THT T F a9 qg T HT
TR F AR A W gy ww §
ST § i T T o afeeg
7g W faw fear ar sl wfaq foer
T M A AL FT FgAT &
IAHT AgA FH AG g1 A 7

o Fo ATo WTAY: ST TR,
T T AT &S FT AT g, T Ay
U G FY F18 Faorfar a8 ar 1%
g o fr AR mitqamr g T
T & TR A A9 ATad T
FH Y o foefa A d 9w &
e FTETE #Y TS & ) W@l aF
AT HT A §, I & qRA Apow
g fow & grag & ¥ 7 7337 &< faar
2

N I e : § a8 e
e g i w1 owm d v dant
¥ farar & fagiwsnt @1 W o e
T g1, WifF @ ¥ a8 @I I
wear & for farear s dewn Tomg @E4T
T IR

o FTo Ao HATAY ; FIAAA ST
FET ¥ T HLF AT HIT F
fererr fagimw Y a1

=t FTA™ : § qg AT QAT §
f 4% qraw” T A F Y
F 99 F AR & G FT AT AT
g

TR AEEA : I8 A FEA FATH
g

ot @9 qiF : FT AT WS
¥ qrg a1fes Geaml 4 &l § T
T SEE & e ¥ faa w9 &
ST TR FAT &, A F4T Y dearsi 7 °

TWo TTo Hio ST : TATR T
g A T EYS fad T § W
7GR 6 faQ w7 EERNAT |



3877 Oral Answers

ot JTa - & ag S =g R
T FRFR FAGr § fon vl § G
T B3I F FIGT 9T #S # g
T fRAT ST

TAA WEEE . T & WA ar
fafree< qrge & 2 faam &1

ot 9 : F qg I 9TET g fF
UG 3frg T R TENT HST FAA
FTHRTY AT H EWIT AT I Tl | /I
Foofeeam et 3 it §rm, S e
ofss &t g1 &)

To HTo Alo ST : THT q13-
Tt § gh o

st wET WE . WeE
qearar § sfwan g€ g7 ¥ 95w
FATETY &1 & oA sTEAY g fF |
suT a7 oo FT & I P a3 ¥
AT T R AT AL T ATH F
|NT |

Mo &To Ao AT : T Fg
STEAT gAY &, &Y e Y &), Al qE
s g fe g ow | A T
e g |

fafaat &1 afarrd

*yo¥. ol TEEMAR WEE @A
TgFE WA ag 9 A T FG
T fafemal Y wfowd aoo Y ¥ =
F =T § Hq TF A AT FIfa g
g7

TEET WATT § T A (s
TEAIR) . FEA I e der
ERER 3R &Y & R o &
I A A TEH & gerd o § 1
T OIS o= 9T F=Y A FY st
T Tl WaT q geT w1 FawRar
fMifae g, Fohar § @A 7 fa91e
g
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I shall also read the answer in Eng-
lish.

The two statues of Generals John
Nicholson and Alexander Taylor have
already been removed from their sites
in the Capital. It is now proposed to
remove the statues of King George V
and Queen Mary from the Rashtrapat
Bhawan for being housed in the Vic-
toria Memorial Hall, Calcutta.

ot SRR et Aty §
T & g A AT & 3 AW gAY
Tg WA A o Y 7 3@ TER ¥ OR
B HT I IJ §Y I 74T A7 fF =
yaEaad ¥ ey g S
@ T faady o saet v afewd &
R g9 gaT HT AT TG < AT | HI &
av & are off R S F aarar § f
it &Y #1 geT w7 fawena i
= v 7 fa=r & | § S = rear
gfF & o & awl § @ wfa
WA ar gfE Mo & Ay
F I §q FoF g fax sy ?

Shri Datar: May I point out that it
was proposed to place some of these
statues in the museum at Delhi but it
has been found that no sufficient space
for them is available? That is the
reason why this is being sent to Cal-
cutta.

ot NETIER A W A
Tg WA 5w g # Fs g A
T W w9 5 wE vty aF F
ot ot fafaat it wfaamd & 3 g1
& sy ?
Mr. Speaker: When the substances

go the shadows would vanish automa-
tically.

Y T < & ST Argar g i faeet
¥ gk afenie gee & TE% 99
faalt wgrpaEl #Y feaet afaat @y
AR A IR TG IEAY
Y g T qTA FGT 7
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Mr. Speaker: That is a suggestion
for action.

Shri Indrajit Gupta: In view of the
fact that the Victoria Memorial Hall
is itself surrounded by at least half a
dozen statues of British Commanders-
in-Chief and Generals, would the Gov-
ernment of India pursue this with the
State Governments as a matter of com-
mon national policy?

Mr. Speaker: That is another sug-
gestion.

ot W TEiA o siEm, foedh
¥ agafa waa F A afewd § 9T X
ff sfes wafowas sford 5w g9
WAFAAARE | gTH AR F 37
Famn @ a1 f e @ o
TURTHT T 9T IR gaT faAr o
fasft &7 dgraw a9 09 TF 99 @Y
IHT & 1 F 9 wvgen g o A
T FI AT T QT AT FF aF 37
Y G T FT gEATEAT & P

TE-FTE HAY (ot S aggT mEEt)
a1 ag & 6 57 FY gE A7 IO
FIE FT @ & A Far 9y & s
& 7 gz fafaeeT atem, »f gag s Y
AT H7 47 W Fifara w5 A fF ag
FRAG AT | AfFTag T &
= § gAT Agt (g e T
IR T« w @
T

@ T g & 5§ wrd s
qf=ai & FTH A9 FE W AR AT I
g Q& & A ST ww § | W ot
9T AT 37 HT T@3 T4l HH A @3 qT
HST- ST | T, W g T & 1
R Qe fEwg @H
@7 T | S=qo THe THo fafwedy ¥
FE@EmIFeai @l W
G TELGH T I FIfw T R
tfFmargad
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Central Board of Secondary Education

+
) [ Shri Bhagwat Jha Azad:
\ Shri Bhakt Darshanm:

Will the Minister of Education be
pleased to state:

(a) whether the Central Board of
Secondary Education will conduct any
all India Higher Secondary Examina-
tion in the country; and

“585.

(b) whether such examinations will
replace the existing examinations that
are being conducteq in the different
States?

The Minister of Education (Dr. K. L.
Shrimali): (a) Yes, Sir. The Board
will conduct Higher Secondary Exami-
nation in a common syllabus and me-
dium of examination for the schools
which get affiliated to it.

(b) No, Sir.

Shri Bhagwat Jha Azad: Could we
know the scope of this examination?
May we know whether any of the
State Governments have agreed to this
and stated that they would allow the
schools in their States to affiliate to the
Central Board of Secondary Educa-
tion?

Dr. K. L. Shrimali: I think I have
answered this question a littie while
ago. I would, however, like to explain
to the hon. Member that this Board
has been established primarily to cater
to the needs of the Union Territory of
Delhi and such institutions which may
like to seek affiliation to the Central
Board. There is no question of con-
sulting the State Governments because
one of the conditions which we have
laid down for the examination is that
the school which seeks affiliation with
this Board could seek affiliation only
with the concurrence of the State Gov-
ernment. So, the State Governments
will automatically come into the
picture.

Shri BHagwat Jha Azad: May I
know whether it has been decided as
to what would be the medium of exa-
mination and whether there will be
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any compulsion on the part of this
Board to have the examination in any
particular medium?

Dr K. L. Shrimali: Yes, Sir; it will
be in Hindi and English.

=t W T AT, g AR A
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Shriznati Savitri Nigam: In reply to
one of my previous questions the hon.
Minister had stated that when the
Secondary Education Board was form-
ed the Andamans School would also be
affiliated to it. May I know what de-
cision has been taken on that?

Mr. Speaker: Why should she be
running again and again to the Anda-
mans?

Shrimati Savitri Nigam: Because it
is neglected.

Dr. K. L. Shrimali: This matter will
also be examined.

Shrimati Sarojini Mahishi: In view
of the fact that there are already cer-
tain secondary schools which are fol-
lowing the Hindi medium anq that
special encouragement is being given
to them, what point is there in getting
these schools affiliated to the Central
Board of Secondary Education.

Dr. K. L. Shrimali: The Board is
not anxious. But it may be possible
that in some areas there may be cer-
tain institutions which are nnt having
a medium of instruction which is com-
monly accepted by the State Govern-
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ment. It ig to facilitate those institu-
tions that this affiliation will be given
in consultation with the State Gov-
ernment.

World Bank Loan for Telephone
System

+
(Shri P. Kunhan:
| Shri Subodh Hansda:
J Shri S. C. Samanta:
*587, - .
Shri M. K. Kumaran:
| Shri Nath Pai:
| Shri Bibhuti Mishra:

Will the Minister of Finance be
pleased to state:

(a) whether it ig a fact that Gov-
ernment have applied to the World
Bank for loan to expand the tele-
phone system;

(b) if so, the amount applied for;

(c) whether any decision has beery
taken by the World Bank; and

(d) if so, details thereof?

The Deputy Minister in the Minis-
try of Finance (Shrimati Tarkesh-
wari Sinha): (a) to (d). The Gov-
ernment of India have approached
the International Development Asso-
ciation, an affiliate of the World
Bank, for a credit of approximately
Rs. 20 crores for financing the ex-
pansion of telecommunications ser-
vices in the country as envisaged in
the Third Plan. As negotiations for
the credit with the Association are
still continuing, details of the credit
cannot be given at this stage.

Shri P. Kunhan: What are the terms
on which the loan is being negotiated?

Shrimati Tarkeshwari Sinha: The
whole thing is under negotiation. How
can I give the terms and conditions
until and unless the negotiations are
finalised?

Shri P. Kunhan: What is the pur-
pose for asking this loan? Is it for in-
creasing the internal production or for
importing the equipment?

Shrimati Tarkeshwari Sinha: I have
already said in my original answer
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that that is going to be used for the
development of telecommunication ser-
vices in the country. It is obvious that
the loan will be utilised for getting the
foreign exchange component of the
-equipment.

Shri Subodh Hansda: The hon.
Minister has said that the loan will be
utiliseq for the foreign exchange com-
ponent. May I know whether the ex-
isting telephone factory will be ex-
panded or whether some new project
will be taken up with this loan?

Shrimati Tarkeshwari Sinha: Let
the loan materialise and come to us.
‘Then we shall decide about the best
use that we can make of it.

Shri Subodh Hansda: The Govern-
ment have already chalked out a plan
and that is why the loan is being ask-
wed for.

'Mr. Speaker: Next question.

Oil Refineries

+
( Shri Hem Barua:
*588 4 Shri Vidya Charan
L Shukla:

Will the Minister of Mines & Fuel
be pleased to refer to the reply given
to Starred Question No. 1199 on the
31st May, 1962 and state:

(a) whether the examination of the
proposals made by the private sector
:0il companies for the utilisation of the
‘excess capacity available with their
refineries processing imported crude
‘have been completed; and

(b) if so, the decision taken there-
on?

The Minister of Mines and Fuel
{Shri K. D. Malaviya): (a) and (b).
‘These are still under discussions with
the companies concerned and a deci-
sion has not yet been taken.

Shri Hem Barua: May I know if it
is not a fact that these foreign refine-
ries had their hidden or built-in capa-
city and that this was not known to
the Government when the agreements
of 1951 and 1952 were signed? If so,
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what steps do Government propose to
take to enquire into this irregularity?

Shri K. D, Malaviya: The refineries
were erected in 1951. There was a
specific quantity of crude oil which
was agreed to between the two par-
ties, that is, the Government and
the refineries. Subsequently, due to
changes in the operational efficiency
an dalso due to other technical rea-
sons some increases were taken by
them notice of which was given to
Government sometimes while at others
it was not considered necessary. Now,
finally, we have agreed to give them
increment in crude oil capacity till
the 30th of September when the agree-
ments between the comparies and the
Government are supposed to be fina-
lised this way or that.

Shri Hem Barua: May I know if it
is not a fact that this permission to
these foreign refineries to utilise their
capacity fully was given on the speci-
fic understanding that the foreign
companies would scrap their agree-
ments of 1951 and 1952 voluntarily
and if so, what progress is made to-
wards that?

Shri K. D. Malaviya: This arrange-
ment of letting them use the capacity
to 2.8 and 3.5 million tons so far as
the Esso and Burmah Shell are con-
cerned is subject to the fact that the
final agreement for the revision of the
refinery arrangement should be fina-
lised by the 30th of September. Other-
wise, after that, the Government
of India will be free to make any
other arrangement that they might.
choose.

Shri Harish Chandra Mathur: May
I know what is the excess capacity
claimed by each of these refineries
and what are the specific issues which
are implied in giving this sanction?

Shri K. D. Malaviya: There are no
specific issues with regard to the in-
crement in capacity of crude. The
Esso and Burmah Shell Refineries have
expressed their desire to scrap the
existing refinery agreement. In that
connection, they have put forwar.d
certain proposals. We have communi-
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cated to them our reactions on those
proposals. Now, we are awaiting their
own reactions to these. In this con-
nection, Government have communi-
cated to them that they would have
the option to revise the present
arrangement and maintain the status
quo in regard to refinery capacities
after 30th September, 1962 when the
results of the negotiations are known.
We have to wait till the 30th of Sep-
tember, in order to know whether
the refinery agreement has been re-
vised or not.

Mr. Speaker: Shri Bhakt Darshan.
Next question,

Shri Harish Chandra Mathar: I have
a submission to make to you, Sir. When
we ask a particular question, it is ex-
pected that reply on those points will
he given. This is no use and I seek
your protection in this matter. The
question which I put was, what is the
excess that each refinery is claiming—
no answer to that—and what are the
issues which are involved,

Mr. Speaker: Issues, he said, I re-
Mr. Speaker: The first sentence

Shri Harish Chandra Mathur: He
has not said anything. He said this
is what they have asked, that they
want to revise the agreement. I am
mnot concerned with that,

Mr. Speaker: The first sentence was.

Shri Harish Chandra Mathur: The
sentence was there. That sentence
was followed by . . .

Mr. Speaker: I cannot argue with
the Minister. If he says that there is
no specific issue, it may be a wrong
answer; I cannot argue.

Shri Harish Chandra Mathur: I do
not mind if the hon. Minister says
that he has no information,

Mr, Speaker: The other part, thé
hon. Minister may answer.

Shri K. D. Malaviya: The quantity
of crude oil which has been authoris-
«ed by the Government of India from

1611 (Ai) LSD—2.
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time to time to increase is now a
maximum of 2'8 million tons for the
Esso and 3'5 million tons for Burmah
Shell which I referred in answer to a
question of my hon friend Shri Hem
Barua. This increase from 12 million
in the case of Esso and 2 million or
1'9 million in the case of Burmah
Shell has been given to them from
time to time in the last 6 years, not
due to any one reason but due to
operational efficiency increasing in
the various refineries and also due to
some technological improvements
indicated by them.
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As already stated in reply to an ear-
lier question, there is no provision in
law under which the publication of a
Journal can be prevented. However,



3887 Oral Answers

the New Age Printing Press, at which
the issues of “China today” and “Aj
Ka Chin”, which were later pres-
cribed, were printed, has since dis-
continued the printing of these
periodicals.
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Shri Bhagwat Jha Azad: Do Gov-
ernment propose to enact such law or
mocify the previous law to prosecute
such periodicals and ban their publi-
cation as indulge in anti-national
activities amounting to treason?

Shri La] Bahadur Shastri: Action
could be taken against the printers
and publishers. And I think we have
got adequate powers in that regard.
In this particular case, we drew the
attention of the printers and pub-
lishers, and they have stopped the
printing of these periodicals. So, the
hon. Member will see that we have
Zot powers, and we can deal with
such situations. Of course, we can-
not stop the printing of any paper,
because under the law it is not possi-
ble.

Shri Hem Barua: In view of the
fact that originally the objection
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against this paper China Today was
raised because it printed a garbled and
truncated version of the Chinese offi-
cials’ report, that questioned our
territorial integrity, 'may I know why
action could not be taken against any
publication of this sort under the
Crimina] Law Amendment Act of
1961 for questioning the territorial in-
tegrity of this country?

Shri Lal Bahadur Shastrl: We had to
take many things iA% consideration. I
am sorry I cannot go into everyone of
them here. But we felt that first we
should bring it to the notice of the
printers and™publishers that they were
in a way acting against the law. I
do not think the hon. Member will dis-
agree with 'me if we thought that
we should have this approach first. In
case they would not have accepted
our advice, then legal action would
have been taken.

Shri P. K. Deo: May I know whe-
ther the New Age Printing Press be-
longs to the Communist Party of
India, and if the law does not pres-
cribe the actual action to be taken, a
simple warning could have been
given?

Shri Lai Bahadur Shastri: I think
that the result is much more than that
of a warning. They hava stopped
printing the paper. As regards the
press, my hon. friend may better ask
his neighbour Shri H. N. Mukerjee.

Shri Hem Barmi: May 1 seek your
protection, Sir? . . .

Mr. Speaker: T would not aliow ques-
tions to be ‘asked by hon. Members
of their neighbours.

Shri Nambiar: That can be done im
the lobby.

Shrimati Savitri Nlgam: The Home
Minister has just now stated that since
this question was raised in Parliament
he does not know whether such ob-
jectionable matter was vprinted fin
China Today or not. I would like to
know whether any vigilance is kept
on such paper, and whether there is
any agency to keep an eye over these
suspect papers or not.
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Shri Lal Bahadur Shastri: I do not
think that the hon. Member feels that
we are sleeping over these matters, I
need not tell her that it is not, of
course, for the Home Minister, but
there is a big or huge Ministry which
has to look after these things, and I
am quite sure that they are doing
their duty.
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Shri Hem Barua: Without raising a
point of order, may I seek a clarifi~
cation from you? This is an improve-
ment, definitely. The hon. Minister
just now withheld particular informa-
tion on the ground that other factors
are concerned. May I know if it can
be done like that? Information might
be withheld on reasons of public in-
terest or something like that, but
when he says other factors are con-
cerned, could you allow it?

Mr. Speaker: Did he then ask what
those other factors were?

Shri Hem Barua: I wanted to, but
then I did not get an opportunity.
May I submit that under your dispen-
sation, it is so difficult to catch your
eye?
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Mr, Speaker: That gap I could not
411 up. That question could have been
put by any other hon. Member as to
what those factors were, and then 1
might have allowed that, but that
question was not put,

Maharashtra-Mysore Border Dispute

+

ri P. Venkatasubbaiah:
ri A. N. Vidyalankar:
ri Sivamurthi Swamy:
hri P, N. Kayal:
Shri Siddiah:
| Shri Mohsin:

| Shri Dinen Bhattacharya;

Sh
Sh
Sh
S

Will the Minister of Home Affairs
be pleased to state:

(a) whether the Committee appoint-
ed to go into the question of border
dispute between Maharashtra and
Mysore States has submitted its re-
port; and

(b) if so, the findings ;md recom-
mendations of the Committee?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
and (b). The reports of the represen-
tatives of the two States have been
separately submitted to their Chief
Ministers.

Shri Venkatasubbaiah: May I know
whether it is a fact that two conflict-
ing reports have been submitted, one
suggesting the Pataskar formula to be
adopted, and the other opposing it;
if so, may I know whether Gov-
ernment propose to intervene and
make an arbitration between these two
State Govermments to end this long-
standing dispute between them?

Shri Datar: The report from the
Mpysore representative has yet to be
received. So, until that report is re-
ceived, it is too early to say what
action can be taken in that matter.



3891 Oral Answers

WRITTEN ANSWERS TO
QUESTIONS

Public Service Commission for Recruit-
ment to Public Undertakings

#586. Dr. L. M, Singhvi: Will the
Minister of Home Affairs be pleased
to state:

(a) whether any action has been
taken to set up a separate Public Ser-
vice Commission for recruitment to
various posts in the public undertak-
ings as recommended by the Estimates
Committee; and

(b) if not, the reasons therefor?

The Minister of Home Affairs (Shri
Lal Bahadur Shastri): (a) and (b). No;
Government are not in favour of set-
ting up a Public Service Commission
for recruitment to posts in the puklic
undertakings.

Foreign Exchange Credit for Exten-
sion of Collieries

*591. Shri Kolla Venkaiah: Will the
Minister of Mines and Fuel be pleas-
ed to state:

(a) the foreign exchange credit
provided to individual colliery owners
for extension of collieries to increase
their production during 1961-62 and
1962-63; and

(b) the exchange credit utilised?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) The World
Bank has offered a loan of 35 million
doellars (about Rs. 17 crores) to the
Government ¢f India to meet the
foreign exchange requirements of the
private collieries during the III Plan.
Of this amount 30 million dollars can
be drawn upto 31st July, 1963 and the
remaining 5 million dollars upto 30th
September, 1965,

(b) So far, 4288 import licence
applications valued at about Rs. 12.7
crores have been received. Out of
these, licences have been issued for
1773 applications valued at about Rs.
2.9 crores. The remaining applications
are under scrutiny. Actual drawals

AUGUST 25, 1962

Oral Answers 3892

from the loan account will, however,
start only after the machinery and
equipment have been imported.

Fire in Jogta Colliery

( Shri Indrajit Gupta:
“uri S, M, Banerjee:
92,3 Pr. U, Misra:
{ ~ri Raghunath Singh:
| Shri P. K. Deo:

Will the Minister of Mines and Fuel
be pleased to state:

*5

(a) whether the underground fire
in the Jogta colliery in the Jharia coal
fields has again come to the surface;

(b) if so, steps taken by Goverm-
ment in this regard; and

(c¢) whether transhipment of coal
has stopped because of this fire?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) Yes; Sir;
The old fire in XIIIth and XIVth seams
in Jogta colliery came to the surface
on 12.7.1962 while protective 'measures
were in progress.

(b) Blanketing with sand and earth
is being carried out in order to arrest
the spread of the fire.

(¢) Production of coal and its move-
ment from the pits-head has not stop-
ped completely as work is continu-
ing in other seams, namely seams X
and XI which have not been affected
by fire.

Managanese Ore Mines in Gea

*593. Shri Nath Pai: Will the Min-
ister of Mines and Fuel be pleased to
state:

(a) whether it is a fact that Manga-
nese ore mines in Goa have been ex-
periencing shortage of electric power;

(b) whether Government have also
taken note of the fact that large sums
of money are spent by manganes2
mine-owners for acquisition of the
mines aad preliminary prospecting
work; and
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(c) if so, whether Government have
drawn up any plans to assist the man-
ganese mine-owners in this regard?

The Deputy Minister in the Ministry
of Mines and Fuel (Shri Hajarnavis):
(a) As no electric power is used for
working of manganese mines, the
question of shortage does not arise.

(b) Government have no informa-
tion of the investment made by indi-
vidual mine-owners for acquisition of
the mines and preliminary prospecting
work,

(c) Does not arise. If, however,
specific requests for assistance are re-
ceived, they will be considered on
merits.

Credit Offered by Hungary

*594. Shri A, N. Vidyalankar: Will
the Minister of Finance be pleased
to state:

(a) whether it is a fact that a credit
for Rs. 8 crores has been offered to
India by the Hungarian Government;
and

(b) if so, whether the agreement
has been finalised?

The Deputy Minister in the Minis-
try of Finance (Shrimati Tarkeshwari
Sinha): (a) and (b). There have only
been preliminary exchanges of views
with the Hungarian authorities and
no agreement for the credit has so
far been finalised.

Correspondence Courses

( Shri Basumatari:
*595, ) Shri Krishna Deo Tripathi:
" Shri D. C. Sharma:
| Shri Rameshwar Tantia:

Will the Minister of Education be
pleased to state:

(a) whether it is a fact that an
Expert Committee of the University
Grants Commission and Union Educa-
tion Ministry have suggested that all
eligible applicants for the correspon-
dence courses should be admitted by
Delhi University;
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(b) if so, whether the response of
the University has been favourable;

(¢) if so, whether arrangements for
the postal coaching of the increased
number of students have been made;

(d) the details thereof; and

(e) if not, the reasons therefor?

The Minister of Education (Dr.
K. L. Shrimadli): (a) to (d). The
Expert Committee appointed by the
Government of India has not sug-
gested that all eligible applicants for
the Correspondence Courses should
be admitted by Delhi University. The
University has, however, decided
that all candidates who fulfil the
prescribed qualifications may be
selected for admission to the B.A.
(Pass) correspondence course, Admis-
sion of students will be confirmed by
the University on receipt of the first
instalment of fees and verification of
original certificates.

(e) Does not arise,

Neyveli Thermal Station

( Shri P. C. Borooah:
*596. { Dr. L. M. Singhvi:
| Shri J. B. S. Bist:

Will the Minister of Mines and
Fuel be pleased to state:

(a) whether the first unit of the
Neyveli Thermal Station has been
inaugurated; and

(b) if so, at what cost it has been
completed and the Soviet assistance
received for completing it?

The Minister of Mines and Fuel
(Shri K, D. Malaviya): (a) Yes; it
was inaugurated on August 5, 1962.

(b) It is not possible to isolate the
cost of the first unit which has been
completed. Civil and erection works
are common to all the five units of
the power station and are progress-
ing side by side. These five units
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will cost about Rs. 28 crores, against
which the expenditure incurred by
the Corporation upto the enq of
March, 1962, is Rs. 22.30 crores. The
extent of Soviet assistance so far
availed of amounts to Rs. 13.70 crores,
against the total provision of about
Rs 13.93 crores to be met out of the
1125 million rouble Soviet credit of
November, 1957.

Natoral Gas from Pakistan

(Shri D. C. Sharma:
| Shri P. K, Deo:
597 J Shri Narendra Singh Mahida:
) Shri D. D. Puri:
| Shri Subodh Hansda:
L DPr. R. Banerjee:

Will the Minister of Mines and
Fuel be pleased to refer to the reply
given to Starred Question No. 1362
on the 8th June, 1962 and state:

(a) whether any progress has been
made in the matter of purchase of
natural gas from Pakistan; and

(b) it so, the details thereof?

The Minister of Mines and Fuel
(Shri K, D. Malaviya): (a) and (b).
The information supplied by the
Government of Pakistan is under
examination and ecanomics of the
offer are being worked out.

Wanted Man Meets President

o595, [ Shri A, P. Jain:
"\ Shri Dhaon:

Will the Minister of Home Affairs
be pleased to state:

(a) whether he has seen the news
jtem published in the Sunday edition
of Times of India dated the 1st July,
1962 under the heading “Wanted Man
Met President”;

(b) whether it is a fact that a pro-
claimed offender for the past 14 years
could evade the security police and
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reach the President at
Bhavan;

Rashtrapati

(c) whether any investigation into
the matter has been made and the
official responsible for it found out;
and

(d) whether any action has been
taken to mend the loophole and
strengthen the security measures?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):

(a) Yes.
(b) and (c). No. Enquiries show
that a proclaimed offender did not

meet the President as alleged in the
newspaper report.

(d) Does not arise,

Setting up of a Steel Plant with
Italian Collaboration

599, [ Dr. .R, Banerjee:
7\ Shri Subodh Hansda:

Will the Minister of Steel and
Heavy Industries be pleased to state:

(a) whether it is a fact that an
Italian firm has given a proposal to
set up a steel plant at a low cost in
comparison to the proposed steel plant
at Bokaro by the Americans;

(b) whether it is also a fact that
with Italian procedure the cost of
production will be cheaper; and

(c) if so, what is the reaction of
Government?

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam):
(a) to (c). No, Sir, Only an expres-
sion of interest has been received
from an Italian firm, and no cost fac-
tors have been worked out or com-
parisons made. This interest will be
kept in mind when we consider the
expansion of capacity during the
Fourth Plan period.
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Heavy Electricals Ltd.,, Bhopal

*601. Shri S, M. Banerjee: Will the
Minister of Steel and Heavy Indus-
tries be pleased to state:

(a) whether a final decision
has been taken to set up a joint
consultative machinery in Heavy
Electricals Ltd., Bhopal;

(b) if so, what is its composi-
tion;

(c) if not, the reason for this
delay; and

(d) when the same is likely to
be formed?

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam): (a)
No, Sir.

(b) Does not arise.

(c) The management is still in con-
sultation with the State Government.

(d) It is not possible to indicate any
time limit.
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Foreign Insurance Companies in India

( Shri Subodh Hansda:
’602.J Shri S. C. Samanta:
\ Shri B. K. Das:

| Shri M. L. Dwivedi:

Will the Minister of Finance be
pleased to state:

(a) whether it is a fact that foreign
insurance companies are still function-
ing in our country;

(b) if so, number of such com-
panies; and

(c) the present total amount of
capital of those companies?

The Deputy Minister in the Minis-
try of Finance (Shri B. R. Bhagat):
(a) Yes, Sir.

(b) 85.
(¢) These Companies have world-
wide operations and there is no sepa-

rate allocation of the capital in respect
of their business in India.
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Three Year Degree Course

*604. Shri Harish Chandra Mathur:
Will the Minister of Education be
pleased to state:

(a) the progress that has been made
during the last 2 years in the adop-
tion of 3 years degree course and
higher secondary classes in schools;

(b) what is the up-to-date position
and whether some of the State Gov-
ernments are giving second thought to
the scheme; and

(c) what is the innovation of junior
high schools anq how these are diffe-
rent from old high schools?

The Minister of Education (Dr. K. L.
Shrimali) :

(a) Besides the 20 Universities
which had implemented the Scheme
by 1959-60, the three year degree
course was introduced in thirteen Uni-
versities and 290 of their affiliated and
constituent colleges during the years
1960-61 and 1961-62.

Upto the end of 1960-61, 3,628 out of
17,164 secondary schools were of the
higher secondary pattern.

(b) The three-year degree course
scheme has been implemented by 35
Universities and 697 of their colleges
up-to-date.

The proposal to introduce a varia-
tion of the three years degree course
scheme in the State Universities of
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Uttar Pradesh (Agra, Allahabad, Luc-
know and Gorakhpur) and the Uni-
versity of Bombay is still under the
consideration  of the concerned
authorities.

Government is not aware whether
some of the State Governments are
giving a second thought to the three
Yyear degree course scheme.

All State Governments, with the
exception of Uttar Pradesh, Gujarat
and Maharashtra have accepted the
‘higher secondary pattern. Madras
‘Government is, however, reconsider-
ing the pattern.

(¢) In some places schools upto 8th
class are designated as Junior High
Schools. These schools are different
from High Schools which impart
-education upto 10th class.
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Nangal Fertilizer Factory

606 J Shri D. C. Sharma:
* \ Shri Heda:

‘Will the Minister of Steel and Heavy
Industries be pleased to state:

(a) whether the Nangal Fertilizer
Factory has achieved the target of pro-
duction set for the same; and

(b) if so, the quantity and value of
production so reached?

The Minister of Steel and Heavy
Industry (Shri C. Subramaniam): (a)
and (b). The target set for the year
1961-62 was 200,000 tonnes. The
actual production was 200,780 tonnes
valued at about Rs. 5% crores.

Indusirial Projects in India

*607. Shri P. Venkatasubbaiah: Will
the Minister of Finance be pleased to
state:

(a) whether it is a fact that the
Soviet Deputy Prime Minister who
was recently in Delhi had a talk with
the Government;

(b) whether any financial and tech-
nical assistance was sought from the
Soviet Union for execution of indus-
trial projects;

(c) if so, what is the attitude of
the Soviet Government; and

(d) whether Government propose_to
have further talks at the Ministerial
level?
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The Deputy Minister in the Ministry
of Finance (Shrimati Tarkeshwari
Sinha): (a) Yes.

(b) to (d). The discussions were of
a general nature on matters of com-
mon interest.

Tatanagar Foundry, Jamshedpur

S Shri Indrajit Gupta;
“608. - Shri S. M. Banerjee:

Will the Minister of Steel and Heavy
Industries be pleased to state:

(a) whether Government have final-
ly decided to take over and run the
Tatanagar Foundry, Jamshedpur; and

(b) if not, whether any other
scheme for reopening the Foundry is
under consideration?

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam):
The management of the Tatanagar
Foundry Company have closed the
Sleeper Foundry Section of the factory
since September, 1960. Representations
have been received from the employees’
organisations and the Government of
Bihar against the closure of the fac-
tory and for taking steps under the
Industries (Development and Regula-
tion) Act for resuming the complete
working of the Factory. The matter
is under examination in consultation
with the Government of Bihar.

All India Services

*609. Shri Harish Chandra Mathur:
Will the Minister of Home Affairs be
pleased to state:

(a) the broad outlines of Govern-
ment’s schemes for direct recruitment
to All India Services to filf the gap:

(b) what programme, if any, has
been drawn up; and

(c) what is the basis for increased
requirement?

The Minister of Home Affairs (Shri
Laj Bahadur Shastri): (a) and (b).
Steps have already been taken to in-
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crease ‘the a@nnual intake of direct
recruits selected on the results of the
competitive examinations. Another
scheme at present under the active
consideration of Government, is to in-
troduce a limited competitive exami-
nation confined to certain categories
of Government servants with 4-5
years of service and between 29—32
years in age, as a regular feature of
recruitment to the Indian Adminis-
trative Service.

(c¢) The expansion of the LA.S.,
caders of the States is primarily based
upon requireménts of administrative
personnel on account of development
schemes included in the Five Year
Plans. These requirements have been
worked out in careful reviews made
by the Central and State Governments
in consultation with the Planning
Commission.
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Supersonic Jet

*611, Shri D. C. Sharma: Will the
Minister of Defence be pleased to
state:

(a) the latest position with regard
to the further development of the first
Proto-type of the Supersonic jet air-
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craft designed and developed by Hin-
dustan Aircraft; Litd;

(b) the details thereof; and

(c) when it is likely to be manufac-
tured commercially?

The Minister of Defence (Shri
Krishna Menon): (a) (b). The pro-
totype is undergoing extensive de-
velopment test flights.

(c) Simultaneously with such de-
velopment, production of the aircraft
is being progressed as planned.

Census

1627. Shri Karjee: Will the Minister
of Home Affairs be pleased to state:

(a) the total population of Muslims,
Caste Hindus, Christians, Sikhs, Bud-
dhists and Jains according to 1961
census;

(b) what were the figures according
to 1951 census;

(c) what are the figures in each
State of India according to 1961 cen-
sus; and

(d) what were the figures in each
State according to 1951 census?

The Deputy Minister in the Ministry
of Home Affairs (Shrimati Chandra-
sekhar: (a) and (c). A brochure con-
taining population figures according to
1961 Census has been laid on the
Table of the House. The processing
of the 1961 Census data to produce
religion-wise figures is still in progress
and will be available in 1963-64.

(b) and (d). The 1951 Census data
have already been published.

Polyandry

1628. Dr. L. M. Singhvi: Will the
Minister of Law be pleased to state:

(a) to what extent and in whgt
areas the institution of polyandry is
still contimuing in India;
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(b) whether it is proposed to in-
troduce monogamy in the near future
in such areas; and

(c) if so, In what manner and
through what stages?

. The Minister of Law (Shri A. K.
Sen): (a) The necessary informaztion
will have to be collected from che
State Governments as they are ad-
ministratively concerned with the sub-
ject of marriage.

(b) and (c). Only on rececipt of such
Information the Central Government
will be in a position to decide whether
and in what manner and in how many
stages it would be practically possible
to introduce monogamy in the areas
where the institution of polyandry
prevails.

Land for Displaced Persons

1629. Shri Biren Dutta: Will the
Minister of Home Affairs be pleased
to state:

(a) whether “Tourz” has been made
of the land given to the displaced
persons in Tripura during the survey
and settlement work;

(b) whether all the displaced per-
sons who have been settled in Khas
land have been given ‘parchas’;

(c) if not, what is the reason for
withholding these ‘parchas’; and

(d) when these ‘parchas’ will be
given?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
Perhaps “Touzi” is meant because
“Tourz” has no meaning in this con-
text. The answer in that case is “no”.

(b) No.

(c) and (d). Lands have been allot-
ted to the displaced persons under the
Xehabilitation Schemes. Their parti-
<ulars are enlered in the Khatian of
the Rehabilitation Department. Those
who execute bonds for the loans
advanced to them are recorded as
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‘raiyat’ in the survey and settlement
record and are given ‘parchas’.

Sale of Prize Bonds

.1630. Shri P, Kunhan: Will the
Minister of Finance be pleased to
state:

(a) the total number of prize bonds
of Rs. 5 and Rs. 100 sold till the end
of June, 1962;

(b) the total amount thus receiv-
H

ed

(c) the amount so far paid to prize-
winners; and

(d) the amount not claimed so far
by the prize winners?

The Minister of Finance (Shri
Morarji Desai):

(a) Denomination Number
Rs. 5. 2.30 lakhs
Rs. 100. 8.5 lakhs.

(b) Rs. 20 crores.
(c) Rs. 86 lakhs.
(d) Rs. 23 lakhs.

Ambala Cantt. Mata Kasturba Co-
Operative House Building Society.

1631. Shri Chani Lal: Will the
Minister of Defence be pleased to
state:

(a) whether it is a fact that a re-
presentation was made in regard to
3.45 acres of land at Ambala Canton-
ment near S. D. College for the con-~
struction of residential houses by the
Ambala Cantt. Mata Kasturba Co-
operative House Building Society Ltd;

(b) whether it is a fact that the
case was considered by the Civil Area
Committee, the Cantt, Board and
other competent authorities and had
been forwardeq with their recom-
mendation to the Ministry of Defence
for final decision;

(c) whether Government have taken
any decision in this regard; and

(d) if not how long it will take?
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The Minister of Defence (Shri
* Krishna Menon): (a) and (b). Yes,
Sir,

(¢) and (d). The matter is under
consideration.

Merger of Posts of UD.Cs. and
Assistants
1632. Shri D. C. Sharma: Will the

Minister of Home Affairs be pleased
to state:

(a) the progress made in the pro-
posal to integrate the posts of Upper
Division Clerks and Assistants of the
Central Secretariat mwoted out some
time back and which was under con-
sideration of Government; and

(b) if so, the stage at which the
matter stands at present?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
and (b). he position is the same as
explained in the House on the 25th
August, 1961, in reply to Unstarred
Question No. 2499 by Shri P. C.
Borooah,

Basic Schools in Delhi

1633. Shri D. C. Sharma: Will the
Minister of Education be pleased to
state:

(a) the up-to-date progress made
by the Assessment Committee set up
by the Delhi Education Directorate to
evaluate the progress of basic schools
in Delhi in completion af its work;

(b) whether any reperi has  bein
submitted by the Committee; and

(¢) if so, the recommendations
made and the action taken thereon?

The Minister of Education (Dr.
K. L. Shrimali): (a) to (c). The
Committee has completed the collec-
tion of data and is finalising its report.

Orissa Law Graduates in I.A.S. and
other services

1634. Shri Ulaka: Will the Miinster
of Home Affairs be pleased to state:

(a) the number of law graduates
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from Orissa selected for 4.5, LP.S.
and other Allied Services [rom March
1957 to March, 1962; and

(b) the number of such persons
who belong to Scheduled Castes and
Scheduled Tribes?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
and (b). Necessary information ig
being collected and will be placed om
the Table of the House.

Female Education in Andhra Pradesh

1635. Shri Ulaka: Will the Minister
of Education be pleased to state:

(a) the amount allocated by the
Union Government during the Third
Five Year Plan Period to Andhra
Pradesh Government for education of
girls and women;

(b) whether any new schemes have
been formulated for the expansion of
the education of girls and women in
Andhra Pradesh; and

(c) if so, the details thereof?

The Minister of FEducation (Dr.
K. L. Shrimali): (a) The special
programme for the education of girls
and women is now included in the
State sector and it is for each State
Government to decide what provision
to make for the purpose.

(b) No, Sir.
(¢) Does not arise.
Vijpan Mandirs in Andhra Pradesh

1636. Shri Ulaka: Will the Minister
of Scientific Research and Cultural
Affairs be pleased to state:

(a) how many Vijnan Mandirs will
be started in Andhra Pradesh during
the Third Five Year Plan Period;

(b) the places where they will b
established; and .

(¢) the amount that would be spent
for the purpose?
The Deputy Minister in the Ministry

of Scientific Research and Cultural
Affairs (Dr. M. M. Das): (a) This is
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to be decided in consultation with
the State Government, who have not
yet formulated a phased programme
for the opening of Vijnan Mandirs, as
required by the Government of India.

(b) and (c¢). Do not arise.

Central Excise Buildings in Orissa

1637. Shri Ulaka: Wil] the Minister
of Finance be pleased to state:

(a) the number of central excise
offices in Orissa (circle-wise) which
are not yet provided with permanent
departmental buildings; and

(b) when permanent buildings for
Central Excise offices would be ex-
pected to be constructed?

The Minister of Finance (Shri
Morarji Desai): (a) The information
is being collected.

(b) Not possible to say at this stage.

Residential Quarters for Central
Excise Department Employees

1638. Shri Ulaka: Wil]l the Minister
of Finance be pleased to state:

(a) the number of class III and
class IV employees under Central
Excise Departmeént in Orissa who are
not vet provided with departmental
residential quarters;

(b) whether Government have any
proposal to  construct  rezidential
quarters for the said employees during
1982-53; and

(c) if so, the number of quarters
proposed to be constructed and places
where they would be constructed?

The Minister of Finance (Shri
Morarji Desai): (a) The information
is being collected.

(b) Yes, Sir.

(c) Residential quarters for the
non-gazetted staff are proposed to be
constructed during 1962-63 for Central
Excise staff as under:—

Station No. of quarters
Cuttack 6
Rayagada 2
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Payment of ‘Stipends and Scholarships.
in Himachal Pradesh

[ Shri Virbhadra Singh:
1639. 7\ Shri Laiit Sen:

Will the Minister of Education be
pleased to state:

(a) whether it is a fact that the
students in receipt of stipends and
scholarships from the Himachal Pra-
desh Administration are being put to
great inconvenience and hardship due.
to the failure of the administration to-
pay them regularly and in time; and

(b) if so, what steps have been taken.:
or are proposed to be taken in the
matter?

The Minister of Education (Dr. K. L.
Shrimali: (a) and (b). The required
information has been called for from
Himachal Pradesh Administration and
will be laid on the table of the Lok
Sabha in due course.

Educational Tours for Kerala Students.

1640. Shri Ravindra Varma: Wil! the
Minister of Education be pleased to-
state:

(a) the number of educational insti-
tutions in kerala that availed of the
assistance offered by the Central Gov-
ernment {2 partics ¢f students under-
taking educational tours during 1961-
32; and

(b) the amount of money that was
given to these educational institutions-
and the number of students and
teachers who benefited from these
grants?

The Minister of Education (Dr.K. L.
Shrimali): (a) No amount was sanc-
tioned to Kerala Government or to
any other State Government for educa-
tional tours during 1961-62 for paucity
of funds.

(b) Does not arise.



AUGUST 25, 1962 Written Answers 3916

3915 Written Answers
All-India Services during the last five years (year-wise);
and
1641. Shri P. Kunhan: Will the
Minister of Home Affairs be pleased ﬁu(;g?how many posts have been

to state:
The Minister of State in the Ministry

of Home Affairs (Shri Datar): A state-
ment giving the requisite information
is attached.

STATEMENT

(a) how many posts were reserved
for Scheduled Castes and Scheduled
‘Tribes in different All-India Services

Indian Administrative Service Indian Police Service

Year of
Recruitmeat No.of No.of No.of No.of No.of No.of No.of No.of
posts Posts  Posts Posts  Posts Posts  Posts  Posts
reserv- filled  reserv- filled reserv- filled reserve- filled
ed for by ed for by ed for by ed for by
S/C S/C S/T S/T S/C S/IC S/T SIT
1957 . . .14 5 5 .. 13 4 5
1958 15 2 5 14 1 5 2
1959 14 2 5 2 9 4 3
1960 12 2 5 5 10 3 4
1961 . . . 19 o 5 5 14 7 5 1

Issue of Educational Certificates

1642, Shri Indrajit Gupta: Will the
Minister of Educatlon be pleased to
state:

(a) whether a large number of cases
of non-issue of educational certificates
to Indians, former residents of Pakis-
tan, are still pending;

(b) if so, the number thereof;

(c) how many similar applications
from Pakistani nationals, former resi-
dents of India, are pending with the
Indian Government; and

(d) steps being taken to expedite
disposal of these cases;

The Minister of Education (Dr, K.L.
Shrimali): (a) Yes Sir;

(b) 1204 (up-to-date);

(c) 37 (up-to-date);

(d) The Pakistan Government, who
were once again moved in May last, .

have promised to liquidate the pending
-applications, as soon as possible.

Pakistani National in Mikir Hills
District
1643. Shri Bishanchander Seth: Will
the Minister of Home Affairs be pleased
to state:

(a) whether it is a fact that some
Pakistani Nationals who had illegally
settled in the Mikir Hills district have
been asked to leave the country;

. (b) if so, how many of them have so
far left the country;

(c) whether any time limit has been
fixed for them; and

(d) what other measures Govern-
ment are taking in case they refuse
to quit?

The Minister of Home Affairs (Shri
Lal Bahadur Shastri): (a) to (d). So
far 119 such Pakistani nationals have
been detected staying illegally in the
Mikir Hills District and they have all
been deported to Pakistan.

Scholarships for S.C. and S.T. in U.P.
1644. Shri S. M. Banerjee: Will the
Minister of Education be pleased to
state:
(a) the amount that has been sanc-
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tioned for Uttar Pradesh for 1962 for
granting scholarships to the Scheduled
Castes and Scheduled Tribes students;

(b) whether this amount is less than
what was sanctioned in 1961; and

(c) if so, the reasons therefor?

The Minister of Education (Dr. K. L.
Shrimali): (a) A sum of Rs. 35,52,400
has so far been released by the Minis-
try of Education to the Government of
Uttar. Pradesh for award of scholar-
ships to Scheduled Castes students.
The State Government’s additional re-
quirements of funds, if any, will be
met by the Ministry of Home Affairs.
There are no Scheduled Tribes in Uttar
Pradesh.

(b) No, Sir.

(c) Does not arise.

Parachute Factory in Amberaath

1645. Shri S. M. Bancrjee: Will the
Minister of Defence be pleased to
state:

(a) whether a Parachute and Cloth-
ing Factory is likely to be established
in Ambernath; ’

(b) if so. whether a new factory
has to be constructed; and

(c) if not, whether ihe existing

cordnance factories are to be expanded -

for this purpose?

The Minister of Defence (Shri
Krishna Menon): (a) The parachute
manufacturing capacity has been aug-
mented by extensions to the existing
factories at Shahjahanpur and Kanpur.
The possibility of establishing para-
chute manufacturing capacity at Am-
‘bernath is now under (onsideration in
the Defence Ministry.

(b) No, Sir.

(c) Yes. Sir. If the decision is in
favour of establishing further capacity
at Ambernath that Factory will be
expanded.

1611 (Ai) LSD—3.
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Recommendations of Pay Commission

1646. Shri S. M. Banerjee: Will the
Minister of Finance be pieased to
state:

(a) whether it is a fact that some
of the accepted recommendations of
Pay Commission have not vet beem
implemented;

(b) if so, the reasons for this abnor-
mal delay;

(c) what are those recommendations;
and

(d) when final orders are likely te
be issued?

The Minister ef Finance (Shri
Morarji Desai): (a) to (d). A statement
showing the recommendations of the
Pay Commission which have beem
accepted by the Government, but which
have not yet been implemented, indi-
cating in each case the action taken
so far, is laid on the Table of the
House. [See Appendix II annexure
No. 46].

Hill Allowance to M.E.S. Workers

1647. Shri S. M. Banerjee: Will the
Minister of Defence be pleased te
state:

(a) whether a final decision has been
taken to grant Hill allowaace ‘o M.E.S.
workers in Darjeeling and Kasauii;

(b) if so. from wh=n; and
(c) quantum of allowance?

The Minister of State in the Ministry
of Defence (Shri Raghuramaiah): (a)
to (c). No proposal for the grant of hill
allowance to M.E.S. workers in Dar-
jeeling and Kasauli is under considera-
tion. Orders, however, have been
issued sanctioning compensatory and
house rent allowances o Defence
civilians serving in Darjeeling and
Kasauli at the following rates with
effect from 1-11-60:—
Compensatory allowance :
at both stations :—
Pay Rate of allowance
Below Rs, 500 59, of pay subjectto a
minimum of Rs, §/- and
maximum of Rs.10, p.m.

Rs. 500 and Amount by which pay
above. falls short of Rs. 509/-.
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Pay

Rate of Allowance

A. Darjeeling

Below Rs. 75

Rs. 75 and above but
below Rs. 100

Rs. 100 and above but
below Rs. 200 ¢

Rs. 200 and above but
below Rs. 500 §

Rs. 500 and above.

B. Kasauli

Below Rs. 757

Rs. 75 and above but
below 150

Rs. 150 and above

Rs. 750
Rs. 10°00

Rs. 15°00
74% of pay
Amount by which

pay falls short c¢
536°42

Rs. 5-00
Rs. 7:50

Amount by which

AUGUST 25, 1962

pay falls short of
Rs. 156°50

allowances is
prescribed

The drawal of these
subject to the conditions
in the relevant Orders.

Audit Staff Associations, Kerala,
Bombay and Simla

1648. Shri S. M. Banerjee: Will the
Minister of Finance be pleased to
state:

(a) whether recognition has since
been restored to audit staff associations
in Kerala, Bombay and Simla;

(b) if not, the reasons therefor; and

(c) steps taken by Government to
get the recognition restored?

The Minister of Finance (Shri
Morarji Desai): (a) No, Sir. The posi-
tion indicated in reply to the Unstarred
Question No. 2579, which was answered
in the Lok Sabha on the 5th june,
1962, continues.

(b) The recognition of the associe-
tions has not so far been restored Le-
cause the conditions laid down in the
Central Civil Services (Recognition of
Service Associations) Rules, 1952, are
sti]] to be fulfilled by them.

(c) The members of tha staff of the
respective offices have been informed
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that the restoration of the recognition
of the associations will be considered
as and when the defects pointed out
to them are remedied.

Declaration of Foreigm Assets

1649. Shri S. M. Banerjee: Will the
Minister of Finance be pleased to reter
to the reply given to Unstarred Ques-
tion. No. 633 on 4th May, 1962 and
state:

(a) whether some more persons have
declared their foreign assets; anA

(b) if so, the number of persons who
declared their assets in foreign Banks
in 1961 and upto 30th .June, '9627

The Minister of Finance
Morarji Desai): (a) Yes, Sir.

(b) After the 12th November, 1961
the date prescribed for declaration of
accounts in terms of the Notification,
33 accounts involving an amount of
Rs. 69 lakhs have been declared to the
Reserve Bank of India.

(Shri

Arrears of Various Taxes

1650. Shri S. M. Banerjee: Will the
Minister of Finance be pleased to
state:

(a) total amount of Income Tax,
Wealth and Gift Tax outstanding cn
1-6-62 in Uttar Pradesh;

(b) Amount recovered in 1961. and

(c) Steps taken by Governmen: to
realise this arrear?

The Minister of Finance .(Shri
Morarji Desai): The effective arrears
on 1-6-62 were:—

(Figures in thousands of Rs.)

(a) Income-tax 6,83,95
Wealth-tax. 11,98
Gift-tax 6

(%) Income-Tax . 6,01,73
Wealth Tax 25,95
Gift Tax . 4,14

(c) Income Tax

The following steps as laid down in
the Income-tax Act, 1961 are taken to
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collect the Income-tax dues from de-
faulters:—

(i) Levy of penalty under section
221(1) for non-payment o! taxes in
time;

(ii) Issue of certificate under section
222(1) to the Tax Recovery officer who
on receipt of this, proceeds to recover
the arrears of Tax;

(iii) Attachment of ihe defaulter’s
moveable properties by issue of dis-
traint warrants in big rities, where
there is provision for racovery of
Municipal taxes in this manner;

(iv) Issue of a notice in writing
under section 226(2) asking the dis-
bursing officer to deduct the arrears of
tax from the salary of the defaulter at
the time of payment thereof if the
defaulter happens to be a salaried
employee; and

(v) The issue of notice in writing
under section 226(3) asking any person
from whom money is due .r may
become due to the defaulter, to pay to
the Income-tax officer forthwith,
arrears of tax mentioned in the notice.

Wealth Tax

Out of the effective arrears of Rs.
11,98,000, demand of Rs. 8,54,000 was
kept in abeyance pending disposal of
appeals, rectifications etc. In respect
of the balance of Rs. 3,34,000 revenue
recovery certificates have been issued
40 the Collectors concerned who are
taking necessary steps to cffect the
recovery.

Gift Tax

Steps as provided in the Gift-tax
Act, are being taken *o recover the
outstanding arrears.

Iadian Engineers Trained in Germany

( Sbri B. K. Das:
1651 ) Shri Subodh Hansda:
‘Y Shri S. C. Samanta:
| Shri M. L. Dwivedi:

Will the Minister Jf Steel and
Heavy Industries be pleased to state:
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(a) haw many of the Indian Engi-
neers trained in Germany for the pur-
pose of work in the Rourkela Steel
Plant have been taken in service in
the Plant;

(b) how many of them were emp-
loyed in the particular jobs for which
they were trained; and

(c) what are the reasons for their
not being absorbed in the same type of
work for which they were trained?

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam):
(a) 123

(b) ALl were absorbed in the parti-
cular jobs for which they were trained.

(c) does not arise.

rrafas fimn s

(Y ®o Mo fzaa? :
2eu%. %Eﬁ;m Fo W
| S gEr gwaT
T e w @@ oS W1 SW
F41 fF

(7) mreafes fmenm s &7
T fawrfer = 5 98 oewe 41
frm o fFar sw o oreafuw mE &
faafaat & dwaer, shefs o)
Jgfeas O & T £ FAT FHERT
g T & A saar ww Wl g

(@) ag-srae =t #1 FE-
fafe § gu < A SAH gAE 7
%7 faam & Tow & 9w &% Fan
EEAT FT AT T § A AR & AOHT
ST FT E

(1) &= geATAg FY AT F A
R & 39 fem & Fr @ &
TG ;W

(7) FJ[w@wda Al FT FA
qeqT 747 & W 3N T A=A ww Ay
AR Ay T A R Y ?
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fiat w3t (=To Flo (o HATH)
(%) & () fawrfeer & g0 3 F
forg, 2 W, fafirs argrsat o agaa
wHET Y AT S T g | g i
AT & wq F T TEAT F7 geal
399y off | Tow &% ¥, oY =l &
THFT AT qU TgEAT THT @iAT HFT
FITT Y TE § | FENT TLHC A T
T FT f7e T T FEHAT 37 77
Wﬁm’[%—-—

AL AT FIAST ®T AT ZT,
1 g i F1 waTF stafe
FUT; T Pl @ie 9% 3 o TgeAlr
Al w1 937 TN ¥ fod 3 e e
sfT &7 aF oS qAAAT F HAAT
fa<fra qgraay 29 & a9+ g1 |

T TR gRT T4 TF &AL
e § IqFT fawifeart €1 savear £7
srrté?%:

Enquiry against certain Govcrnment
Officers

1653. Shri Rameshwar Tantia: Will
the Minister of Home Affairs be
pleased to state:

(a) whether it is a fact that an open
enquiry had been started against 115
Government employees on the charges
of corruption;

(b) if so, what is the aumber of such
officials, Ministry-wise;

(c) has the enquiry been concluded;
and

(d) if so, what are the
thereof?

The Minister of State in the Ministry
of Home Affairs (Shri Datar): (a) Yes.

findings

(&) Railways . . . 39
Transport & Com-
munications . 34
Finance . . . 13
Defence . . . 11
Commerce & Industry 7

Works, Housing and
Supply . . . s
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Mines & Fuel . . 4
Food and Agriculture 2
ToTsL . 11§

{¢) Enquiries concluded
against . . . 21
Enquiries pendirg
against . . 94
(d) No. of public servants
prosecuted . . 2
Sanction for prosecu-
tion awajted . . 1
Recommended for
Departmental action 17
Proceedings drepped . 1

ToTarn : 21

Purchase of Horses

1654, Shri Surendra Pal Singh: Will
the Minister of Defence be pleased to
state the average price paid by the
District Remount officers for purchase
of a foal between the age of eight
months and a year in U.P., Punjab and
Rajasthan areas?

The Minister of Defence (Shri
Krishma Menon): Rupees six hundred
per foal.

Jawt wfe ® wg@Q

LEYY. T THIANT [REAY 0 =y
aw.fas wadwA sk awsfas s
oA ag FarT & g &% 5 A,
FAT A A9 F 79 &1 ¥ JrE
FT I TAF afen &1 faawr wias
T wE WG ALY § U a9 faEaer
s Fgraer & T F 7

Fatfre wdaT < qiephs s
w (ot guraR wfaT) 250 Sww,
FATFTU AT TTF MOFAT FT 98983
¥ FA R,3%,54 AT FT 2R & T,
fo % 2% oEW #1 TfTr Yo TR
st 7T ¥ %o T AT AT aF €1
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Agricultural Development Finance
Cerporation

165¢,J Shri Warior:
" Shri Vasudevan Nair:

Will the Minister of Fimance be
pleased to state:

(a) whether Government have fina-
lised the proposal to establish an
Agricultural Development Finance
Corporation; and

(b) if so, the details thereof?

The Minister of Fimance (Shri
Morarji Desai): (a) and (b). The mat-
ter is still under consideration.

Chain of Schools

1657 / Shri Bhagwat Jha Azad:
* Shri Bhakt Darshan:
Will the Minister of E‘ducation be
pleased to state:

(a) whether Government propose to
establish a ‘Chain of Schools’ in the
country; and

(b) if so, what would be the medium
of instruction in these schools?

The Minister of Education (Dr. K. L.
Shrimali): (a) and (b). A scheme for
establishing some schools for the
children of Central Government Em-
‘Ployees and other floating population
is under consideration.

Fertilizer Factory at Mangalore

1658 {Shri A. K. Gopalan:
7\ Shri Imichibava:

‘Will the Minister of Steel and Heavy
Industries be pleased to refer to the
reply given to Unstarred Question No.
2512 on the 5th June, 1962 and State:

(a) whether the licence for setting
up of a fertilizer factory at Mangalore
has been issued; and

(b) if not, the reasons for the delay?

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam): (a)
Not yet.
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(b) The details relating to the fin-
ancing of the project not yet been
settled.

Geological Survey in Jaisalmer Dis-
trict
1659. Shri Tan Singh: Wiil the Min-
ister of Mines and Fuel be pleased to
state:

(a) whether a geological survey has
recently been conducted by the Cen-
tral Government in the Jaisalmer
District of Rajasthan;

(b) whether there are prospects for
oil and natural gas in the area;

(c) if so, the steps contemplated for
be taken immediately by Govern-
ment, particularly for deep and struc-
tural drilling?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) Yes, Sir.

(b) Available data justify further
prospecting for oil and gas in the
area.

(c) Collaboration of the French
Petroleum Institute has been secured
for carrying out exploration in the
area. Detailed seismic surveys will
be carried on during the next field
season. Structural drilling will be
planned on the basis of seismic data
to be obtained after 3/4 months of
seismic surveys. Deep drilling opera-
tions will be started if warranted by
the results of seismic surveys and/or
structural drilling.

Accidents in Bhilai Steel Plant

1660. Shri Morarka: Wil! the Minis-
ter of Steel anqd Heavy Imdustries be
pleased to state:

(a) the total number of accidents,
big and small, in the Bhilai steel plant
till now;

(b) how many of them proved fatal;
and

(c) the amount of compensation paid
to the dependents of the victims of
these fatal accidents?
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The Minister of Steel and Heavy
Industries (Shri C. Subramaniam):
(a) The total number of accidents
since the commencement of the Bhilai
Steel Plant till the 30th June, 1962, is
4133, of which 3873 are minor acci-
dents.

(b) 97.

{cy Out of 97 fatal accidents, in 88
cases a sum of Rs. 2,17,010 has been
deposited with the Commissioner for
Workmen’s Compensation, Drug, for
disbursement to the legal heirs of the
deceased. In 9 cases liability has
been disclaimed under the Workmen’s
Compensation Act.

Ifaam  grr fae

1880, =t faafa fast : Far favem
qA g qA FY 39T w4 fF o

(%) zefrfawa grar faeelt & =t
H 9T FIT F I GG AT ;W

(@) Fa1 &R T F 7
fet § ot ZTAfae F =@t § fore

3 Fy wEad w7

faar A=Y (370 Fro ATo W) :
(%) fasm faoai & ffaem g
T g A e dfragr ¥
Ty W AR wEw, faaEr s
AT & FAL F TEY fHAT AT FHAT ITHY
Zefifae gy soaear #1 57 aFdy &
aEm F & § qg IS Fefas
1w A< & faarar s asar &

fremdt f Efifawta g @
s qry fawa # sifas feemedy 33
¥ wifw Seffasa grr 9@ &I AT
faww I TO=A ¥ o0 ¥ AT AT
%\ 4fy 2fawa g0 fem ¥ fao
qatey FIAT, gATgH & fa=re-fam,
mifs A Aramsar gt @ gafeu
AR GTT FET HEAGH] w7 v AT
Fre(A e’ g S &)
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foT 7 T &1 safRs aatae
wegiea fFar S @ §

(') == gaw Tenfasta Jar Fa=r
feeet & & & | goitT G=aTg GrHAT A
Tt § frafag Zeffass Jar anfaa
FH Y =T §, N qAT DA /¥
wafas F w3 g sffag g ¥
g f5 fael fafqaa saweg &1 4
FH F T2 ¥ IWH 797 9T fa"w
fer s

Death of an Under-Trial

J Shri Bibhuti Mishra:
\_ Shri Nambiar:

Will the Minister of Home Affairs
be pleased to state:

1662.

(a) whether it is a fact that an
under-trial named ‘Puran’ died on the
5th July, 1962 at the West Patel
Nagar Police Station (New  Delhi);
and

(b) if so, the cause of his death?

The Minister of State in the Ministry
of Home Affairs (Shri Datar): (a)
Yes.

(b) A Magisterial inquiry is being
held to ascertain this.

Board of Higher Secondary Edueation

1663. Shri Bibhuti Mishra: Will the
Minister of Education be pleased to
state:

(a) whether it is a fact that the
Board of Higher Secondary Education,
Delhi has been dissolved from the 1st
July, 1962;

(b) why this step has been taken;
and

(c) what arrangements have been
made by the Government in place of
the Board?

The Minister of Education (Dr. K.
L Shrimali): (a) Yes, Sir.
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(b) and (c). The Centra] Board of
Secondary Education has been re-
constituted for the purpose of conduct-
ing a Higher Secondary Examination
in a common syllabus and media of
examination and will conduct the
examination for Delhi schools also.

T F e qrEEe sfaw w
frrewar<t

. (=t wea WA
REY.

- A wEd R/ AR
T WEAT WA 7= AT, 2283 F
TATTERT W& §&qT 33%% & SO &
T § q2 T FT FIT FG1 5 T
H qifeel AT T OST AHAT
fregae fFar maT A1 I9EF ATAS &V
FREAN w4 I 708 foATT F IR HF
w7 owmfa g% & ¢

TEFM HATE A v HA (oA
TE@RX) A [EAL H ORI
A AT FT g T A, it
g T A H T9% faems #1E a
SICE I Gl

Indian Scholars to German Democra-
tic Republic

1665. Shri Indrajit Gupta: Will the
Minister of Scientific Research and
Cultural Affairs be pleased to state:

(a) whether some Indian Graduate
Engineers were sent to the German
Democratic Republic in 1961 under
the ‘Scholarships for Practical Train-
ing Scheme’;

(b) whether the scheme is actually
meant for training unskilled persons
into skilled workers;

(c) if so, the reasons for selecting
fully qualified engineers for a scheme
not applicable to them; and

(d) steps proposed to be taken to
remedy the situation?

BHADRA 3, 1634 (Saka)
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The Minister of Scientific Research
and Cultural Affairs (Shri Humayun
Kabir): (a) Yes, Sir.

(b) No, Sir. The Scheme was for
training in factories and institutions
of the German Democratic Republic,
of Indian nationals who had sufficient
vocational training or several years of
practical work in vocational lines er
studies in the engineering and other
colleges in the fields of engineering
and technology.

(c) and (d). Do not arise.

Issne of Bonus Shares by Companies

1666. Shri Indrajit Gupta: Will the
Minister of Finamce be pleased . to
state:

(a) how many companies applied to
the Controller of Capital Issues im
1960, 1961 and 1962 for issue of Bonus
shares out of their reserves;

(b) how many applicaticns were
sanctioned; and

(c) the total number of shares re-
ported to have been issued in terms
of the sanctions referred to in part
(b);

(d) the face value of ihese shares;
and

(e) the paid-up capital of the com-
panies at the time of applications for
grant of consent?

The Minister of Finance (Shri
Morarji Desai): (a) The number of
companies which applied to the Con~
troller of Capital Issues for issue of
Bonus shares out of their reserve was
24 in 1960, 95 in 1961 and 80 in 1962
(upto 31st July 1962);

(b) 22 applications were sanctioned
in 1960, 72 in 1961 and 71 in 1962 (up-
to 31st July);

(c) to (e). A statement is laid on
the Table of the House. [See Appen-
dix II, annexure No. 47].
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Merit Scholarships im Orissa

1667. Shri G. Mohanty: Will the
Minister of Educatien be pleased to
state:

(a) the amount granted to' Orissa
Government under National Scholar-
ships Scheme for grant of merit
scholarships to poor students for pro-
secution of University Education in
1961-62;

(b) the number of students who
received the scholarship;

(c) whether all such scholarships
were disbursed month to month or
quarter to quarter or half yearly;
and

(d) whether all such scholarships
will be fully disbursed before the
new session begins?

The Minister of Educatiom (Dr. K.
L. Shrimali): (a) Rs. 20,100.

(b) 30.

(c) & (d) Under the rules scholar-
ships money is to be paid every
month. Disbursement of scholarships
is the responsibility of the State Gov-
ernment.

Ashram School in Tripura

1668. Shri Dasaratha Deb: Will the
the Minister of Education be pleased
to state:

(a) whether any preposal has been
made by Government to acquire some
plots of land belonging to tribals of
Bagafa of Belonia in Tripura for
opening an Ashram School;

(b) whether it is a fact that these
tribals have already surrendered other
plots of land to Government for Senior
Basic Schools;

(c) whether it is a fact that these
tribals will become landless and
destitute if the remaining portion of
land is also acquired for Ashram
School; and

(d) if so, whether Government
would consider to abandon the scheme
of acquiring their land?
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The Minister of Education (Dr. K.
L. Shrimali): (a) Yes, Sir.
(b) Yes, Sir. —

(¢) No, Sir, as they would have

~38.40 acres of land with them.

(d) Does not arise.

Pending Pension Cases

1669, IS Shr§ Raghufnath Singh:
1Shr1 Tan Singh:

Will the Minister of Finance be
pleased to state how many pension
cases are pending for sanction &nd
payment in respect of officers (of all
ranks) of Central Services and other
employees since last one year?

The Minister of Fimance (Shri
Morarji Desai): The information is
being collected and will be laid on
the Table of the House in due course.

Financial Assistance to Assam

1670. Shri P. C. Borooah: Will the
Minister of Fimamce be pleased to
state:

(a) whether Government  have
granted a loan of Rs. 7.5 crores dur-
ing this year to the Government of
Assam for the improvement of their
ways and means position;

(b) if so, what are the terms of the
loan;

(¢) whether similar loans have been
granted to other States also; and

(d) if 50, to what extent?

The Minister of Fimance (Shri
Morarji Desai): (a) Yes, Sir.

(b) The loan carries interest at 3 per
cent per annum and is recoverable by
adjustment against the amounts due
to the State Government in the cur-
rent year as their share of Central
taxes ang statutory grants.

(¢) Yes, Sir.

(d) Rs. 70.50 crores to six other
State Governments,



3933 Written Answers

Central Sanskrit Board

1671. Shri Raghunath Singh: Will
the Minister of Education be pleased
to state whether Central Sanskrit
Board is formulating any scheme to
award scholarships to students from
non-Hindi speaking areas and foreign
countries for the study of Sanskrit?

The Minister of Education (Dr. K.
L. Shrimali): The Central Board con-
sidered the matter but did not fing it
feasible to recommend such a scheme.

Religious and Moral Educatien

( Shri Raghunath Singh:

Shri Bhakt Darshan:

Shri Ram Rattan Gupia:
1672J Maharajkumar Vijay

1 Ananda:

| Shri Hem Barua:
| Shri Hari Vishnu Kamath:
 Shri D. C. Sharma:

Will the Minister of Education be
pleased to state how many Universi-
ties of India have agreed to implement
recommendations of the Committee
on Religious and Moral Education and
the progress made in the preparation
of suitable literature on moral and
religious education?

The Minister of Education (Dr. K.
L. Shrimali): Twenty Universities
have accepted the recommendations
in whole or in part and have been
imparting moral instruction in one
form or the other. This Ministry have
made a preliminary selection of litcra-
ture on the subject for Elementary
and Secondary schools, which is being
placed before the Standing Committee
on Moral and Religious Instruction
for consideration. The Committee is
expected to meet early in September
to consider the matter.

Interview Granted by Indian Military
Personnel to Foreign Press

1673. Shri Kolia Venkaiah: Will the
Minister of Defence be pleased to
state:

(a) whether Government are aware
of a report published in the American
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Newspaper ‘‘Baltimore Sun” on the
interview with an un-named Indian
General connected with Ladakh Def-
ence by Mr. M. R. Philip Potter, who
sent the despatch;

(b) if so, whether any investigation
has taken place to find out whether
interview was real and to trace the
Indian General who granted the
interview;

(c) the name of the General; and

(d) whether the military personnel
are allowed to grant interviews to
foreigners?

The Minister of Defence (Shri
Krishna Menon): (a) to (c). Govern-
ment have seen the report of an
alleged interview. Inquires are being
made to check on the report of the
alleged interview.

(d) No, Sir—not without the perior
approval of Government.

Services of Librarians

1674. Shri D. C. Sharma: Will the
Minister of Education be pleased to
refer to the reply given to Starred
Question No. 432 on the 4th May, 1962
and state the progress made so far
tegarding creation of the Service of
Libararians?

The Minister of Education (Dr. K.
L. Shrimali): The matter is still under
consideration.

Children’s Museum in Delhi

1675. Shri D. C. Sharma: Will the
Minister of Education be pleased to
state:

(a) The progress made so far in the
scheme to open a Children’s Museum
in Delhi; and

(b) the details of the scheme?

The Minister of Education (Dr. K.
L. Shrimali): (a) and (b). The Bal
Bhavan Board, which is the authority
controlling the National Children’s
Museum, has recently accorded ap-
proval to the revised plans and,
estimates of the Musenm building,
involving an expenditure of
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Rs. 6,21,000/-. This includes an ad-
ministrative block, a Special Exhibi-
tion Gallery and a Multipurpose Hall.
The construction work is expected to
be undertaken by the CPWD in the
near future.

In the meanwhile, work has already
started on the dismantling of the
building material of the Polish Pavilion
in the Indian Industries Fair and its
re-erection at the site of the Museum,
10 meet the immediate space require-
ments of the Museum. This work is
axpected to be completed hefore
October, 1962, from whicn date the
Museum will start its regular service.
The material of the Polish Pavilion in
the Indian Industries Fair was gifted
to the National Children’s Museum by
the Polish Government.

The Museum, when completed, will
be an educational service agency and
will house exhibits for children, on
children and of children’s work. It
will further serve as a resource cen-
tre of information for teachers. Tt
will also undertake tcaining  of
Museum personnel.

Development Schemes for Education

1676. Shri N. Sreekantan Nair: Will
the Minister of Education be pleased
to state:

fa) whether as a result of the dis-
cussions with the State Governments
and State Universities an overall
development scheme has been formu-
lated for the Third Plan period;

(b) if so, what is the amount to be
met by the University Grants Com-
migsion and the amount to be met by
the State Governments and Universi-
ties;

{c) in view of the decision to allo-
cate cent per cent. expenditure fcr the
development scheme relating to post-
graduate studies and research what is
the total estimated liability of the
University Grants Commission in this
Tespect;
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(d) what is amount set apart for
vaying the higher scales of pay to the
teachers and other staff during the
third plan period (out of Re. 37
crores); and

(e) what is the amount set apart for
ithe development of engineering and
technical education and for the
development of higher scientific edu-
cation and research during the Third
Plan period?

The Minister of Education (Dr. K.
L. Shrimali) (a) to (c). A statement
s laid on the Table of the House.
{See Appendix II, annexure No, 48].

(d) Rs. 2.50 crores.

(e) Rs. }41.54 crores comprising
Rs. 69.94 crores in the Central Plan
and Rs. 71.60 crores in the State Plans.

Tuition Fees

1677. Shri Bishwanath Roy: Will the
Minister of Education be pleased to
state:

(a) whether it is a fact that tahe
Government policy of uniformity in
tuition fees of the different classes in
the Higher Secondary Schools in New
Delhi is not being followed by some
educational institutions which get aid
from Government;

(b) if so, whether Government have
taken any steps this year for enforce-
ment of the policy of uniformity in
the tuition fee in such schools;

(c) if the reply to part (b) above be
in the affirmative, whether the insti-
tutions which have not followed the
Government policy till now have
agreed to the same; and

(d) whether the same poiicy would
be enforced by Government in the
current session of schools?

The Minister of Education (Dr. K.
L. Shrimali): (a) No, Sir.

(b) to (d). Do not arise.
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Supply of Cement to Orissa

1e1g, J Shri Surendranath Dwivedy:
" Shri Ulaka:

Will the Minister of Steel and
Heavy Industries be pleased to state:

(a) whether any complaint has been
received from the Government of
Orissa as well as the public about
non-supply of cement to the State in
sufficient quantity and in proper time
resulting in the acute shortage in the
State;

(b) what quantity of cement was
allotted during 1960-61 anq 1961-62
and whether the entire quantity was
supplied to the State: ang

(c) the quantity of cement allotted
to Orissa for 1962-63 and whether this
hag been made on the basis of the
present requirements of the State?

The Minister of Stee] and Heavy
Industries (Shri C. Subramaniam): (a)

Yes, Sir, Complaints have been
received from the Government of
Orissa.

(b) and (c). The following figures
indicate the allotment and despatches
of cement to Orissa under the State
Quota:

(In Tounes/Tons)

Period Allotment Despatches
1960-61 1.88,424  1,34,364
1961-62 1,28,400 1,10,762
1962-63 90,20C

(April 1962 to Scp-
tember 1962)
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The allotment of cement for April-
September 1962 has been made taking
several factors into consideration;
among them, the present require-
ments of the State, anticipateq short-
fall in production compared to over-
al]l demang for cement in the country
and the priority and essentiality of
requirements in regard to defence,
Plan projects etc.
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Coa] for Orissa

1697. Shri Surendranath Dwivedy:
Will the Minister of Mines and Fuel
be pleased to state:

(a) whether any complaint has
been received from the Government
of Orissa about the non-supply of coa.
to the State in sufficient quantity and
in proper time;

(b) what was the quantity of coal
allotted during 1960-61 ang 1961-62
and whether the entire quantity was
supplied to the State; and

(c) the quantity of coal allotted to
Orissa for 1962-63 and whether this
has been made on the basis of the
present requirements of the State?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) Reports
of occasiona]l shortages are received
from time to time both from the State
Government as well as public. In
such cases immediate supplies are
arranged for the affected consumers
by way of special and preferential
allotments.

(b) & (c). The figures of the quota
and actual despatches of coal to
Orissa during the years 1960. 1961
and 1962 are given below:—

(Figures in wagons)

Year Quota® Despatches
1960 . 9668 4152
1961 . 9688 4800
1962 4060 1369

(upto Ma.y)

The quotas of all the States have
been revised from June, 1962 so as to
bring them to the level of transport
capacity available. In the case of
Orissa the revised quota from June,
1962 has been fixed at 514 wagons per
month,

Bhojudih Coal Washery
168". Shri P. K. Deo: Will the
Minister of Steel ang Heavy Industries
be pleased to state:
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(a) whether the Bhojudih Coal
washery sponsored by the Hindustan
Steel Ltd., has been completed;

(b) when it wil] be commissioned
and what is its capacity; and

(c) the cost incurred so far?

The Minister of Steel anq Heavy
Idustries (Shri C. Subramaniam):
(a) No, Sir, but it is nearing comple-
tion.

(b) The Washery is likely to start
trial running during the month of
September or October, 1962, and will
have a capacity to wash 1.2 million
tons of coal per annum.

(¢) The expenditure on this unit
incurred upto the 31st July, 1962, is
Rs. 2.46 crores.
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Army Ordnance Corps

1682. Shri Hem Raj: Will the
Minister of Defence be pleased to
state:

(a) whether it is a fact that in 1942
Army personnel were transferred to
Army Ordnance Corps on watch and
warqd duties;

(b) whether it is also a fact that
after the completion of their service
tenure they were released;
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(¢) whether it is a fact that they
have not been given pensionary
benefits; and

(d) if so, the reasons therefor?

The Minister of State in Ministry
of Defence (Shri Raghuramaiah):
(a) A certain number of Watch und
Warq Wings in the AOC were raised
in 1944 (not in 1942) and deserving
personnel who would have otherwise
been dischargeq from the Army as
medically unfit or who were no longer
suitable for an active role in their
own Army/Service Wwere posted to
these Wings.

(b) Discharge of Watch & Ward
personnel was earried out on comple-
tion of their tenure of service or in
consequence of reduction of the
strength of the Army on demobilisa-
tion or on disbandment of the Watch
& Ward Wings themselves.

(¢) No, Sir, Those Watch and Ward
personnel who were serving on pre-
war engagement terms or those who
after their discharge from such
engagement had been re-enrolled and
had electeq to count thier former
service towards pension /eratuity, were
granted service pension, where their
total qualifying service was 15 years
or more and gratuity where such a
service was less than 15 years. Those
Watch and Ward personnel who
had . no former service on
regular terms and were enrolled on
war engagement terms were entitled
to a special gratuity.

(<) Does not arise,

Grants-in-Aig to Assam Government

f Shri Swell:
1683.4 Shrimati Jyotsna Chanda:

Will the Minister of Home Affairs
be pleased to state:

(a) the amount of grants-in-aid paid
by the Government of India under
Article 275 of the Constitution to the
Government of Assam since the year
1947; :
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(b) the amount spent by the Gov-
ernment of Assam out of the grants
placed at its disposal;

(c) the items on which various
amounts were spent; and

(d) the amount surrendered and the
reasons therefor?

The Deputy Minister in the
Ministry of Home Affairs (Shrimati
Chandrasekhar): (a) to (d). The in-
formation is being collected. A
Statement will be laid on the Table
of the House, when the information
is recieved.

Denotified Areas in Panjab

1684. Shri Daljit Singh: Will the
Minister of Home Affairs be pleased
to state:

(a) whether any amount has been
sanctioneq for the uplift of denotified
areas in the Punjab State during 1962-
63; and

(b) if so, the total amount sanc-
tioned?

The Deputy Minister in the
Ministry of Home Affairs (Shrimati
Chandrasekhar) (a) and (b). There
are no such areas anywhere in the
country. hTe question of sanctioning
any amount for the uplift of such areas
in Punjab State does not. therefore,
arise.

The following amounts have.
however, been sanctioned to Punjab
for taking up schemes for the welfare
of denotified tribes during 1962-63:

Centra! Sector Rs. 1.26 lakhs
State Sector Rs. 0.29 lakhs
Total Rs. 2.25 lakhs

Foreigh Exchange Allotted to
Singareni Collieries

1685. Shri R. N. Reddi: Will the
Minister of Mines and Fuel be pleased
to state:

(a) whether it is a fact that out of
Rs. 145 lakhg foreign exchange asked
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for by Singareni Collieries Company
only a sum Rs. 14.26 lakhs has beem
allotted during 1961-62;

(b) the amount of foreign exchange
required for 1962-63; ang

(c) in view of the shortage of
foreign exchange whether it is
possible for the Company to achieve
coal production target of 32 lakh
tonnes for 1962-63?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) Out of
Rs. 145 lakhs of foreign exchange
asked for by the Singareni Collieries
Company Limited, a sum of Rs. 131.50
lakhs was allocated to the Company
during 1961-62.

(b) The amount of foreign exchange
required by the Company for the year
196é-63 as estimated by it is Rs. 242.15
lakhs against which foreign exchange
amounting to Rs. 175.75 lakh for the
half-year April-September 1962 has
already been allocated.

(c) The Company has assured the
Government that they would be able
to fulfil its target of production of 32
lakh tonnes during 1962-63.

Singareni Collieries

1686. Shri R. N. Reddi: Will the
Minister of Mines anq Fuel be pleased
to state:

(a) whether the Government are
aware that the overall output per man
shift during 1961 mentioned as 0-42
tonnes in 4lst Annual Report of the
Singareni Collieries Company is in-
correct;

(b) if so, whether the error has
since been rectified;

- (c) what ig the correct figure; and

(d) whether the productivity per
worker at these mines is much more
than the all India average?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) The
overall output per map shift for the
year 1961 for the Singareni Collieries
Company Limiteq was 0.42 tonnes and
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has been correctly mentioned in its
41st Annual Report.

(b) and (c). Do not arise.

(d) The average all India O.M.S.
during 1961 was about 0.48 tonnes.

Deep Shaft Mining in Singareni
Collieries

1687. Shri R. N, Reddi: Will the
Minister of Mines ang Fuel be pleased
to state:

(a) whether the economics of the
deep shaft mining which were under
stuay by the Singareni Collieries
Company has since been concluded;

(b) if so, the nature of decision
arrived at; and

(c) whether the Planning Commis-
sion has since allotteq Rs. 8 crores
for mining million tonnes of coal by
deep shaft mining?

The Minister of Mines ang Fuel
(Shri K. D. Malaviya). (a) to (c).
The economics of raising one million
tons from deep shaft mining has yet
to be examined. The Singareni
Collicries Company have, however,
been made an allocation of Rs. 20
crores in the Third Pan This includes
Rs. 8 crores, being the estimated cost
of raising one million tons from
deep shaft mines.

Diamond Mines in Andhra

1688. Shri P. Venkatasubbaiah: Will
the Minister of Mines and Fuel be
pleased to state:

(a) whether the Geological Survey
of India propose to survey the old
workings of diamond mines near
Vajra Kanur area in the Anantapur
District of Andhra Pardesh; angd

(b) whether the Department pro-
pose to conduct survey in other
diamond bearing areas like Bangam-
palli in Kurnool District, Andhra
Pradesh and some other palaces in
Mahboob Nagar District of Andhra
Pradesh?
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The Deputy Minister in the Ministry
of Mines and Fuel (Shri Hajarmavis):
(a) and (b). Yes, Sir. The Geological
Survey of India propose to undertake
investigations of diamondiferous belts
in Kurnool (Banganapalli in Kurnool
district), Anantapur (Wajrakarur
area). Mehboobnagar ang Krishna
districts during the Third Five Year
Plan period.

Technical Personnel

1689. Shri D. C. Sharma: Will the
Minister of Scientific Research and
Cultural Affairs be pleased to state:

(a) whether it is a fact that a large
number of technical personnel from
India are being employed by the

Ethiopian Government; and

(b) if so, whether the Ethiopian
Government have’ approached the
Government of India for any {fresh
recruitment?

The Minister of Scientific Researeh
and Cultural Affairs (Shri Humayun
Kabir): (a) Government of India
have lent the services of a few officers
to the Ethiopian Government.

(b) No, Sir.

Welfare Officers

1690. Dr. L. M, Singhvi: Wil] the
Minister of Home Affairs be pleased
to state:

(a) the duties and functions of
‘Welfare Officers in various Ministries
and offices of Central Government and
details thereof;

(b) total annual expenditure on
various Welfare Activities during last
five years with year-wise and acti-
vity-wise break-up for the last three
years;

1¢) number of persons actually
benefitting from different activities;

(d) whether any evaluation has
been made of the benefits to Govern-
ment servants accruing from the in-
stitution of Welfare Officers; ang
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(e) if so, results thereof, Depart-
ment /Ministry-wise?

The Deputy Minister in the Minis-
try of Home Affairs (Shrimati
Chandrasekhar): (a) to (¢). A State-
ment is laid on the Table of the
House. [See Appendix II, annexure
No. 49].

Retirement Age of Scheduled Castes
and Scheduled Tribes Employees

1691. Shri Jayaraman: Will the
Minister of Home Affairs be pleased
to state:

(a) whether it is a fact that the
Scheduled Castes and Scheduled
Tribes have to suffer at the time of
retirement since the relaxation of age
in the matter of recuitment is not
adjusted to the retiring age; and

(b) if so, whether Government have
considered this problem?

The Deputy Minister in the Minisiry
of Home Affairs (Shrimati Chandra-
sekhar): (a) and (b). There is no bar
%o the entry of Scheduled Castes|
Tribes in Government service at the
normal age prescribed for all cate-
gories, but the maximum age limit
prescribeq for recruitment to various
posts is relaxed by 5 years in their
case. This is a concession and is al-
lowed to them because many amongst
them not have attaineq the requisite
educational standard at an earlier age.
This age concession involves no suffer-
ing for Scheduleq Castes|Tribes. Once
a member of a Scheduled Castes/
Tribes enters Government service, he/
she is subject to all the rules and
conditions of service that are appli-
eable to all Government servants. The
age of retirement is related to physi-
cal and mental fitness which is a
eonsideration which uniformally ap-
plies to all employees. Government
are advised that it would be uncon-
gtitutional to provide a special age of
superannuation for Scheduled Castes
and Tribes.
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Deshbandhu College, Kalkaji

1692. Shri Venkatasubbaiah: Will
the Minister of Education be pleased
to state:

(a) whetther it is a fact that great
difficulty and inconvenience is being
experienced by the students of Desh-
bandhu College, Kalkaji, New Delhi
for lack of hostel accommodation;

(b) whether Government propose to
construct a hoostel for the students;
and

(c) if so, when they would begin
construction?

The Minister of Education (Dr.
K. L. Shrimali): (a) and (b). No.
Sir.

(¢) Does not arise.

Rashtriya Panchang

1693. Shri C. K. Bhattacharyya. W:il
the Minister of Home Affairs be pleas-
ed to state:

(a) whether Government are aware
that a “Kashaya month” is occurring
in the year 1885 S. E. and this would
cause a confusion in the arrangement
to be followed in the Calendras in dif-
ferent parts of India ang also between
the followers of correct calculation
shown in the Rashtriya Panchang and
those not following the same;

(b) if so, what steps have been
taken by Government to stop such
confusion; and

(¢) whether Governmcent propose
to make a public declaration regard-
ing their policy about Panchang mak-
ing to bring about uniformity among
Calendars in the country?

The Minister of State in the Minis-

try of Home Affairs (Shri Datar):
(a) Yes.

(b) and (¢). The matters is under
consideration,
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Production of Geld

1694. Shri R. S. Pandey: Will the
Minister of Finance be pleased to
state:

(a) the production of gold in Kolar
Gold Mines since 1955 up-to-date;
and

(b) the estimated production of gold
in these mines during the next five
years?

The Minister of Fimance (Shri
Morarji Desai): (a) The production
of gold in the Kclar Gold mines dur-
ding the period 1st January 1955 to 31st
July, 1962 was 37-81 million grammes.

(b) It is estimated that, conditians
remaining the same, the average
annual production of gold for the next
five years will be 4.2 million grammes.

‘Workers of Civil General Transpert
Companies

1695. Shri Eswara Reddy: Will the
‘Minister of Defence be pleased to
state:

(a) whether the workers employed
by the Civil General Transport Com-
panies (Indep. Tpt. Pls.)) as motor
drivers, mechanics, cleaners, are
classified as civilians or army person-
mel;

(b) if they are classifieq as army
personnel whether they have been
given the Dbenefits to which Army
ppersonnel are entifled;

(c) it not, the reasons therefor;

(d) if they are classified as Civi-
‘lians, whether they have been
‘sanctioneq the benefits which other
employees of the Central Govern-
‘ment are entitled to ; angd

(e) if not, the reasons therefor?

The Minister of State in the Minis-
try of Defence (Shri Raghuramaiah):
(a) They are classified as civilian per-
‘sonnel.

(b) Does not arise.

{e) Does not arise.
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(d) They are given the benefits ad-
missible to other civilians in the De-
fence Services. In addition, they are
entitled to certain further concessions
because of the nature of duties they
perform,

(e) Does not arise,

Heavy Engineering Industries

1696. Shri Basumatari: Will the
Minister of Steel and Heavy Industries
be pleaseq to state:

(a) whether it js a fact that the out-
put of the Heavy Engineering Indus-
tries will not be able to attain the
Third Five Year Plan targets due te
shortage of pig-iron, steel, coke and
power;

(b) if so, whether steps have beea
taken by Government to meet this
shortage to fulfil the demands of the
Heavy  Engineering Industries in
order that Government projects could
be put into operation in time and pro-
perly;

(c) if so, the details thereof; and

(d) if not, the reasons therefor?

The Minister of Steel and Heavy
Industries (Shri C. Swbramaniam):
(a) to (c). There is no reason for
Government to anticipate at this stage
any shortfall in the Third Five Year
Plan target production of the Heavy
Engineering Industries on account of
shortage of pig-iron, steel, coke and
Power. There exists, however an
inevitable strain on the basic supplies
and services in a developing economy
and Government are aware of the
difficulties arising from their shortage.
Government are continuously watch-
ful of the needs of the Heavy Engi-
neering Industries and would make all
efforts, within the overall availability
of these supplies and services, to fulfil
the Third Five Year Plan targets.

Garo Hills Cealfields

1697. Suri Hem Barua: Will the
Minister of Mines and Fuel be pleas-
ed to state:
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(a) whether it is a fact that the
Government of Assam have asked the
Union Government to exploit the
coalfields in Garé Hills, Assam; and

(b) if so, whether it is a fact that
Union Government have imposed
certain conditions before undertaking
to work the aforesaid coalfields; and

(c) if so, what are these conditions?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) to (c¢).
Yes, the Assam Government have re-
quested that the Garo coalfields may
be exploited. The proposal is being
examined by the National Coal Deve-
lopment Corporation which is in cor-
respondence with the State Govern-
ment. Since the proposal is still be-
ing explored in all its aspects, the
question. of imposing any conditions
does not arise at this stage.
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Olpad Oil

{ Shri D, J. Naik:
1699. { Shri P. R, Patel:
| Shri Chhotubhai Patel:

Will the Minister of Mines and Fuel
be pleased to state:
(a) how many pin points have been

fixed for drilling Olpad region or
Surat District;
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(b) how many of them are in pro-
cess of drilling; and

(c) prospects of obtaining oil?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) Five
locations have been fixed for drilling
on Olpad structure.

(b) One; viz. location No. 2,

(¢) It is difficutlt to say any thing
at this stage.

Stock Holders of Iron and Steel

1709. Shri R. P, Singh: Will the
Minister of Steel and Heavy Indus-
tries be pleased to state:

(a) whether it is a fact that a num-
ber of cases for appointment of
Registered Stock-holders of Iron and
Steel for different places in the States
of Bihar are pending since long in
the Office of the Iron and Steel Con-
troller, Calcutta:

(b) whether it is also a fact that
due to this delay the supply of iron
is not made to the deficit part of the
State; and

(c) if the replies to parts (a) and
(b) above be in the affirmative, what
Government propose to do to expedite
the matter?

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam):
(a) to (c). Registered stockists are
appointed by the Iron and Steel Con-
troller on the recommendation of the
State Governments. The Bihar Gov-
ernment had recommended appoint-
ment of 25 Registered Stockists in
the first phase and 24 in the second
phase. Subsequently this recommen-
dation was amended as they wanted
onlv 21 Stockists to be appointed in
the first phase. No recommendations
nave been received yet for the second
phase. The recommendations for the
first phase were received piece-meal
and the State Government were
requested to furnish consolidated
recommendation by 30th September,
1961. This recommendation was not
received by the Iron and Steel Con-
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troller. However, on the basis of the
recommendations already received by
him, he considered the applications
received on merit and issued appoint-
ment orders. The present position is
as under:

Proposal made by Bihar Govern-
ment for appointment of
Registered Stockists—21,

Names of parties not indicated by
State Governments—5.

Names of parties recommended
by State Government—16.

Applications and other documents
received—13.

Appointed—38.

Rejected—1.
Incomplete documents—4.
Number of applications not

received so far—3.

Office of Indian Oil Company

1701. Shri R, P. Singh: Will the
Minister of Mines and Fuel be pleased
to state:

(a) whether it is a fact that Gov-
ernment have shifted the Branch
Office of the Indian Oil Company Ltd.,
from Patna to Calcutta when it was
easier to keep regular contacts with
the Barauni Oil Refinery Project from
Patna than Calcutta: and

(b) if so, the reasons for shifting
the above-said office?

The Deputy Minister in the Minis-
try of Mines and Fuel (Shri Hajar-
navis): (a) Indian Oil Company
shifted the headquarters of their
Eastern Branch from Patna to Cal-
cutta in May, 1962, but for liaison
with Barauni Refinery project, a
divisional office of the Company is
retained at Patna.

(b) The reasons for shifting the
Branch Headquarters from Patna to
Calcutta were as follows:

(i) The jurisdiction of the Eastern
Branch of the Indian Oil
Company extends to the
States of Assam. West Bengal,
Bihar and Orissa. Calcutta
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being the chief communica-
tion centre, all the 4 states
within the Eastern Branch are
easily accessible from Cal-
‘cutta rather than from Patna.

(ii) Calcutta is a big market.

(iii) Calcutta is the most con-
venient place for dealings
with the other oil companies
with whom Indian Oil Com-
pany has product exchange
arrangements for the sale of
Gauhati Refinery Products.

Heavy Steel Industry

1702. Dr. P. Srinivasan: Will the
Minister of Steel and Heavy Indus-
tries be pleased to state:

(a) whether there is any proposal
to start a heavy steel industry in the
Madras State; and

(b) if so, whether the site has been
selected and how much time Govern-
ment will take to commence the
industry?

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam):
(a) and (b). The Government of
India appointed a Technical Committee
to consider the question of setting up
a steel plant in Southern region based
on Neyveli Lignite and Salem and
other iron ores. The Committee felt
that the production of iron from these
raw materials appeared to be techni-
cally feasible, and recommended that
a more detailed assessment of the
technical and economic factors should
be made on an industrial or pilot plant
scale. As a result, certain tests were
carried out in Norway and East
Germany of which the preliminary
results hold out promise. Government
have at the same time, accepted
another recommendation of the Com-
mittee to appoint a firm of Consulting
Engineers to prepare a detailed Feasi-
bility Report. The Consultants will
study all the relevant aspects of the
proposed plant, including the factors
which affect its location. A decision
about the location of the plant as well
as date of commencement of the plant
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will be taken on receipt of the final
reports of the East German and
Norweigian tests, as well as of the
report of the Consultants.

Arrears of Income Tax

( Shri Kapur Singh:
1703. . Shri Narendra Singh
( Mahida:
Will the Minister of Finance be
pleased to state:

(a) what are the income-tax arrears
in Gujarat State against various
parties for the period 1952-62 (year-
wise); and

(b) what steps have been taken by
Government to recover this money
from the defaulters?

The Minister of Finance (Shri
Morarji Desai): (a) Statement show-
ing the arrears of Income-tax at the
end of the years 1951-52 to 1961-62
in Gujarat State.

(Rs. in crores)

Year Amount
1951-52 (gross) . . 372
1952-53 (gross) . . 497
1953-54 (gross) . . 429
195455 (gross) .. 4'49
1955-56 (gross) . . 569
1956-57 (gross) . . 7763
1957-58 (gross) . . 946
1958-59 (effective) . 4°24
1959-60 (effective) . 2-45
1960-6 1 effective) . 3°39

1961-62 (effective) 396
(Provisional)

(b) The following steps as laid
down in the Income-tax Act, 1961 are
being taken to collect the income-tax
dues from the defaulters:

(i) Levy of penalty under section
221(1) for non-payment of
taxes in time;

(ii) Issue of certificate under
section 222(1) to the Tax
recovery Officer who on
receipt of this, proceeds to
recover the arrears of Tax.
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(iii) Attachment of the defaulter’s
moveable properties by issue
of distraint warrants in big
cities, where there is provi-
sion for recovery of Munici-
pal taxes in this manner;

(iv) Issue of a notice in writing
under section 226(2) asking
the disbursing officer to deduct
the arrears of tax from the
salary of the defaulter at the
time of payment thereof if
the defaulter happens to be
a salaried employee.

(v) The issue of notice in writing
under section 226(3) asking
any person from whom money
is due or may become due to
the defaulter. to pay to the
Income-tax Officer forthwith
arrears of tax mentioned in
the notice.

Political Sufferers in Mysore

1704. Shri S. B, Patil: Will the
Minister of Home Affairs be pleased
to state:

(a) the amount distributed to poli-
tical sufferers in Mysore State since
1952 up-to-date;

(b) whether any applications from
Mysore State are still pending and if
so, how many:

(c) whether it is a fact that the
political sufferers were given varied
amounts rising from Rs. 100 to
Rs. 5,000;

(d) what was the basis to deter-
mine the quantum of amount; and

(e) whether Government are think-
ing of aiding the destitute and the
poor political sufferers and if so, what
are the plans?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
Rs. 1,83,450 since the inception of the
Home Minister’s Discretionary Grant
in 1955-56 till 31st July, 1962.

(b) No.
(c) Yes.



3955 Written Answers
(d) The quantum of assistance in
each case is decided taking into
account the extent of sufferings under-
gone by the applicant in the national
movement, his financial condition and
means of livelihood, liabilities, etc.

(e) Relief and rehabilitation of
political sufferers is the responsibility
of State Governments who have for-
mulated their own schemes in the
form of lumpsum cash grants, land
grants, life pensions, refund of fines,
restoration of confiscated property,
rehabilitation loans, educational facili-
ties to children of political sufferers,
etc. In individual cases of hardship,
assistance in the form of small lump-
sum cash grants is also given from
the Home Minister’s Discretionary
Grant.

Co-operative Societies in Rehabilitation
Centres in Tripura

1705. Shri Biren Dutta: Will the
Minister of Home Affairs be pleased
to state:

(a) the total number of displaced
persons employed in the Co-operative
Societies started in the Rehabilitation
Centres to Tripura during 1958-59,
1959-60, 1960-61;

(b) whether the number is on the
decrease; and

(c) if so, the reasons therefor?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
and (b).

1958-59—5600
1959-60—5866
1960-61—5206
(c) No specifis reason can be
assigned for the slight decrease during
1960-61. Partly it may be due to the
availability of more wage-earning
jobs elsewhere.

Under Invoicing of Jute Exports

1706. Shri Indrajit Gupta: Will the
Minister of Finance be pleased to
state:

(a) whether the practice of under-
invoicing of exports of jute goods
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from India has recently been brought
to light;

(b) whether a large amount of
foreign exchange has thereby been
lost to the country;

(c) whether any of the persons res-
ponsible have been discovered and
punished; and

(d) what steps are being taken to
check this illegal practice?

The Minister of Finance (Shri

Morarji Desai): (a) Yes, Sir.

(b) It is not possible to say at this
stage.

(c) Some cases have already been
adjudicated, resulting in confiscation
of goods with an option for redeem-
ing them on payment of suitable fines.
In addition personal penalties have
also been imposed on the persons
concerned in some cases. Some other
cases are still under investigation or
adjudication.

(d) The export documents are care-
fully scrutinised. Where offences are
established, suitable action is taken
by the Customs authorities or the
Director of Enforcement or both.

Ordnance Factory near Bhandara

1707. Shri D. C. Sharma: Will the
Minister of Defence be pleased to
state:

(a) the progress made in the estab-
lishment of a new Ordnance Factory
near Bhandara; and

(b) when it is likely to go into
production?
The Minister of Defence (Shri

Krishna Menon): (a) Orders for most
of the process plants have been placed.
Construction of civil works is in hand.
Planning in connection with plant
erection and commissioning is being
pursued with a view to establishing
production as scheduled.

(b) By about middle of 1964.
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Award for Public Schools

1708. Shri Krishnapal Singh: Will
the Minister of Education be pleased
to state:

(a) what has been the total num-
ber of awards for joining public
schools since the inception of the
scheme;

(b) what has been the total expendi-
ture on these;

(c) what is the number which has
come from schools located in rural
areas;

(d) what has been the expenditure
on them;

(e) what measures, if any, Govern-
ment have taken or propose to take
to bring about equality of opportunity
for boys studying in rural schools in
the matter of awards to join public
schools; and

(f) whether the possibility of fixing
a quota for boys and girls studying
in rural schools (under the scheme)
to correspond to the proportion of the
pepulation which must send its child-
ren to rural schools has been
considered?

The Minister of Education (Dr.
K. L. Shrimali): (a) 524.

(b) Rs. 32,51,638.

(c) and (d). No separate statistics
are maintained for candidates coming
from schools located in rural areas
and it is not, therefore, possible to
give expenditure figures for scholars
selected from rural areas.

(e) The equality of opportunity is
already there because the candidates
can take the tests in the regional
language or in the mother tongue.
Further, objective type of questions
are asked with a view to assessing
the real intelligence of examinees and
this neutralizes the element of advant-
age to children from urban areas.

(f) It is not considered desirable
to make any reservation.

3958

famit & w@rT §99 AW T HHEA

{908, Y SETETEIC AT : FaT
TEET WAl 4g FAT FT T HE
fF:

(%) 7 ag @ ¢ fF foeeit &
W a9 qe] & FAHEA § T FA
FT & T Y

(@) afs &, at 5@ ¥9F A=
oY FTar & AT & AR T FHE
1 FH FW ¥ (@ T fras sfas
T faeet 41 @R

(1) s FRE FH OFE T
T e § 7

TEHE WAEA W TOE-HEl
st qram) : (F) v &

(=) wxfaw fowst | wfa qwn
TR & FWE T —

festtaar o=
affeeeltd wqwl |
. iFeRlc fa=r, ¢ Fo¥o R oo
A TR,
faws wwmorE
a1 ST qETE
R g8 ARIF, ITe¥e I ToTo
REC IR e
et frfea
e (Im-
pressed Stamp)
I
3. TG Jeh Lo ToTo Yo FoTo
HEF stwea sfaad
¥, ufyEs Yo FoYo Yo ToTo
Ly sfm sl
Y. THRAT Y Togo Y ToFo
LEt sfrma s



3959
feedtaqar o9
TEfeet§ oA A
%. qET W& Yo Toqo, Yo FoTo,
g gfqma wiaea
wfat T wHER B g & —

2. faet f@a, 3 9E 4 U

faox swF
G Frat
R gE mmE,  wwE QU
e qEIF
a0 fa':g&ﬁ
aziF (
pressed Stamp)
FA

3 A YR o WA s W

qgi® RIS S (S
. whrEs "N & A
qETF sigas  sfaaa
Y. FAEST ¥ {E ¥ HN
qIF Taag  wiawd
€ 97T H®WE S HH = AW
. RO B e

(w) @ g7 fawnt & 7@ fanl
¥ qfcade {1 o, a1 e (Tound-
ing off) & & FTCw FHY gf

Development of Border Areas of
Punjab

1710. Shri D. C. Sharma: Will the
Minister of Home Affairs be pleased
to state:

(a) the total amount to be spent
during the Third Plan period on the
development of border areas of
Punjab; and

(b) the main works to be taken up
under the Third Plan?

3960

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
(a) Rs. 13.00 lakhs.

(b) Attention is invited to the reply
given to unstarred question No. 3745
by Shri Hem Raj answered on the
21st June, 1962 in which the main
schemes approved for implementation
during 1961-62 and 1962-63 have been
indicated. The schemes to be taken
up during the remaining years of the
Third Five Year Plan will be con-
sidered at the beginning of each
financial year.

Nunmati-Barauni Pipeline

1711. Shri D. C. Sharma: Will the
Minister of Mines and Fuel be pleased
to state:

(a) the progress made in the work
on the Nunmati-Barauni pipeline
during the last three months; znd

(b) the amount spent on the same
during the above period?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) (i) All
pipelaying operations, excepting a
few discontinuities were completed
by the first week of June, 1962.

(ii) Three Pump Stations wviz.
Nunmati, Bongaigaon and Madarihat
were completed.

(iii) 9 submerged river crossings, 5
suspended river crossings and 5 rail-
bridge crossings were completed.

(iv) Civil construction at 7 Repeater
Stations was completed and work on
Mechanical and Electrical installations
was in progress.

(v) Hydraulic testing was in pro-
gress in three sections.

(b) Rs. 3:12 crores approximately.

Ferro-alloys and Special Steels
J Shri A. P. Jain:
1712'1 Shri Dhaon:
Will the Minister of Steel and
Heavy Industries be pleased to state:

(a) the.present requirements and
production of ferro-alloys and special
steels in India;
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(b) how much foreign currency or
rupee payment has beep made in the
import of ferro-alloys and special
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Plan period and what steps are being
taken to meet the requirements from
internal production?

1 i - -
;gtzil-sﬁz‘d::;ng 1959-60  1960-61 and The Minister of Steel and Heavy
! Industries (Shri C. Subramaniam):
(a) Present requirements and pro-
(¢) what will be the corresponding duction of ferro-alloys and special
requirements at the end of the Third steels.
Item Requirements  Production
Tons (Tons)
FERRO-ALLOYS
(i) Ferro-manganese 60,000 106,510
(i1) Ferro-silicon . 14,000 9,700
(ii1) Ferro-chrome 450 Nil
SPECIAL STEELS . . . . . . . 107,000 19,278
(b) Import of ferro-alloys and special steels ——
Ferro Alloys Special Steel
Year Qty in Value in Qty. in Value in
M/tons Rs. M/tons Rs.
1959-60 3,592 3,286,170 25,268 50,669,700
1960-67 5,727 6,611,299 43,684 98,134,593
1961-62 7,984 10,975,598 52,506 121,511,537

(c) Requirement by the end of Third Plan period and capacity planned for ferro-alloys and special

steels.

FERRO-ALLOYS

Item Requirements Capacity Remarks
by 1965-66 licensed
(tons) (tons)
d
Ferro-manganese . 200,000% 240,000 *100,c00 tons for internal
consumption & rest for export.
Perro-silicon . 50,000 49,200
Ferro-chrome . . . 35,000 26,200 Further capacity being licensed
to fill the gap.
Ferro-Molybdenum . . 1,000 100 Da.
Ferro-Vanadium . . 750 50 Do’
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Requirement by Capacity*
Item - licensed/ Remarks
1965-66 1970-71 planned
(tons) (tons) (tons)
Free cutting Spring steel . 75,000 150,000 168,000 *This includes produc-
don in the proposed Alloy
Steel Plant in Durgapur
in both the stages.
Tool Stee! 42,000 70,000 68,500  Mysore Iron & Steel Ltd.,
and also that available
from Ordnance Fac-
Constructional Steel 100,000 240,000 150,2009%, tories.
Die & other High grade steel 8,000 10,000 12,600
Alloy Steel Castings 30,000 50,000 42,100% Y%Further capacity s
being licensed to fill
the gap in the demand
Stainless sheetss 50,C00 70,000 71,000 targets.
Electric sheets 110,000 to be esti- 74,000%,
mated.

@Since it takes 3/5 years for production to materialise after licensing of capacity, planning is
done with a view to cover the requirements of Fourth Five Year Plan as well.

A E.C. Centre, Pachmarhi
1713. Shri Hari Vishnu Kamath:

Will the Minister of Decfence be
pleased to state:

(a) the number of class IV
employeess of AE.C. Centre and
School, Pachmarhi, discharged in
1960;

(b) the reasons for their discharge;

(c) whether any of them have since
been reinstated; and

(d) it so, how many?

The Minister of State in the Minis-
try of Defence (Shri Raghuramaiah):
(a) to (d). Additional civilians be-
longing to categories like Cooks,
Water-Carriers, Barbers, Washermen,
Sweepers and Boot-makers, who are
called Non-Combatants (Un-enrolled)
are employed at the A.E.C. Training
College and Centre on an ‘as requir-
ed’ basis, depending on the number
of recruits and trainees there. If any
decrease in the number of recruits or
tramees is likely to occur for a
period exceeding eight weeks a pro-
portionate reduction is made in num-

per of these Non-Combatanis (Un-
enrolled). In 1960, the monsoon break
exceeded 8 weeks end, consequently,
63 Non-Combatants  (un-enrolled)
were rendered surplus and their ser-
vices were terminated. As the dis-
charge of these employees was not ir-
regular the question of their reinstate-
ment did not arise. However, all of
them were offeredq alternative ap-
pointments at the Artillery Centre
and School, Nasik Road, but they
did not accept the offer. Later on,
when need arose, 41 out of the 63
employees were re-employed by the
College authorities.

Books on National Emotional
Integration

1714. Shri D. C. Sharma: Will the
Minister of Education be pleased to
state:

(a) the progress made in the fina-
lisation of the scheme for production
of books for Children and Teachers
on the subject of National Emotional
Integration; and

(b) when it is likely to be finalised
or, if finalised, the important features
of the scheme?
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The Minister of Education (Dr. K. L.
Shrimali): (a) and (b). The scheme
will be finalised in the light of the
final report of the Emotional Integra-
tion Committee.

0il and Gas Reserves of Ankleshwar

1715, Shri Jashvant Mehta: Will the
Minister of Mines and Fuel be pleas-
ed to state:

(a) the estimate of oil and gas
reserves of Ankleshwar oil field;

(b) the detailed characteristics of
Ankleshwar crude oil in terms of
A. P. 1. Gravity, pour point and re-
coverable wax content; and

(c) to which crude oil in the oil
producing area of the world it is
similar in its characteristics?

The Minister of Mines and  Fuel
(Shri K. D. Malaviya): (a) Firm
astimates can be given after the trial
production, which is in progress, has
been carried out for a sufficieiitly long
time. The Oil and Natural Gas Com-
mission expect to give the estimates
in about six months.

(b) API Gravity: 46°7 (Aver-
age); pour point: 21 C and recover-
able wax content 9 per cent.

(c) Some of the oil fields in Vene-
zuela have crude similar to Anklesh-
war in respect of A.P.I. Gravity
values.

0il Prospecting in Gujarat

1716. Shri Jashvant Mehta: Will the
Minister of Mines and Fuel be pleas-
ed to state:

(a) when and for which areas the
prospecting licences or leases have
been granted to Oil and Natural Gas
Commission by Gujarat State Gov-
ernment under the Petroleum and
Natural Gas Rules, 1959 for drilling
purposes;

(b) what are the terms of these
leases or licences; and
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(¢) whether Oil and Natural Gas
Commission are submitting its returns
to State Government as per these
Rules?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) Formal
exploration licences have been applied
for under Petroleum and Natural
Gas Rules, 1959, but none has been
granted by the Gujarat Government
so far.

(b) and (c). Do not arise.

Ankleshwar Natural Gas

1717. Shri Jashvant Mehta: Will the
Minister of Mines and Fuel be pleas-
ed to state:

(a) the total amount of Natural
Gas which has been burnt down at
Ankleshwar Project till to-day;

(b) what is the total amount of
Crude Oil supplied to Bombay Re-
finery from Ankleshwar oil fields; and

(c) how much amount has been
received by the Oil and Natural Gas
Commission for this supply of Crude
0Oil till today?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) The total
amount of gas burnt down in Anklesh-
war upto 31-7-1962 is of the order of
17-4 million cubic meters.

(b) The oil supplied to the Re-
fineries upto 31-7-1962 is as follows:—

Burmah Shell
ESS.0.

.. 92,390 metric tons

.. 52,562 metric tons
(c) Amount received from the Re-

fineries so far is as follows:—
Burmah Shell .. Rs. 39,83,834/-
E.S.S.0. .. Rs. 19,55,887/-

Tenements Constructed at Cambay,
Ankleshwar and Baroda

1718. Shri Jashvant Mehta: Wwill
the Minister of Mines and Fuel be
pleased to state:

(a) how many tenements have
been constructed by Oil and Natural
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Gas Commission at Cambay, Anklesh-
war and Baroda for its staff respec-
tively;

(b) what is the total estimated cost
for each colony and what is the total
expenditure involved for each of
these colonies; and

(¢) whether it is a fact that colony
at Baroda is to be partly allotted to
the Rumanian technicians who are
likely to come to Baroda for Koyali
Refinery?

Phe Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) 256 tene-
ments at Cambay, 184 at Ankleshwar
and 214 at Baroda have been con-
structed by the Oil and Natural Gas
Commission.

(b) Estimated cost for these colonies
is as under:

Rs. in lakhs
Cambay 3865
Ankleshwar 34-90
Baroda 39-98

Exvenditure incurred for each of
these colonies is:

Cambay 21-50
Ankleshwar 2092
Baroda 22-00
(c) No, Sir.
Failures at the University Examina-
tion

1719. Dr. Mahadeva Prasad: Will
the Minister of Education be pleased
to state:

(a) whether Government are aware
of the fact that the University Grants
Commission appointed a committee for
making recommendations i0 arrest the
increase of failures at the University
Examinations; and

(b) If so, what are its recommenda-
tions?

The Minister of Education (Dr.
K. L. Shrimali): (a) and (b). The
University Grants Commission have
not appointed any Committee to make
recommendations to arrest the increase
of failures at the University Exami-
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nations; but the Committee appointed
by the Commission on Examination
Reform in Universities has examined
this question and made recommenda-
tions in this behalf. Copies of the
report are available in the Parlia-
ment Library.

Scheduled Tribe Studemts Sent Abroad

J Shri H. C. Soy:
1720 \_ Shri Marandi:

Will the Minister of Education be
pleased to state:

(a) the number of students from
the Scheduled Tribes sent abroad for
higher education during the last two
Five Year Plan periods and the num-
ber to be sent during the Third Plan
period from Santhal Pargana district,
if any;

(b) the special facilities given to
such candidates intending to go abroad;

(c) whether these facilities encour-
aged and produced the desired result
in inducing them to go abroad in suffi-
cient number; and

(d) if not, whether Government
propose to liberalise the terms fur-
ther?

The Minister of Education Dr.
K. L. Shrimali): (a) Under the Gov-
ernment of India Overseas Scholar-
ships Scheme for Scheduled Castes,
Scheduled Tribes and Other Back-
ward Classes selection is made on
an All-India basis by the Union Public
Service Commission and there is no
reservation for any district or State.
The total number of Scheduled Tribe
candidates selected/to be selected
under the Scheme is as under:—

During First Plan .. 6
During Second Plan .. 15
During Third Plan—1961-

62 to 1964-65 . 20

1965-66 Scheme will be'reviewed.

(b) In case of Scheduled Tribe
candidates, the qualification for eiigi-
bility has been lowered from first
class to second class.
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(c) Yes, Sir.

(d) Does not arise.

1.A.S. Officers in Jammu and Kashmir
State

1721. Shri Abdul Ghani Goni: Will
the Minister of Home Affairs be
pleased to state:

(a) the number of LA.S. officers
sanctioned for J. & K. State;

(b) the present strength; and

(c) what steps are being taken to
make up the strength?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
(a) 33.

(b) and (c). The present number of
officers substantively in position is 19.
The question of instituting necessary
steps to fill up the promotion quota
of 13, on a substantive basis, has been
taken up with the State Government.

Fertilizer Faclory in Rajasthan

1722. Shri Brij Raj Singh—gotah:
Will the Minister of Steel and Heavy
Industries be pleased to state:

(a) whether there is any proposal
for setting up of a Fertilizer Factory
in the Chambal commanded area of
Rajasthan;

(b) if so, where it is proposed to
be set up; and

(c) when it is likely to be set up?

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam):
(a) No.

(b) and (c). Do not arise.

B.A. Degree of Shantiniketan

1723. Dr. Mahadeva Prasad: Will
the Minister of Education be pleased
to state:

(a) the names of the Universities
that have recognised the B.A. degree
of Shantiniketan as equivalent to
their own B.A. degree; and
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(b) whether B.A. degree obtained
in 1947 from Shantiniketan is also re-
cognised by other Universities?

The Minister of Education (Dr. K. L.
Shrimali): (a) Since the Visva-
Bharati recognizcs, on the basis of
reciprocity, the examinations conduct-
ed by the various statutory Univer-
sities and Boards in India as
equivalent to its corresponding exami-
nations, it expects other Universities,
on the same basis, to recognize its
B.A degree as equivalent to their
corresponding degree. The Univer-
sity has not received any report to
the contrary.

(b) Prior to the incorporation of
the Visva-Bharati as a Central
University in 1951, its students used
to appear at the examinations conduct-
ed by the Calcutta University. The
question of recognition of B.A. degree
obtained in 1947 does not. therefore,
arise,

Violation of Foreign Exchange
Regulationg

1724. Shri Basumatari: Will the
Minister of Finance be pleased t{o
state:

(a) whether it is a fact that a com-
plaint has been made by the Indian
Shikar Out-fitters Association to the
Director of Enforcement alleging
violation of foreign exchange regula-
tions on the part of certain unrecog-
nised shikar out-fitters in respect of
publicity campaign abroad;

(b) if so, whether an inquiry has
been made in the matter; and

(¢) if so, with what results?

The Minister of Finance (Shri
Morarji Desai): (a) and (b). Yes.
Sir.

(c) In one case a penalty of Rs. 300
has been imposed on the party. The
remaining cases are still under in-
vestigation.
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Manager of National Insurance Co.
Ltd.

Shri A. K. Gopalan:

1725 { Shri P. Kunhan:

Will the Minister of Home Affairs
be pleased to refer to the reply given
to Unstarred Question No. 1710 on the
8th December, 1961 and state at what
stage is the enquiry regarding the
arrest of the Manager of the Delhi
branch of the National Insurance Co.
Limited?

The Minister of State in the Ministry
of Home Affairs (Shri Datar): The
case is still under investigation.

Cadets of National Defence Academy
and Military Academy

1726. Shri J. B. S. Bist: Will the
Minister of Defence be pleased to
state-

(a) whether any survey has been
made to determine the factors res-
ponsible for relegations among cadeis
in the National Defence Academy and
Indian Military Academy;

(b) what is the size of the probiem;

(¢) whether it is a fact that about
15 per cent. of the cadets had to be
relegated this year: and

(d) whether this relegation 1s due
to lowering of standards in order to
increase the intake of the cadets in
the N.D.A. and Indian Military
Academy?

The Minister of Defence (Shri
Krishna Menon): (a) The question of
relegation of cadets is kepot under
constant study and review. No survey
as such has recently been made. as
the figures of relegation both at the
National Defence Academy aid the
Indian Military Academy are cunsider-
ed to be quite normal for institutions
of this kind.

(b) Average figures of relegation
ae¢ the National Defence Academv and
the Indian Military Academy for the
past four years are approximately
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4 per cent and 0.9 per cent respec-
tively,

(c) No, Sir. The figures of relega-
tion at'the National Defence Academy
and the Indian Military Academy for
1962 are as below:

NDA. 3.7 per cent
IMA .. 17 per cent

(d) The question does not arise as
standards remain unaltered.

Construction of Oil Pipeline in Punjab

1721. Shri P. C. Borooah: Will the
Minister of Mines and Fuel be pleas-
ed to state:

(a) whether it is a fact that the
work of construction of the oil pipe-
line network in Punjab has been en-
trusted to an Italian firm; and

(b) if so, the name of the iirm and
the terms and conditions of the con-
tract?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) No pipe-
line network is, at present, proposed
tc be constructed in Punjab.

(b) Does not arise,
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Coal Washeries

Shri B. K. Das:

Will the Minister of Mines and Fuel
be pleased to state:

(a) whether it is a fact that
National Coal Development Corpora-
tion propose to set up two coal
washeries for coking coal at Ramgarh
and Sudamdih with foreign technical
assistance;

(b) if so, whether the machineries
required for the two washeries will
be manufactured indigenously; and

(c) what percentage of indigenous
machineries have been purchased or
obtained so far?
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the Table
The Minister of Mines and Fuel
(Shri K, D. Malaviya): (a) Yes.

(b) and (c). Government’s policy
is to make maximum utilisation of the
indigenously available plant and
equipment in setting up of washeries
which have not already been tied up
with any foreign credit. The wasber-
ies at Ramgarh and Sudamdih are
in the planning stages and only after
the project reports are finalised and
aproved, it will be possible to exa-
mine the extent to which the indigen-
cusly available plant and equipment
can be made use of in setting up these
washeries.

12 hrs.
PAPERS LAID ON THE TABLE

CoaL MINEs (CONSERVATION AND
SAFETY) AMENDMENT RULES

The Minister of Mines and Fuel
(Shri K. D. Malaviya): I beg to lay
ou the Table a copy of the Coal Mines
(Conservation and Safety) Fifth
Amendment Rules, 1962 published in
Notification No. G.S.R. 1087 dateq the
18th August, 1962, under sub-section
‘4) of section 17 of the Coal Mines
(Conservation and Safety) Act, 1952
[Placed in Library, See No. LT-379/
62].

NOTIFICATION UNDER SEA CUSTOMS AND
CENTRAL ExcISES AND SaLT AcT

The Deputy Minister of Finance
(Shri B. R. Bhagat): I beg to lay on
the Table a copy each of the following
Notifications:

(i} G.S.R. No. 1063. dated the 11th
August, 1962 under sub-
section (4) of section 43B of

- the Sea Customs Act, 1878

(ii) The Central Excise (15th
Amendment) Rules, 1962 pub-
lished in Notification No
G.S.R. 1067, dated the 11th
August, 1962, under section 38
of the Central Excises and Salt
Act, 1944
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(iii) The Customs and Central
Excise Duties Export Draw-
back (General) Amendment
Rules, 1962 published in
Notification No. G.S.R. 1083
dated the 18th August, 1962.
under sub-section (4) of sec-
tion 43B of the Sea Customs
Act, 1878 and section 38 of
the Central Excises and Salt
Act, 1944. [Placed in Library.
See No. LT-378/62].

12-01 hrs,
BUSINESS OF THE HOUSE

The Minister of Parliamentary
Affairs (Shri Satya Narayan Sinha):
With your permission, Sir, I rise to
announce that Government Business
in this House during the week com-
mencing 27th August, 1962, will con-
sist of:

(1) Consideration of any item of

business carried over from
today’s Order Paper.

(2) Consideration and passing of—

The Constitution (Thirteenth
Amendment) Bill, 1962

The State of Nagaland Bil),
1962

(3) Further consideration and
passing of the Land Acquisi-
tion (Amendment) Bill, 1962.

(4) Consideration of the Motion
regarding constitution of a
Committee on Public Under-
iakings.

(5

~

Discussion on the Report of
the Scheduled Areas and
fcheduled Tribes Commission,
laid on the Table of the
House on the 20th November,
1961, on a motion to be moved
bv the Deputy Minister of
Home Affairs.

(6) Consideration and passing of—

The Reserve Bank of India
(Amendment) Bill, 1962

BHADRA 3, 1884 (SAKA)

of the House 3978

The Banking Companies
(Amendment) Bill, 1962.

The Sugarcane Control (Addi-
tional Powers) Bill, 1962.

Mr, Speaker: There was one diffi-
2ulty experienced, and an objection
was taken the other day that there
was certain literature about some re-
port that had been circulateq in the
old Pariiament and the Members of
the new Parliament could not get
copies of that, and discussion of that
became impossible because certain
Meml ers felt handicapped that they
had not the copies with them. The
same would be the case when this
report ¢n Scheduled Tribes and Sche-
duled Areas is taken up. Therefore,
precautions should be taken to see
that the Members are supplied copies,
so that discussion might take place.

Shri Daji (Indore): I want to ask a
point regarding the business. Yester-
day you were pleased to ask the
Minister to lay on the Table at an
early date a report on the floods, but
in the whole business for next week
also it dues not figure. Therefore,
it is almost meaningless to discuss it.

Mr. Speaker: The hon. Minister of
Irrigation and Power is consulting me
this afterroon. As early as possible,
I will see that that report is dis-
cussed.

Shri Saiya Narayan Sinha: I think
it will ccine on Monday or Tuesday
as he has promised to do.

Shri 8. M. Baperjee (Kanpur):
When the statement is laid on the
Table of the House on Monday or
Tuesday, time should be found to
have a discussion. Otherwise, it will
be simply postponed.
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1204 hrs.

BUSINESS ADVISORY COMMITTEE
FirTH REPORT

The Minister of Parliamentary
Affairs (Sh-i Sa.ya Narayan Sinha):
Sir, I beg to move:

“That this House agrees with
the Fifth Report of the Business
Advisory Committee presented to
the House on the 24th August,
1962.”

Mr. Speaker: The question is:

“That this House agrees with
the Fifth Report of the Business
Advisory Committee presented to
the House on the 24th August,
1962.”

The motion was adopted.

1205 hrs.

MOTIONS RE. THIRD FIVE YEAR
PLAN

Mr. Speaker: Now, the House will
take up further consideration of the
following motion moved by Shri Nath
Pai on the 22nd June, 1962, namely:

“That this House takes note of
the serious shortfalls in the targets
of the Third Five Year Plan and
the growing misapprehensions in
the country about the implemen-
tation of the Third Five Year
Plan.”

Shri Nanda has to continue his
speech. But, there was one thing I
was thinking over. Shri Morarka has
given notice of another motion. He
has just informed me that he may
just move his motion. After that the
hon. Minister may continue and I will
allow an opportunity to Shri Morarka
to make his speech after that.

Shri Morarka (Jhunjhunu): Sir, I
beg to move:

“That this House takes note of
the progress of the Third Five
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Year Plan as indicated in the
statement laid on the Table of
the House on the 22nd August,
1962 and generally approves of
the measures being taken to en-
sure its successful implementa-
tion.”

Mr. Speaker: Motion moved:

“That this House takes note of
the progress of the Third Five
Year Plan as indicated in the
statement laid on the Table of
the House on the 22nd August,
1962 and generally approves of
the measures being taken tc en-
sure its successful implementa-
tion.”

Both the motions are now before the
House.

Shri Nanda.

The Minister of Planning and
Labour and Employment (Shri
Nanda): Mr. Speaker Sir, 2 months
have passed since the House consider-
ed Shri Nath Pai’s motion on the
Third Plan and I am glad it has been
possible for the House to devote time
during this Session to a fuller con-
sideration of problems relati:g to the
implementation of the Plan.

It is a matter of deep regret to me
and my colleagues on this side, and
I am sure to the entire House, that
Shri Nath Pai is not able to partici-
pate in the discussion on this occasion.
We all hope that he will be soon back
in the House, fully restored to health.

Sir, speaking two months ago, I
explained the various factoiz which
could be a source of imbalarce in
different parts of the economy under
the stress of developments under the
Third Plan. So far as the past was
concerned, I submitted that tne coun-
try’s achievements had becn good;
bat, in relation to our growing needs
and our high aspirations, these
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achievements were by no means suffi-
cient. In the course of my remarks,
I explained the situation in respect of

foreign exchange, agricultural pro-
duction, shortages in transpcrt and
puwer, progress of the fertilizer

programme, supply of cem.cnt and the
price trends. I stressed the need for
very great effort on the part of the
country to achieve the targets cf the
Plan in agriculture, in industry and
transport and in exports; and called
attention to the importance of econo-
mic discipline and firm action at the
political and administrative levels in
the imsplementation of the Plan,

I also referred briefly to the great
deal of thought which was being given
during the past few months to various
pressing problems and to improve-
ments which were being effected in the
quality of planning. In view of these
on behalf of the Government, I felt
justified in expressing confidence in
the success of the Plan.

You will recall, Sir, that although
Shri Nath Pai had referred to what
he felt were failures or weaknesses,
his real object in moving the motion
was a positive one. He desired an
assurance from Government that the
Plan and its vital sectors would re-
main intact and he wished to know
how the Government propose to deal
with the difficulties which had arisen
on different fronts. For many months,
and more especially, since the mnew
Government was formed, in co-
operation with our colleagues in the
Central Ministries, the Planning Com-
mission has been engaged in an in-
tensive and contiuous effort to locate
difficulties and find appropriate
solutions.

We know only too well how a
country like ours, striving for rapid
development, ‘has to contend with
many difficulties. Some of these may
be traced to decisions and develop-
ments which have occurred in the past.
Some may be due to our own inade-
quacies in organisation, in personnel
and even in our knowledge and under-
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standing of the many complex and
uncertin elements which are invol-

ved,
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There are also factors which may be
beyond our control and difficult to
anticipate, However, in the light of
the work that has gone on over many
months and the action initiated in
different directions, without for a
moment making light of the many
obstacles ahead I have no hesitation
in saying-that the Third Five Year
Plan will be successfully implement-
ed and that its basic and vital ob-
jectives will be achieved. We shall
not be found wanting in effort and in
determination to overcome whatever
difficulties may confront us today and
in the future. My purpose today is
a limited one, namely, to acquaint
the House with the measures which
have been taken during the past two
months and to place before the hon.
Members, Government’s present ap-
reciation of the situation in relation
to the Third Plan, especially in the
matter of foreign exchange resources.
In recent months considerable anxiety
has been expressed about the foreign
exchange situation. Our preliminary
study of the subject has just been
completed. Briefly, the position is
that if we use with utmost economy
our own foreign exchange resources
and such aid as we hope to secure
and make the fullest possible efforts
to develop our exports, there is no
reason why we should not be able to
fulfil all essential programmes in the
Third Plan. The foreign exchange
requirements of the projects included
in the Third Plan were estimated as a
minimum at Rs. 2030 crores. This
estimate related to the Plan involving
a total investment of Rs. 10,400 crores,
and an outlay by Government of Rs.
7500 crores and not to the larger phy-
sical programme which we keep before
us in implementing the Third Plan.
Against Rs. 2030 crores we reckoned

payments during the Plan period of
Rs, 1900 crores. Our recent study
shows that allowing for increases in

foreign exchange allotments under
power and transport of Rs. 120 crores
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[Shri Nanda]

which has become necessary in the in-
terest of the Plan as a whole, the
amount needed for payments during
the hird Plan would be Rs. 2150
crores. We shall try to find this ad-
ditional amount as far as possible
through a systematic and a more in-
tensive programme of imports substi-
tution on account of maintenance
imports.

The Third Plan envisaged a total
external aid, apart from P L. 480 of
Rs. 2600 crores. Commitments for aid
as distinguished from payments have
to be larger because, just as Rs. 400
crores of aid for the Second Plan pro-
jects was carried over to the Third
Plan, there would be a similar carry
over from the Third to the Fourth
Plan. When the Third Plan com-
menced, the total external assistance
available was about Rs. 700 crores of
which about Rs. 330 crores represent-
ed assistance specifically for Third
Plan projects. Since then external
assistance amounting to about Rs. 700
crores has been authorised and al-
located for various purposes. As a
result of the recent discussions in the
World Bank Consortium a further
amount of Rs. 490 crores has been pro-
mised but formal agreements in res-
pect of this amount have yet to be
signed.  Altogether, ‘the total exter-
nal assistance available for the Third
Plan now amounts to about Rs. 1890
crores of which about Rs, 1450 crores
has been or is proposed to be alloca-
ted for project requirements and
ebout Rs, 440 crores for mon-project
purposes. Allowing for the carry-
over of aid to the Fourth Plan to the
extent of about Rs. 400 crores. the
total additional aid required is of the
order of Rs. 1100 crores. The gene-
rous assistance which we have receiv-
ed from the World Bank and from
friendly countries has already given a
good start to the Third Pian and I
would like to say how much we value
and appreciate the help at the present
stage of India’s economic develop-
ment. Since a sustantial amount of
aid recently promised has yet to be
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assigned to specific purposes, it is not
possible immediately to present a
complete picture of the extent to
which the different sectors in the Plan
may be said to be covered by aid. It
may be stated, however, that the bulk
of the programme for power and sub-
stantial proportions of the program-
mes for transport, industry and
minerals already have or will shortly
obtain the necessary foreign exchange.
However, there are a number of pro-
grammes which are not at present
fully covered by aid. There are also
several individual projects which are
of the greatest importance for the
growth of our enonomy such as the
Bokaro steel plant and the Durgapur
tool and steel alloy plant which do
not at present have the necessary
foreign exchange. In the use of such
further aid as becomes available to
us, we propose to give priority to these
two groups of projects, bther projects
being considered for the allotment of
foreign exchange after these needs
have been met,

In Government’s view, both in the
public sector and in the private
sector, the available foreign exchange
must be utilised to secure the maxi-
mum results possible, keeping in view
al] the time that the vital needs of
rapid econamic development and of
the building up of a self-reliant
economy should not suffer on any
account,

I would like to say a few words on
the position regarding internal re-
sources, Thanks to the support of this
House, the Central Government had
already given a good lead in the
matter of raising resources. But there
was some concern about the corres-
ponding effort on the part of the
States. I had mentioned earlier the
Planning Commission’s discussions
with the Chief Ministers of States. The
Planning Commission has recently
completed a series of discussions with
the States in which with the help of
the State Finance Ministers we have
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reviewed the fiinancial situation in
each State.

The efforts made by State Govern-
ments this year have been indeed
heartening and deserve the support of
all those who desire rapid economic
progress in every part of the country.
The tax effort undertaken by States
this year is expected to yield about
Rs. 47 crores, although in a full year,
it should provide about Rs. 70 crores.
As the House is aware, the States
have to find Rs. 610 crores by way of
additional taxation during the third
Plan. In the first two years they
have undertaken taxation sufficient
to provide Rs. 370 crores over the five
year period, Taking the Centre and
the States together, the tax efforts in
the first two years assure us over the
Plan period of over Rs. 1,200 crores as
against Rs. 1,710 crores additional
taxation stipulated in the Plan.
However, experience in the first two
years shows that it will be necessary
to strive even harder to achieve the
targets under loans. small savings
and surpluses from public enterprises.

1 shall now refer briefly to certain
developments pertaining to power and
transport and to measures being taken
to step up industrial and agricultural
development. On the last occasion, I
had explained how about the middle
of the second Plap period, the brunt
of the cuts in foreign exchange fell
on power. It was recognised that this
would bring problems in the future.
It was for this reason that the target
for power development was raised
from 11-8 million kilowatts in the
Draft Outline of the thirq Plan to
127 million kilowatts in the final re-
port, involving an increase of Rs. 114
crores in the allocation for power.
Since the Plan wag finalised, we have
agreed to a further stepping up of the
power programme by 500,000 kilo-
watts. An additional generating capa-
city has been sanctioned in a num-
ber of States, both in the public and
in the private sector. The power situ-
ation in the DVC area ang in the coal-
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fields has been studied carefully and
remedial action taken to the extent
possible.

For instance, the available surplus
power from Rihand project will be
fed into the DVC system to be used
for meeting the requirements of col-
lieries. Supplies have also been ar-
ranged from the Hirakud sysiem.
Additional generating capacity. tg
the extent of about 1,40,000 KW has
been sanctioned in West Bengal. These
various measures will undoubtedly
prove helpful. However, it takes
time to establish new generating
capacity, and out of 6.5 million KW.
of additional capacity to be set up
during the third Plan, in the first three
years, we expect about 24 million
KW and the balance only in the last
two years of the Plan,

A *great deal of concern has been
expressed in respect of transport, spe-
cially for movement of coal. The
Government and the Planning Com-
mission share this concern. We are
conscious that the economic effects of
transport shortages are far-reaching
and that the demands for transport
tend to rise faster than what our esti-
mates may always allow for. In re-
ferring to this subject on the last
occasion, I stated my belief that trans-
port was going to improve, but there
would be stresses and these should be
borne in a rational manner and so
managed that vital sectors did not
suffer. The House will recall that the
goods traffic carried by the railways
increased by 68 per cent from 91.5 mil-
lion tons in 1950-51 to 154 million tons
at the end of the Second Plan. During
this period, in terms of ton miles, the
increase was in fact about 100 per
cent. The target for the Third Plan
is 245 million tons, an increase of 59
per cent; the increase in terms of ton
miles will be even greater. In 1961-
62, the railways carried 7 million tons
of traffic more than in 1960-61, and
this year they are expected to carry
an additional 15 million tons. Despite
this steady expansion, there are indi-
cations that a still more rapid rate of
growth in capacity is called for.
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On the recommendation of the Plan-
ning Corgmission, the Government
have already approved of an addi-
tional allocation of Rs. 145 crores for
the Railways—Rs. 120 crores for works
and rolling stock related to the move-
ment of coal, Rs. 10 crores for line
capacity works required to meet the
increase in the target of movement of
general goods and Rs. 15 crores for
works for facilitating coal movements
in the early period of the Fourth Plan.
A series of steps have been initiated
for increasing the utilisation of the
available capacity on the railways
through measures such as the organi-
sation of movement of coal in bulk in
full rakes of BOX wagons and four-
wheelers and increased loading on
Sundays and holidays. Various mea-
sures are being devised for reducing
the overall turn-round time of wagon
stock from the present level of 11.2
days to 9.5 days and in the case of
BOX wagons to 9 days. An inter-
departmental working group on coal
transport set up by the Planning Com-
mission has been working on detailed
field-wise programmes of production
and movement for coal. Further
development of other means of trans-
port for coal are also being considered.
The programme for the production of
wagong within the country has been
stepped up already from 11,964 in
1950-61 to 19,115 in 1961-62 and to
23,459 in 1962-63. The five-year tar-
gets for rolling stock have been raised
by about 42 per cent for wagons and
by about 19 per cent for locomotives.

These and other measures which
are now in hand will progressively
ease the transport situation. It needs
to be appreciated that under present
conditions, the Railways have an
extremely difficult task to accomplish.
I believe myself that they will suc-
ceed in carrying out the various im-
provements which have been planned
and I hope that the necessary coope-
ration from the coal industry, from
State Governments and from others
will be forthcoming. Problems of
transport planning are likely to be-
come even more complex in the future.
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Therefore, in cooperation with the
Ministries of Railways and Transport,
the Planning Commission hopes short-
ly to establish a technical group
which will work on a full-time and
continuing basis on transport prob-
lems related to future requirements
and to regions and areas of key im-
portance in the country’s economy.

In his speech, Shri Nath Pai had
referred at some length to shortfalls
in steel, fertilisers and cement. The
House is aware of the series of steps
taken recently by my colleague, the
Minister of Steel and Heavy Indus-
tries, to reorganise the management of
steel plants, speed up production and
arrange for advance planning for the
Fourth Plan. In regard to nitrogenous
fertilizers, every effort is being made
to ensure that the target for capacity
of 1 million tons and for production
of 800,000 tons in terms of nitrogen
are realised. On the whole, the public
sector projects are well under way
and it is hoped to reach a capacity of
6,70,000 tons before the end of the
Third Plan. There is some uncertain-
ty in respect of a part of the capacity
licensed in the private sector. The
parties concerned are being pressed to
complete their arrangements and the
question of setting up a plant in the
public sector in lieu of one originally
approved for a private party is under
consideration. So far as cement is
concerned, our main effort at present
is to ensure that the target for capa-
city of 15 million tons and for produc-
tion of 13 million tons is realised as
speedily ag possible. Efforts are being
made to secure a higher rate of pro-
duction on the basis of existing capa-
city and to complete the approved
programme with the utmost speed. In
our view, it is important that future
expansion of the cement industry
should be based, as far as possible,
only on indigenous machinery, and
the proportion of jimported compo-
nents should be further reduced.

1t is not only in respect of fertilizer
and cement that it is necessary now
to direct the energies of the private
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sector into fields which have high prio-
rity from the point of view of the
national economy as a whole. The
Government have recently reviewed
progress in licensing and in the grant
of foreign exchange for all industries
in the private sector and have come
to the conclusion that in a number of
fields which are vital for growth and
for which targets have been laid down
in the Third Plan, the present rate of
progress is inadequate and must be
stepped up. It has, therefore, been
decided that, in future, licences for
industries in the private sector should
be issued strictly in accordance with
a scheme of priorities which has been
drawn up. It has also been laid down
that new licences for the setting up of
industrial units should be granted on
the basis of utilising capacity at least
to the extent of two shifts. The im-
port requirements of various indus-
tries for spares and components will
be scrutinised strictly so that they are
reduced to the absolute minimum, A
Technical Panel is being set up under
the chairmanship of Shri G. L. Mehta
to make early recommendations for
import substitution over a wide range
of industries, specially in relation to
maintenance requirements,

Turning next to agriculture. which
is and will remain our most crucial
sector, all our efforts are directed to-
wards the achievement of a large and
rapid growth in production. The vaga-
ries of seasong conceal to some extent
the growing impact of these efforts.
but I should add that in every branch
and at each level there is need for
still greater intensification of our vari-
ous activities. Since the House last
met, Government have focussed spe-
cial attention on increasing the pro-
duction of cotton and oilseeds and on
the programmes for minor irrigation
and soil conservation. The Planning
Commission and the Ministry of Food
and Agriculture jointly convened a
conference at the end of July of lead-
ing specialists in cotton and oilseeds
and a series of new measures are now
in hand. These include the streng-
thening and extension of plant protec-
tion, intensive cultivation of - cotton
and oilseeds in certain selected areas
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on the basis of ‘package’ program-
mes, larger supply of fertilizers and
steps to divert increased proportions
of irrigation, specially new irrigation,
to the growing of cotton and oilseeds.
There are other measures also for
crops like castor and groundnut. As
regards minor irrigation and soil con-
servation. it has been decided that the
Plan targets of the total area to be
benefited from these programmes
should be increased by 20 per cent.
For this purpose, an additional alloca-
tion of Rs. 50 crores is being made
available over and above the State
Plan ceilings, and the detailed pro-
grammes are now being worked out in
co-operation with the States.

I have already spoken briefly about
measures for increasing employment
opportunities in the Third Plan be-
yond the estimate of 14 million jobs
given in the Planning Commission’s
Report. For the information of the
House I may add that the rural works
programme has been extended this
year to 228 development blocks. State
Governments have been asked to
strengthen their technical and admin-
istrative organisations for expanding
this programme four-fold by early
next year. The programme is devot-
ed specially to the strengthening of
the agricultural effort through the
better utilisation of rural manpower.

In the note on the progress of the
Third Plan which was laid on the
Table of the House three days ago,
I have already drawn attention to a
new programme of great importance
which is being launched in the near
future. I refer to the programme of
rura] industries projects. We are be-
ginning this year with 46 projects,
each covering an area of three To five
development blocks. The areas are
now being selected by State Govern-
ments, and a programme of orienta-
tion and training for project and sur-
vey staffs will commence in Septem-
ber. This programme aims at deve-
loping a reasonably diversified and
balanced economy in each of the
selected areas, and wil] be steadily
expanded.
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On the last occasion, Sir, I spoke
about the need both for better ad-
ministration and for better planning.
We have been pursuing these objec-
tives and I would like to state the
main directions of our effort. In this
connection, the House would be inter-
ested to know that Shri V. T. Krishna-
machari’'s Report on the organisation
of administrative services in the
States in relation to Third Plan needs
and on administrative problems at<he
district and block level arising from
the introduction of Panchayati Raj has
been received by us and will shortly
be made available to hon. Members.
Apart from problems of general
administration, the most critical area
in the implementation of the Third
Plan is that relating to public enter-
prises and construction projects. Here,
there are many problems to which
sufficient attention could not be given
in the past, such as, the question of
delegation of powers and responsibi-
lity, development of cost and budget-
ary controls, control of inventories,
personnel policies, preparation of pro-
jects and development of design and
research organisations. These and
other questions are now being follow-
ed up in a systematic manner.

The House is entitled to expect that
our public enterprises will progres-
sively yield the surpluses needed for
development, and it is as much a con-
dition of rapid economic growth as it
is an obligation resting upon the
managements of these enterprises, that
the highest possible levels of efficiency
should be attained. Another aspect of
implementation is that relating to re-
duction of construction costs. The
Planning Commission is shortly estab-
lishing a Cost Reduction Cell whose
special responsibility it will be to as-
certain the construction component of
projects and to follow up with Minis-
tries and States the recommendations
of a high-level expert Committee for
Reduction in Construction Costs which
is now being set up. It is also pro-
posed that in each major project or
group of projects, the management
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should be assisted by well-equipped
cost reduction units.

The Planning Commission is also
engaged in improving the systems of
Teporting on progress, both in respect
of major projects and the programmes
of the Central Ministries and the State
Governments, The Planning Commis~
sion hopes to submit to Government
its own assessments every quar-
ter. The Review of the Second Five
Year Plan and the Progress Report
for 1961-62 are also in an advanced
stage of preparation.

I need say only a few words about
the directions in which we are now
endeavouring to improve the present
techniques of planning. Considerable
attention is being given to the build-
ing up of adequate statistical and eco-
nomic information. This is an essen-
tial step in the study of inter-relations
between different parts of a growing
economy. We are trying to improve
our methods for annual planning.
Efforts are being made to secure
greater continuity and advance action
in planning projects in sectors such
as industry, transport, power, techni-
cal education and scientific research
which involve long periods of prepara--
tion and gestation, and to obtain
better data and estimates regarding
supply of and demand for key com-
modities. ’

The Committee of Natural Resour-
ces, which was set up by the Planning
Commission a few months ago for
assessing available information re-
garding the country’s natural resour-
ces, identifying gaps and recommend-
ing measures concerning theg conser-
vation, utilisation and development of
natural resources, has initiated a ser-
ies of studies relating to land resour-
ces, water resources, energy and mine-
rals. These studies are related main-
ly to the requirements of a long-term
plan of development. The Commission
has also taken up the systematic study
of economic conditions in areas which
are specially backward and State
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Planning Departments and Statistical
Bureaus have been asked to obtain
information for these areas in accord-
ance with a set of indicators of re-
gional development which have been
communicated to them. Steps are
being taken to work out a programme
for co-operative research in basic
problems of economic planning and
development in collaboration with five
leading institutions.

Sir, as I come to the end of my re-
marks, I would like to express my
gratitude to you and to the House for
bearing with me in the long account
I have given of the measures which
have been taken and are being taken
in order to deal with various prob-
lems which had come to the surface
in recent months. In the main, they
are problems of growth; they arise
from a variety of conditions, some of
which it was difficult to anticipate or
even to avoid. I hope I have said
enough to convey to the hon. Mem-
bers the sense of the real effort which
is being made at every level in the
Government, both here and in the
States, to realise the targets and ob-
jectives of the Third Plan. I have
been able to touch only upon certain
aspects of the Plan. There are other
aspects as well, and these are no less
important. I trust that in fulfilling
the various tasks before the country.
discussions in this House will serve to
strengthen the sense of confidence, en-
thusiasm and determination, which
will help us, as a nation, to reach our
goals.

Shri Raghunath Singh (Varanasi):
He has not said a single word about
transport and shipping. Is that not a
part of ¢he Plan?

Shri P. K. Deo (Kalahandi): Sir, this
statement may be circulated.

Mr. Speaker: We are discussing it
just now.

Shri S. M. Banerjee (Kanpur): It is
likely to continue on Monday also.
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Mr. Speaker: Yes, it might be done.
Shri Nanda: It js possible to do so.
Mr. Speaker: That will be done.

Now we shall continue with this dis-
cussion. I have got such a long list
of hon. Members who want to speak—
it is matural that they should discuss
it—that I will have to place some time
limit on speeches. The time limit, I
think, should be 15 minutes ordinarily
but'20 to 25 minutes in the case of
leaders of groups. Is that agreed
upon?

Some Hon. Members: Yes, Sir.
Mr. Speaker: Shri Indrajit Gupta.
Shri Morarka rose—

Mr. Speaker: I rather thought thas
because the hon. Minister has spoken
just now, Shri Morarka might support
him after some time.

Shri Morarka: As you please.

Shri Harish Chandra Mathur
(Jalore): Sir, how will this debate
proceed now? Hon. Members will now
participate in the discussion but at the
end of the debate who is going to
cover all the points in reply? Now that
the hon. Minister has spoken do I take
it that the hon. Prime Minister or the
hon. Finance Minister will do that?

Mr, Speaker: That is for them to de-
cide, but even if the hon. Minister of
Planning wants to reply, perhaps as a
specia] case ] will give him an op-
portunity to do so because in the beg-
inning it was only Shri Nath Pai's
motion that was before us but now we
have a positive motion also. Therefore
if he wants to reply, I will give him a
chance to do so.

Shri Indrajit Gupta (Calcutta
South West): Mr. Speaker, Sir, I have
followed with great interest the quite
lengthy exposition given by the hon.
Minister of Planning on the previous
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occasion as also today regarding this
motion of my hon. friend, Shri Nath
Pai, Of course, today we have two
motions before us, one expressing con-
cern and the other expressing satisfac-
tion. I am afrai, I can only lend my
support to the one which expresses
concern and I am not yet in a position
to express satisfaction. The concern
that I feel on behalf of my group is,
of course, somewhat deeper than the
concern expressed by the hon. Mover
of this Motion, Now, I have not got
much time at my disposal. It is a very
vast subject. All the difficulties have
been admitted by the hon. Minister
himself, and I am glad that he has ad-
mitted them quite frankly; and I do
not wish to repeat them,

He indulged, I think, in a somewhat
sterile sart of controversy with the
Mover of the motion as to whether the
achievementg should be best seen in
relation to the targets or in relation to
the past out of which we have produc-
ed our Plan. I do not think that that
sort of abstract argument is going to
help us very much, because, after all,
when we take into account the techni-
que of planning our economy, targets
must have a certain definite meaning.
Either the Planning Commission
should now come forward and say
that targets are mnot very important
in themselves or they are unreal or
they are only notional things, and,
therefore we should not bother much
about the degree of our approxima-
tion to those targets, or they should
state quite frankly that there have
been considerable shortfalls, and that
is a matter of very serious concern.

I cannot help just mentioning one
or two facts even in relation to the
hon. Minister’s claim that we have
advanced quite considerably, if we
look behing us and not sop much in
front of us. It is true that we all
share the satisfaction of the hon.
Minister, to that extent, that certain-
ly if we look behind us to where we
were ten years ago or fourten years
ago, the country has advanced consi-
derably. And certainly, it is also
true—I have no quarrel whatsoever
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with the hon. Minister on that point—
that had it not been for the planned
economy and for our taking recourse
to the methods of planning, we would
not have been able to advance even
to the extent that we have done, On
this point, we have common ground
with the hon. Minister, and I do not
wish to cross swords with him on
this point.

Nevertheless, we have to take a
realistic attitude, and the fact remains
that even after 1-1/2 years of the
Third Plan, we find that targets have
not been fulfilleq yet, which should
have been fufilled during the Second
Plan period, in respect of some very
vital sectors, so that evep if we look
behind us, I do not think there is al-
together cause for undiluted satisfac-
tion.

For example, the Seconj Plan tar-
get for finished steel was 4.4 million
tons; in 1961-62, according to the
figures circulated by the Ministry it-
self, we have achieved only 2.9 mil-
lion tons, The Second Plan target
for iron ore was 12.7 million tons; in
1961-62, we have achieved only 12.1
million tons. In cement, the target in
the Seconq Plan was 13.2 million tons,
but we have achieved only 8.2 million
tons. In coal, the target was 61 mil-
lion tons at the end of the Second
Plan, but in 1961-62, we have
reached only 552 million tons.
Therefore, not only in rela-
tion to the targets before us, but also
in relation to the targets that we
should have left behind us, we have
to measure the real extent of the
shortfall, and I think that if we do
so, there is cause for serious concern.
I am not a subscriber to this theory
that by not hiding the facts, we shall
spread a sort of alarmist atmosphere
in the country, and that will be very
bad and so on and so forth. If you
want the people to gear themselves
up really to accept this Plan as their
own and to work hard for it, you
must tell them the truth. And they
know the truth, because they see it
in their very daily life; it expresses
itself to them in their very require-
ments and needs, and the way in



3997 Motions re:

which the Plan is able or not able to
meet those needs. So, it is no use
hiding the facts.

Then, I find that the AICC Econo-
mic Review—these are not my con-
tentions, but these are the conten-
tions in the AICC Economic Review
of the 7th August—has properly high-
lighted the serious crisis of foreign
exchange, to which I think the hon.
Minister replied or made g reference
in a very casual manner indeed, as
though it was only one of the many
different, what he calls, imbalances
and stresses and strains and pangs of
growth; incidentally, one of them is
this question of foreign exchange.
That is how I have understood it
But the AICC Economic Review says:

“In the last week of July, 1961,
for the first time till then, India’s
foreign exchange reserves dipped
to the low level of Rs. 98.04
crores. But for the IMF credit of
250 million dollars to our rescue
the normal transactions of inter-
nationa] trade....”

—this is a point which I wish to
emphasise—

“....might have become rather
difficult, if not impossible for us”.

This was the stage to which we had
to come. Subsequent to this, it has
again stated that in the last week of
June, as we all know, our foreign
exchange reserves for the first time
since the country achieved Independ-
ence, fell below Rs, 100 crores.

Then, the hon. Minister has also
referred, for example, to the question
of our export target not being achiev-
ed to the extent that we would like
it to have been achieveq . This is
another question which is very inti-
mately bound up with the question of
foreign exchange, and our balance of
trade. Here also, I would just like
to present a small quotation from the
AICC Economic Review itself, which
says:

“It is interesting to compare
India’s export performance with

BHADRA 3, 1884 (SAKA)

Third Five Year  3¢93
Plan

that of the world during the last

decade. The world export trade

almost doubled, while India’s
share in it declined from 2.1 per
cent in 1950 to 1.1 per cent in

1960”.

This is what the AICC Economic
Reviews says. So, here, there seems
to be an absolute decline or fall, not
in terms of the actual quantum of
value of our exports but in relation
to our share in the total exports in
the world trade. I do not wish to
harp upon this point much, but I
would humbly advise the Minister to
shed all complacency, because there
is no point in debating this issue with
which we are all vitally concerned, it
there is going to be an attempt by
means of presenting certain facts and
statistics to try and  minimise
in any way the seriousness
of the situation before us; for,
unless the malady is properly got
hold of, we shall not be able to devise
the remedy.

I have nothing much to say about
all the various measures which are
now being taken. Especially during
the course of the last two months, we
have been reading about them in the
newspapers, about the measurs which
are bineg taken to correct to some ex-
tent, I suppose;—what are called—
these imbalances, stresses and strains.
I dare say that some of those mea-
sures are quite good; and some of
them may be able to have some cor-
rective effect also. But I would say
that they do mot want to go to the
100t 0f the problem. At the most,
they are only what I might call pallia-
tives. They are in the nature of ad-
ministrative measures and technical
measures. You take a little allocation
from one sector and divert it to ano-
ther sector; or you say that you are
going to decentralise some of yor
administration in the public sector
enterpises, or that you are going to
go in for a certain system of priorities,
Of course, priorities should always
have been gone into from the outset,
but amyway, it is better to be late
than never. These are all goods mea-
sures in so far as they go. No doubt,
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some of them may help a little bit,
partially, to remedy the gross imbal-
ance which has taken place in certain
sectors. But what I would like to
emphasise today is that the real basic
problem is what J would call the twin
pillars of this present crisis. I call
it a crisis. I do not know if the
hon. Minister is prepared to cal] it a
crisis or not. I say that this crisis
rests on two main pillars.. One js the
pillar of this foreign exchange ques-
tion, and the other is the pillar of
internal resources. Both these pillars,
in my opinion, are more than a little
shaky today. The crisis is deepening
in my opinion, and will deepen fur-
ther, unless these twin pillars are got
hold of, and tackled in a basic and
fundamental way. But I regret that
the hon. Minister, in his very lengthy
speech on that day and also today,
has really not suggested any basic
solution to these two problems.

I suggest that this foreign exchange
crisis is entirely a man-made one. The
weather may not be within our con-
trol; or accidents on the railways may
not always be within our control; I
do not know, but sometimes they may
®e. But, certainly; this foreign ex-
change position is a very serious one,
and if we do not tackle it properly,
i1t may vitiate the whole basis of our
Plan. No basic remedy has been
suggested at all for this. I want to
know whether it is not a fact that

certain  policies, certain measures,.

which we are following and have
been following all along are them-
selves responsible for creating a crisis
of foreign exchange. Until we give
up those policies we are not going to
get out of the woods, however much
we may tinker superficially with ad-
ministrative measures or some system
of priorities and so on.

There are so many examples one
ean give. For example, there is the
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question of shipping, which is wor-
rying my hon. Friénd Shri Raghunath
Singh. It worries me too. We arg
paying something like Rs. 80 to Rs. 130
crores per year in freight charges, and
Indian shipping is not able even to-
day to carry more than barely 10 per
cent of India’s total trade, Where we
are entitled, if we had the capacity, to
carry 50 per cent, we are not in a
position to carry even 10 per cent, and
we are paying freight charges of bet-
ween Rs, 80 and Rs. 130 crores a year.
What the amount of drain for the
country is can be quite easily calcu-
lated. Nevertheless, we continue.
Even the other day, the hon. Minister
of Shipping in reply to a question
stated that Government was encour-
aging private ship-owners to purchase
more secondhad ships from abroad,
which will mean, of course, further
expenditure of foreign exchange. But
despite this huge drain from year to
year, can we say that we are making
any serious attempt to develop the
ship-building capacity in our country?
‘When we raise the questiorf of ship-
building capacity, the question of re-
sources is brought up—a contradic-
tory position—and yet Rs. 100 crores
is going out every year simply under
the head of freight charges being
paid to ships belonging to foreign
countries.

There is the question of automo-
biles. Only the other day, the Minis-
ter of Heavy Industry haq occasion
to tell the big manufacturers of auto-
mobiles in this country that if they
did not do something quickly to re-
duce the proportion of foreign com-
ponents which are still being import-
ed by them, so many years after the
development of their production fin
this country, Government would
have to take measures to either res-
trict production or to restrict their
licence, or something like that. I do
not know what they intend to do, if
anything at all, but it is certainly a
sad commentary that even after 14
or 15 years, the big business houses
which have gone into automobile pro-
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duction are not able today to develop
indigenous manufacture, and are de-
pendent so heavily on foreign com-
ponents. The drain continues. There
are a hundred ways in which it is
going on, and we are unable to do
anything about it.

In his speech the other day the hon.
Minister, with some amount of satis-
faction, referreq to the fact, for ex-
ample, that as far as raw jute produc-
tion jis concerned, we have already
achieved the target which we were
meant to achieve at the end of the
Third Plan. So far so good, I agree
with him, but he did not say at the
same time that because jute is ex-
ported—jute goods are one of our
main exports—and the control of the
industry and export trade hag been
left in the hands of the big business
interests, neither on the one hand are
prices being fixeq in a way which will
ensure that the peasants continue to
step up jute production from year to
year, nor are we able to check
the loss in foreign exchange which
everybody knows—it is an open sec-
ret, it is going on—is due to large-
scale under-invoicing of these jute
exports. What measures are being
taken, T want to know, to tighten the
working of the Foreign Exchange Re-
gulation Act, and to give some deter-
rent penalties to people who are found
guilty of this under-invoicing. This
under-invoicing takes place only in
the case of our trade, multilateral
trade, with the Western countries. It
does mot take place, and canot take
place, in our trade with the countries
of eastern Europe, because payment
there is made in rupees, not in a cur-
rency which can be coverted. There-
fore, there is no incentive to under-
invoice in our trade with Eastern
Europe, but as far as our multilateral
trade is concerned, this is going on.
Lakhs of rupees are being lost to us
as foreign exchange. The Minister
did not say anything about it. I would
like to know from him whether any
measures are contemplated.
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Then, regarding licensing of
industrial  capacity, the  Minis-
ter said just now that some priority
system was going to be devised at
this late hour, but is it not a fact that
.t is the Government itself which has
gone in for over-licensing all this
time? The targeted figure for the
entire period of the Third Plan for
licences involving foreign exchange,.
that is licences for firms who could
only carry out their projects with the
assistance of foreign exchange, was
Rs. 450 crores, and we find that
already out of that, Rs. 400 crores.
worth of licences have been issued.
But mere licensing does not mean
necessarily that those plants are com-
ing up, or going into production, as
the Ministry very well knows. So,
this over-licensing is going on.

Then, our mmports have been, of
course, tied up to a very large ex-
tent with loans and credits. He did
not tell us exactly how much of this
aid from the world consortium is tied,
and how much untied. Yesterday we
were supplied with a small document
with the compliments of the Minister
of Works, Housing and Supply, called
the summary of the Annual Report
for the year 1962-63 of the India Sup-
ply Mission, Washington. It is very
interesting. It shows that our Supply
Mission in Wash®ngton placed con-
tracts worth Rs. 137.45 crores during
1960-61, and in the next year, 1961-
62, the value of the contracts has
gone down to Rs. 95.99 crores. On the
face of it, it seems that we are spend-
ing less, but the next sentence says
that food purchase dropped substan-
tially during the year, and that the
purchase of capital equipment financed
from U.S. Government and other
agencies, loans and credits went up
three-fold as compared to the pre-
vious year. There was a fall in the
purchase of foodgrains, but because
we have got tied-up credits and loans
with strings attached, we have no
alternative but to step up import of
capital goods by the extent of three
times. And the same document says
later on—I am glad the Minister of
Supply who supplied it is here—that
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out of 250,000 tons of cargo, which
this India supply Mission had pur-
chased and which was shipped out
from the United States to our coun-
try, 34,000 tons were shipped in In-
dian vessels. That means roughly one-
seventh; six-seventh had to be ship-
ped as usual in foreign ships. The
result was that in respect of cargo
shipped in Indian vessels freight was
paid amounting to Rs. 41.47 lakhs,
while the freight paid for the other
portion which was carried in foreign
vessels came to Rs. 14.76 crores. How
are we to stop this drain? We may
get any amount of loans and credits—
I do not know how much we are going
to get, and I do not want to pre-
judge because both the Prime Minis-
ter and Finance Minister are probably
departing on another mission very
soon, as it appears the earlier mission
which was said to be valuable has not
been as successful as we hoped it
would be. Anyway we may get some
more loans and credits, but the point
is how do you take measures to stop
the simultaneous drain which is tak-

ing place at a heavier pace?

The other day we heard a strange
thing, that some barter agreement
had been entered into whereby our
manganese ore is going to be bartered
for terylene fabric. *I am told, I do
not -know, that a certain very big
business house is behind this inspira-
tion of the Govermrment, a concern
which is interested in getting terylene
fabric. I do not know if we are going
to build our basic economy on the
basis of terylene and things like that,
but certainly I think our manganese
resources could be put to better use.
Is this not a wastage of foreign ex-
change? I do not know. The Minis-
ter can enlighten us.

As we see, world prices of raw
materials have slumped. We are pri-
marily an exporter of raw materials.
Raw material prices have very nearly
reached rock bottom, whereas the
prices of capital goods and equipment
are going up steadily. Therefore, we
are the losers. If the pattern of our
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trade remains basically the same,
with an overwhelming portion of the
trade carried on with certain coun-
tries of the West, this result will in-
evitably follow. Rs. 20 crores a year
is being spent by us simply on pur-
chasing and bringing this 400,000 tons
of wheat under P.L. 480 that we are
compelled to buy under that agree-
ment. I do not know whether we
are trying to get out of it to some
extent or not. But there it is, the
drain goes on.

13 hrs.

Therefore, I have given these few
examples only to emphasise one thing
that this foreign exchange crisis which
is, I believe, a legacy of the past,
which is a legacy of the pre-indepen-
dence days, which is a legacy of the
status in which Indian economy was
placed under mmperialist rule, we
have not taken basic and fundamental
steps to liquidate this legacy, to break
that up and {0 break new ground. We
are going on with the same old heri-
tage and internally, inside the coun-
try, in the name of socialist planning,
the Goverment is depending more and
more on the big capitalists. If this is
the way they want to build up socia-
lism, well, I have got no quarrel with
them except that I do not like that
name to be misused in this way. Some
other name can be used.

Here, I would just make a present
to the hon. Minister—and I am sure
he must, probably, have seen it al-
ready—a very interesting observation
at the 42nd Convocation of the Nagpur
University, in January this year, by
Prof. D. R. Gadgil, a well-known
economist. I am just quoting a few
sentences only from his Address.

“Excepting a limited field reserv-
ed for the public sector, industria-
lisation is sought to be brought

about through operations of pri-
vate capitalists . . . Whatever the
financial skill of the capitalist, his

success and progress are mainly due
to conditions created by State policy
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and maintained at public cost. Even
so, no attempt is made by Govern-
ment to acquire control, to intro-
duce an element of public owner-
ship or even to do anything to faci-
litate such a process in the future.
Cumulation of gains and the rapid
increase of economic resources
and power in particular private
hands can thus be described as a
‘deliberate objective of official
policy.”

Another notable feature of the exist-
ing policy, Prof. Gadgil says:

“is its declared reliance on capi-
tal formation in the private sector.
This apparently simple decision
becomes a loaded weapon in the
present Indian situation.”

“Relying on savings of corpora-
tions and capitalists means no
more than fixing the level of
prices and protection at such a
level that industrialists are en-
abled to obtain a large savings
margin. Thus, not only are select-
ed capitalists enabled by Govern-
ment policy to establish them-
selves in particular sheltered
fields but also their conditions of
operation are so regulated that
they command, over and above a
normal profit margin, a large
savings potential.”

“The result is that the existing
group of capitalists is assured of
the monopoly of large expansion
opportunities in the future and a
continued and increasing concen-
trated hold on the industrial eco-
nomy.”

Prof. Gadgil has dealt with this
matter in great detail, and he con-
cludes:

“The dominance of this resur=-
gent group of large capitalists is
the most important and signifi-
cant change in India since Inde-
pendence.”

I have no time to quote more from
his speech. It is precisely this group
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of capitalists to whom Government
has subordinated itself as a political
client by means of that permissive
legislation which was passed by this
House enabling them to donate funds
to political parties. It is, therefore, I
suggest that apart from this crisis of
foreign exchange, we find a crisis of
internal resources because the way
Government tries to solve the prob-
lem it is faced with is to make a series
of concessions, one concession after
another precisely to this group of big
business houses and capitalists.

Only a little while ago a queston
was asked by my hon. friend, Shri
Tantia, during Question Hour, about
the licensing of private firms in the
heavy electrical industry, which was
reserved under Schedule A of the
Industrial Policy Resolution. The
question was asked, whether, in terms
of that Resolution, Government had
taken steps either to assure the majo-
rity participation by the State in the
capial or other policy measures to
control the concerns, the reply given
was that neither was there capital
participation nor was there any policy
measures undertaken except seeing to
it that the prices at which these goods
are sold will be regulated by Govern-
ment. If that is the meaning of sec-
tion 8 of the Indhstrial Policy Reso-
lution, then, certainly, there is cause
for very serious misapprehension and
concern in our minds at least.

The hon. Finance Minister has re-
ferred to the hoarding of gold worth
Rs. 4,000 crores. Could we know any-
thing about these hoards? I do not
know how our hoarded resources are
going to be mobilised by taxation not-
withstanding the fact that the bulk of
the taxation is indirect taxation, which
is leading to savings in consumption by
a rise in prices. A rise in prices, ul-
timately, upsets the Plan itself. All
the projects, the cost estimites of
everything, and the Plan itself are
getting upset by increasing reliance on
indirect taxation. By resorting to
loans and deficit financing the situation
is not going to be solved. The great in-
terest charges which are accumula-
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ting on the basis of heavy loans which
the Govermment has taken are having
a damaging effect on the capacity of
the public sector enterprises them-
selves to contribute to development
resources. If such heavy interest
charges are to be paid, they have to
be taken from the State enterprises,
then, wherefrom will the develop-
ment needs come out of these State
enterprises?

In conclusion, I would just like to
say that we do not believe that this
kind of measures which have been
taken suggested here can have any-
thing but a very limited value. What
we require is that the basic and the
fundamental defects in the system of
Planning should be remedied. For that,
the Minister had said on the first day
that some ruthless measures—I have
not got the quotation here—are to be
taken. He always talks about demo-
cracy. Ruthlessness is alien to our
‘Government. I would only warn the
Minister that if some amount of what
he calls authoritarian measures are
not taken and if the Plan fails and
founders on the rock of these obsta-
cles, then, a 'much worse form of
authoritarianism will come to this
country. If we are to save the Plan
and if we are to save democracy, then,
this kind of tight-rope walking, this
kind of depending on foreign coun-
tries and their aid, their strings and
internally on these big business houses
Toust be given up and new ground
must be broken so that the internal
resources may be mobilised by taking
over productive assets in the hands of
Government and we huild up the
development resources that we need.

Shri Himmatsinhji (Kutch): Mr.
Speaker, Sir, I must first of all thank
you for having given me this oppor-
tunity to speak. I was glad to hear
from the hon. Minister for Planning
that all the Plan projects would be
fulfilled; and he has given that as-
surance. But, when we look at facts,
we find that we are in a vicious cir-
cle of bottlenecks and shortfalls. And,
it is not only a vicious circle, but, as
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my hon. friend who just spoke said
this was a malady, This disease, which
is a chronic disease has to be treated
and treated drastically so that we have
a permanent cure.

As far as the Plan targets are con-
cerned, we can see that there are so
many shortfalls. We have seen and
we have heard hon. Members quote
so many figures. So, I shall not again
go into these figures; but I will con-
fine 'myself to the matter of food pro-
duction and agriculture which the hon.
Minister described as the most crucial
sector.

Sir, as far as the policy of a so-
cialistic pattern of society is concerned,
we have seen that Government is lay-
ing stress on cooperative farming. If
we consider the future of cooperative
farming in this country, we will see
that it is very bleak indeed. As Mr.
Krushchev himself has admitted. 1
shall read out a letter which was writ-
ten to the Editor of Mysindia.

“Speaking in Bucharest on June
20th, the Soviet President, Mr.
Khrushchev admitted that Com-
munism had difficulties in persu-
ading the peasants to accept col-
lectives.”

13.09 hrs.

[MRr. DePuTY-SPEAKER in the Chair]

Now, in a country like ours where
80 per cent of the people are illiterate
or backward, how can this policy
succeed? I will give another exam-
ple nearer home. There is a place in
Gujarat where people were told that
if they start a farm on a cooperative
basis, they will benefit by it in future.
They were promised that they would
get great benefits in future. After the
project was worked for a time, people
found that the project did not give
them any benefit; they were disillus-
ioned and when they wanted to put
an end to this venture, they were told
that they could not do it and that the
only thing that could be done was to
give them an assurance that they



4009 Motions re:

would get some kind of a certificate
saying that each farmer was a member
of the co-operative and was entitled
to a share, whatever the share was,
How will people have any faith in
such ventures? Supposing we have
embarked upon this venture, we should
at least go about it in a way as to
create confidence of the people in that
system. Not ¢hat I am in favour of
co-operative farming, but that is how
one should proceed with it. It is be-
yond my comprehension how this idea
of co-operative farming will succeed
here. In countries like Russia and
Poland, the communes are being dis-
banded; people are given more incen-
tives to produce more food by hold-
ing their own land and nearer to our
country, take the instance of China.
The great leap forward resulted in a
big somersault backwards a; far as
food production was concerned All
this shows lack of constructive ap-
proach as far as our food production is
concerned. Then again, chemical fer-
tilisers are being given to farmers and
they are advised that a certain amount
of fertilisers should be applied to cer-
tain crops. That advice is given with-
out any thorough analysis of the soil.
How can people know which inorganic
fertiliser should be applied without
knowing the contents of the s0il? The
Indidn Agricultural Research Institute
has done very valuable research work
and I must congratulate it. It is neces-
sary that more allocation ahould be
made to this kind of institutions. Let
us have more laboratories and let us
have more soil testing equipment all
over the country so that the farmer
gets proper advice to grow more food.
In many places, the farmer uses the
chemical fertilisers, not very success-
fully and so he has to give it up. Of
course, many people are taking to in-
organic meanures and the demand will
increase manifold if proper advice is
given.

‘Then I come to soil conservation.
Whenever you go in our country, the
top soil is getting washed away be-
cause the forest wealth of the country
is indiscriminately cut. There are vast
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areas like the Rann of Kutch which
could be reclaimed and utilised for
growing more food. I am mentioning
this not because it is my constituency
but there are millions of acres of land
like that all over the country which
could be utilised for producing food-
grains.

Animal husbandry also requires a
lot of attention. We need more veter-
inary hospitals. Practically the whole
of our cattle wealth, it is said, will be
inoculated against certain diseases by
1963-64. I am glad it is going to be
done but it is a herculean task and I
have my doubts whether it could * be
fulfilled. There are projects such as
the cheese manufacturing project
which are quite unnecessary. The
common man will never be able to eat
that cheese but the representative, as
an hon. Member here says, of the
common man can eat it but that is not
enough, 80 per cent. of our population
live in villages; some of them cannot
even afforq two square meoals a day
but we embark upon cheese manufac-
ture. We have the Aarasy milk colony
in Bombay and another at  Anand.
The milk is taken away from the
villages and it is given to the city
population. The cheese factory is go-
ing to be erected near Banni in
Kutch. The cattle there are mainly
kept for producing draught animals.
There are thousands of cattle; the
cows there are not milch animals and
they yield mueh less than the average
yield. The milk produced there is fed
to the small calves in the form of
chach or butter milk; and milk also is
given to them. When the cheese fac-
tory is set up, the milk which just now
is fed to the calves will go into the
factory for manufacture of cheese. A
better purpose would be served if the
Rs. 30,000 or so proposed tn be spent
on the cheese factory are spent on in-
creasing the milch yield of the cattle
there. Those concerned have nn idea
of dairying, animal husbandry, or for
that matter. even about our poultry,
and that is why these projects are
wasteful.

Then, as far as agriculture is con-
cerned, we have got certain demonstra-
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tion farms run by the State Govern-
ments. If you just go across the
hedge and see the crops grown by the
farmers you will find they are much
healthier and much better than the
crops grown in the demonstration
farms. What is the reason for this?
The reason for this is that the people
who are entrusted with the work are
not interested in jt. They are just
interested in their pay, the dearness
allowance and other allowances that
they get. They are not interested in
the work that is entrusted io them.
Another reason is that the agricultural
graduates or the experts who are em-
ployed do not have practical exper-
jence. Send them abroad and give
them some practical experience even
in our own country and then entrust
such work to them. Why spend the
nation’s money on such projects which
are wasteful?

The shortfalls in agricultural pro-
duction are explained away by saying
that the shortfalls are due to the
vagaries of Nature. I do not know
whether it ig the vagaries of Nature
or the vagaries of human nature
which hag also a big part to play in
these things. When we set cur tar-
gets, why should we consider these
vagaries of Nature? Why not  set
the targets with a margin? Perhaps
that is not done. That is why we
find these shortfalls and so on.

There are irrigation projects which
we have taken up. I can give many
instanceg where the dams are built
but the canals are not built. There
are instances where sluices need re-
pair and that work is not done for
gome months together. I can go on
giving such examples. There was, for
instance, a sheep farm toc be establish-
eqd in a place in Rajasthan. A research
centre was to be established there.
The land was taken away from the
people for this purpose. One monsoon
passed and they were not resettled any-
where else. The question of com-
pensation that has to bhe given for the
land that wag acquired is also pend-
ing settlement. I believe the sheep
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have not come and the land is barren.
If we embark on such projects with-
out thinking, what wil] be the result?

There is another instance which I
can quote. There is a dam recently
built—the Rudramata Dam—near
Bhuj. There was a bridge by which
the people used to go. across that
river. Though the dam is built, they
did not consider the question of laying
a bridge across so as to cross the river,
because, after all, when the dam was
completed the water level rose on one
side, and that little culvert was in-
undated and the people have had to go
seven or eight miles in a detour to get
to their villages. The people going to
the villages do not own cars or
jeeps. 80 per cent. of the population,
as I said are poor. They have to go
in bullock-carts and some on foot. If
proper thought is not given to such
small things, what about the hardships
that the people have to undergo?

There is, for instance, the question
of the development of the Kandla port.
The refugees, after partition, of the
country, poured into this part of the
country as everywhere else. Some
land was given to them near Kandla
to settle down. A township called
Gandhidham came into being. Sub-
sequently, work on the port of Kandla
was also taken up. But it was not
planned to have industries, to have
the means of employment for the
people who came there to settle. The
result is that the people are migrating
elsewhere. They are leaving the place.
A serious situation like this  should
not arise.

I would request the Government,
through you, Sir, to see that without
any delay a free trade zone shoulg be
established there so that it would
given an incentive for industries, small
and big, to grow up there and to give
employment to the people. If Gov-
ernment desire, they should also co-
operate  with the Government of
Gujarat and set up some industries in
the public sector. For that, cheap
power is required. Water facilities
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will also be required. I would sug-
gest that as there is a ‘dearth of water
in that area, the question of extending
the Rajasthan Canal to Kandla sheould
also be taken up for consideration. I
believe that thig suggestion wus mooted
in this House by my hon. friends here.
I believe Shri Karni Singhji also men-
tioned this once.

Shri Karni (Bikaner):
Several times.

Singhji

Shri Himmatsinhji: My hon. friend
says that this has been mentioned here
several times. Not only will that solve
the problem, if at all it is possible, of
water-supply for the port of Kandla
angd the development of that area, but
it will also help reclaiming the Rann
of Kutch, because if this canal goes 10
the Rann, it will help to stop the flow
of water from the sea into the Rann
during the monsoon months. Thirdly,
it will help the irrigation of land for
growing more cash crops and food
crops. There are lakhs of acres of
land lying fallow. They could be uti-
lised for the production of food. I
would request the Planning Commis-
sion and the Government that they
should allocate adequate sums for this
project, and even if it is not there, they
should consider this point very ser-
iously.

With these words, T resume my seat,
and I thank you again for having
given me this opportunity for making
my maiden speech.

Shri Morarka: Mr. Deputy-Spcaker,
Sir, the hon. Member Shri Nath Pai
who raised this debate, said in the
course of his speech that the main
purpose of raising this discussion was
to focus the attention of the Govern-
ment on the Five Year Plan and he
wanted this House to chow its deter-
mination—that the House was deter-
mined—to have the Plan executed.
But his motion, as it is worded, con-
veys a different impressicn. With your
permission, I shall read his motion:

“That this House takes note of
the serious shortfalls in the tar-
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gets of the Third Five Year Plan
ang the growing misapprehensions
in the country about the imple-
mentation of the Third Five Year
Plan.”

It is quite clear from his speech that
the hon. Mover of this motion did not
suffer from any such misapprehensions,
because in his speech, he said that the
Plan should not be pruned at any
cost. He said it should not be cut
down and the targets should not be
reduced. As a mattersof fact, he took
the Financial Express to task for sug-
gesting certain cutting' down of the
Plan. .

There are two viewg zbout our Five
Year Plan. One is the critical view
and the other is the practical view. I
will first take up the critical view.
Here the people feel that these plans
have been failures and they have not
done much for the people. In fact,
they have only brought miseries and
hardship by increasing taxation, rais-
ing prices and mounting unemploy-
ment. Then they feel that though the
national income hags increased, only
few persons have been benefited. They
also say that educational facilities
have been extended, but the standards
have gone down. They say that the
Third Plan begins with an unemploy-
ment of 9 million people and it is ex~
pected to end with 12 million people:
the volume of basic consumption is
still pitifully low; there is appreciable
expansion of industries, but a sub-
stantial portion of the capacitics re-
main idle and this contributes to the
wastage of investment, aggravates
shortage and increases the cost of pro-
duction; agriculture continues to de-
pend on the vagaries of nature and
uncertain monsoons and then there is
a feeling that there is unrestricted
growth of bureaucracy and ill-planned
expansion of the public sector.

These critics quote the  Planning
Minister who is reported to have said
that the shortage of steel, cement,
power and transport have been of such
a magnitude as to jeopardise indus-
trial growth gseriously. In short, these
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critics say that because of all these,
there js more planning then prosperity,
more preaching than production and
more bureaucracy than democracy.

Then, there is another view, which I
call the practical view. These people
straightway admit that there is a
shortfall in the targets, but they want
us to appreciate the actual achieve-
ments during the last decade of plan-
ning. They point out that agriculural
production has increased from 53 mil-
ion tons to 80 million tons; industrial
production has increased from an in-
dex of 100 to 194; our production of
finished steel hag increased from 1
million tonnes to 2'9 million tonnes;
our coal production has increased from
33 million tons to 56 million tonnes;
the installed capacity of electricity has
increased from 2:3 million KW to 57
million KW. They also point out that
the net area irrigated has increased
from 50 million acr=s to 63 million
acres. The Railways today carry
about 170 million tong of freight as
against 91 million tons at the begin-
ning of the decade. Our roads, both
surfaced and unsurfaced, have increas-
ed from 250,000 miles to 400,000 miles
and the number of students has in-
creased from 2:35 crores to 4-35 crores
In support of their contention, these
people quote the World Bank report.
The world Bank Mission, in the con-
cluding part of its report says:

“The upturn in agricultural
production and the continued
dynamic expansion of industry
afford solid grounds for confidence,
though there are still dangerous
weaknesses in fuel and power and
to-a lesser extent in transport.

The budget for the first year of
the Plan demonstrates the Gov-
ernment’s readiness to take un-
popular measures to mobilise ad-
ditional internal resources, and the
Biibyiancy of démiesfie revenues in
thé past two years tends to sup-
port the view that rupee flnance
as such is unlikely to prove a
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major limitation on the execution
of the presently proposed invest-
ment programme.”

The views of the International Mone-
tary Fund and IDA also subscribe to
the view that the Indian economy is
on a sound footing. But apart from
these, if there is any need of practical
evidence about the soundness of our
economy, it is found in the fact that
today private foreign capital is pre-
pared to come to this country as equity
capital. Government to Government
loan is a different thing, but when
private people are prepared to bring
money here and ‘nvest in new ven-
tures, that proves the soundness of our
economy and the stability of our poli-
tical system.

A few days ago, President Kennedy
said the great enemy of truth is very
often not the lie—deliberate, contrive
ed and dishonest—but the myth—per-
sistent, persuasive and unrealistic. I
am sorry to say that in this country
also, we suffer from certain ryths.
The first myth is that the entire Gov=
ernment—Central and State—-is cor-
rupt and that money invested is money
wasted. The second myth is that the
Government is big and bag and steadi-
ly getting bigger and worse. The
third myth is that our Five Year Plans
have achieved nothing and they have
only brought hardship to the people
through increased taxation and high
prices. These are, in my humble op-
inion, bald generalisations and they
appeal only to those people who want
to save the trouble of thinking, though
they are prepared to pay the price of
being in error constantly.

The hon. Member who succeeded the
Planning Minister—the spokesman of
the communist party—-made a griev-
ance of the fact that he did not refer
to the problem of foreign exchange
fully. With your permission, I would
like to deal with the foreign exchange
problem in somewhat greater detail.
Mr. Gupta said that our Plan is going
to founder on the rocks of foreign ex-
change shortage. He said that both
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foreign exchange and internal resour-
ces are shaky pillars and unless some-
thing is done about them, the Plan is
bound to fail,

As you know, our total reugirements
of foreign exchange are for Plan pio-
jects Rs. 1,900 crores; components and
balancing equipment, etc. Rs. 200
crores; maturing obligations, i.e., re-
payment of our loans, interest, etc.
Rs. 500 crores, thus making a total of
Rs. 2,600 crores, plus Rs. 3700 crores
for maintenance imports, i.e., raw
materials, components, etc. So, the
total comes to Rs. 6,300 crores of
foreign exchange. The poini to re-
member is that out of this amount,
Rs. 2,600 crores required for the plan
projects and repayments were to be
“obtained entirely by way of foreign aid
from foreign countries. Our planners
proposed when they framed the Plan,
.and this House did not object to it when
it approved the Plan, that the entire
amount of Rs. 2,600 crores was to be
raised by way of foreign aid. Nobody
can dispute the fact that our Plan
leans so heavily and is dependent to
such a great extent on foreign aid that
there is bound to be an element of
uncertainty. One cannot say that the
entire amount of foreign exchange
would be available to us at the time
when we want it and on the terms
that we desire.

Fortunately in May, 1961, the Aid
India Club held a meeting and gave
us an indication that for the first
two years of the Plan, a sum of
Rs. 1164 crores would be available to
us. Later on doubts were created
about this foreign aid being available.
Some thought it was due to our action
in Goa and the proposed MIG deal.
I do not think that this was entirely
due to that. I feel that the loaning
countries had their own difficulties.
France was heavily committed to her
African colonies and was concentrating
her attention on building the European
Common Market and making the
African countries as associates. The
revaluation of the German Mark ere-
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ated a domestic problem. It con=
fronted German economy Wwith rising
costs and falling reserves.
In her international payments she
moved from a fat surplus to a small
deficit. The United Kingdom expres-
sed her inability to help us more than
what they had already committed be-
cause of her commitments to the rest
of the Commonwealth and because of
her own difficulties. The surplus of
Belgium and Switzerland were also
declining. Japan had clamped on im-
port controls because of her internal
difficulties. Canada was obliged to
raise its tariffs on many items from 5
per cent to 15 per cent just to bolster
its sagging dollar. The position of
United States of America, which is the
richest country in the world, was hard-
ly better. The drain on gold reserv=
es— today the gold reserves of U.S.A.
are the lowest for the last thirty
years—did not Jeave the senators there
very enthusiastic to give much of
foreign aid. Even Premier Khrush-
chev of the USSR expressed difficulty.
He said that USSR did not have
enough resources to run in the nuclear
race and, at the same time, undertake
any development works to raise the
standrad of living of the people,

This was the background against
which our Finance Minister went
abroad to get some more foreign ex-
change. The prospects were bleak,
and it required some persuasion, some
explaining to get the results which
were announced by the Aid India
Club recently. Today, the position is
that out of Rs 2,600 crores of foreign
aid that we want, Rs. 1,126 crores
have almost been given, have been
committed and the agreements have
been finalised through the Aid India
Club. Rs. 373 crores have been given
to us by USSR, Poland and Switzer-
land, and Rs. 375 crores we have go$
as a carry over balance from the
Second Five Year Plan. These make a
total of Rs. 1,874 crores. That is to
say, out of a total requirement of
Rs, 2,600 crores we already have
Rs, 1,874 crores leaving a balance of
Rs. 726 crores to be covered in the re-
maining three years. So I do not think
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that so far as the Plan projects are
concerned the position of foreign ex-
change is worrying or dismal at all.

Our real problem of foreign ex-
change is for our maintenance imports,
We expected to get Rs. 3,700 crores
through our exports. But, unfortu-
nately, our exports are not picking up.
They are not showing any signs of
improvement. Therefore, we had to
resort to a standby credit of 100 mil-
lion dollars from the International
Monetary Fund.

Shri Indrajit Gupta said something
about tied loans. It is quite true that
no country in the world today is in-

" terested in giving us, what we call,
free loans or untied loans. These
loans sometimes are tied to specific
projects, sometimes they are tied to
specific countries and sometime they
are tied to both. The reason why
they give these tide loans is that each
loaning country wants to ensure her
exports to be expanded. The United
States of America, which is the big-
gest country giving the largest amount
of loans, expects that 80 per cent of
the total loans given out by her would
be returned to that country in the
form of payments for exports from
USA. This is the expectation not only
of United States of America but other
countries also.

From the point of view of the lend-
ing countries, there is another justifi-
cation for giving tied loans. Before
they give a loan they want to be satis-
fied about the economic merits and
the financial soundness of the project
for which they sanction the loan. Sir,
in developing countries projects are
often sanctioned not only on the eco-
nomic merits but also on political
considerations. The foreign countries
do not want to make a poor invest-
ment and involve themselves in invest-
ing more in the rescue operations if
the project fails,

Recently, Sir, I had occassion to
visit one of our projects in South
India—the Bhadra Hydro Electric
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Project. It is a small project. But 1
was surprised to find that even for
that small project the equipment was
to come from eight or nine different
countries. The hydraulic turbines
were to come from France, the gene-
rators from Japan, the transformers
from Italy, the circuit breakers from
Sweden, the lightning arrestors from
USA, the switch boards from England,
the switch gears from Italy, the car-
rier equipment from Switzerland and
control panels from Denmark. I am
not suggesting that it is always in our’
interest or it is advantageous to buy
equipment from so many different
countries for a single project. But,
yet, the fact remainsg that our free-
dom to buy from the most competitive
market, from wherever we like, to
buy the equipment we like and at the *
price at which we want to buy is
curbed when the loans are tied.

In this cofinection, I must express
my sense of appreciation for the speech
which our Finance Minister made at
the meeting of the U.N. Economic and
Social Council in Geneva recently
where he propounded a new principle.
He said:

“Most of the countries which are
today making available credits to
help developing countries, insist,
in order to safeguard their own
balance of payment that these
credits should be tieq to purchase
in the lending countries. An ex-
tension of the same principle
would suggest the conclusion that
when these Joans are repaid, the
repayments should be tied to pur-
chases from the borrowing coun-
tires.”

In other words, Sir, our Finance Min-
ister suggested that when we repay
these loans, the repayments should be
accepted in our exports; not in gold,
not in foreign currency, but by export.
ing our goods. If this principle is ac-
cepted, I am sure most of our troubles
with regard to foreign exchange would
be over.
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1 would, briefly, now say what is
the attitude of foreign countries to-
wards the development of India. We
‘were more worried about the change
in the attitude of America. Yester-
day, of course, we read the statement
of President Kennedy. But even be-
fore that, on 10th July 1962, Dean
Rusk said that it would be calamitous
if the President’s freedom of action for
rendering economic aid to India were
curtailed. He said:

“The basic fact is that there is a
country of 450 million people...."”

He was referring to India. He said:

“The basic fact is that there is a
country of 450 million people
which is the largest constitutional
democracy in the world that the
world has ever seen, more people
going to the polls in free, orderly
elections that we have ever seen
anywhere with basic commitments
with which we are familiar..... .
They have maintained the demo-
cracy in the face of some grave
difficulties........ a dozen or more
major languages inside the coun-
try, no common language throu-
ghout the country, and yet they
have made a constitutional system
work along democratic lines. .Now
we still disagree on certain sub-
jects. There is no reason why we
should not. India is not a satellite
of oursand we are not a satellite of
India. We have great and vital
interests all over the world. Sowe
will have our own differences, but
we also have great common com-
mitments that are important. It
would be a great mistake, I think,
if we did not take an active, even
though just a small, part in the
Indian development programme.”

Sir, I will quote only one more
person, and that is Mr. Duncan San-
dys, the Commonwealth Secretary.
While answering a question in Parlia-
ment about aid to India, he conceded
that the success of India’s Five Year
Plan was vital to the future of the
Commonwealth and the survival of
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democracy in Asia and possibly in the

Far East.

This is the attitude of the foreign
nations, of the foreign democratic
countries. In view of this, I do not
think we should worry much about
the foreign aid so far as the Plan pro-
jects are concerned. But, when I say
this, I do not minimise the importance
of increasing our exports. Unless that
is done, I am sure the capacity of our
industries would remain idle to a
sufficiently large extent.

The World Bank has given us 321
loans aggregating to 6,673 milion dol-
lars.

Would you be surprised if I were
to tell you that India is the biggest
recipient of loans from the World
Bank, both from the point of view of
number of loans and from the point
of view of amount? India has receiv-
ed 30 loans totalling 846 million dol-
lars. Next to India comes Japan
which has received 24 loans totalling
488 million dollars. Not only from
the World Bank but even from the
International Development Associa-
tion, which is an affiliate of the World
Bank, out of the tota] amount given
more than 50 per cent has been receiv.
ed by India. That is to say, India has
received 122 million dollars out of a
total of 235 millior dolars.

But there is a danger, a positive
danget, in our getting this foreign aid
on this scale, and that danger is that
this borrowing from abroad may be
substituted for the earnings from
abroad. When Japan was developing
she was forced to slash her price 1o
push her exports to earn foreign ex-
change. But we are not slashing the
price or increasing our export because
we get whatever foreign exchange we
want just for asking by way of foreign
aid without much trouble. That is the
reason why we say that foreign aid on
this scale is creating demoralisation in
our export economy.

Talking about exports, I wil] give
only one example, and that is about
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tea, which is the largest single item in
our export list. Our export of tea to
United States, which was 13,670,000
kilograms in“the year 1951, has now
fallen to 9,719,000 kilograms, whereas
the export of tea to the same country
over the same period from a tiny
country like Ceylon .has increased
from 12,766,000 kilograms to 19,029,000
kilograms. Ceylon has increased her
exports by more than 50 per cent
whereas we have cut it down by almost
50 per cent. The same is the story
with Canada. Our exports have come
down from 8,854,000 kilograms to
6,433,000 kilograms, whereas Ceylon’s
exports have increased from 7,229,000
kilograms to 8,788,000 kilograms,

It can be said that in these days, so
far as export is concerned, we re-
quire not only competitive prices but
also the goodwill of other nations. It
is really surprising that the well-deve-
loped, well-advanced countries while,
on the one hand, give us massive
monetary help, economic aid, for our
development, at the same time, on
the other hand, organise themselves
into economic unions, different eco-
nomic associations and make our ex-
ports more and more difficult. If we
have to repay all these loans and if
we have to develop our country on
sound economic lines, we will ulti-
mately have to depend on our exports
and not on this foreign aid.

I would now like to say a few words
about our industry, that is about the
broad features of our industrial deve-
lopment. Our industrial strategy has
been (a) to develop the basic and
heavy industries and (b) 1o develop
more import-saving than export-
promoting industries. '.’l'here is no
doubt that the industrial pattern is
increasingly diversified, the total pro-
duction of our industries is increasing
and the import-component of the
manufactured goods is decreasing. But
it is equally true that the development
of our industries is imbalanced with
the result that a substantial portion
of our industria]l capacity even today
remaing idle.
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Another important feature of our
industria]l development is that though
there have been no pronounced
changes in our Industrial Policy Reso-
lution yet, in its actual application,
more and more flexibility is shown. In
fact, in the recent past, Government
have been more hospitable to the pri-
vate sector proposals in the fields of
fertiliser, coal, iron, o0il and even
electric machine tools, as Shri Indra-
jit Gupta has pointed out.

There is one field, in my humble
opinion, in which the Industrial Policy
has failed, and that is in the field
of prevention of concentration of eco-
nomic power. The very instruments
which were designed to prevent con-
centration of economic power have
helped the aggravation of that. Here
I am referring to the Industrial Re-
gulation and Development Act, the
Companies Act, Capital Issue Control
Act etc. All these Acts, the very
system which is followed, the forms
which are designed to make applica-
tion etc. they have a built-in bias to-
wards people who already have re-
sources, who already possess a lot of
industries. I am not blaming any one.
It is your system which is wrong. Un-
less you change the policy radically
and unless you say that a person shall
not hold more than a certain maxi-
mum number of industries, I do not
think the mere passing of these Acts
or Resolutions will achieve your avo-
wed objective of socialist pattern.

So far as the Third Plan is concern-
ed, we have been told that the in-
dustrial production during the period
will rise by 70 per cent, that is, 14
per cent per annum. In spite of many
difficulties, the overall industrial
development has been a matter of
satisfaction. Here I am quoting again
the opinion of the World Bank. In
their Report, the World Bank had the
following to say:

“The increase in industrial pro-
duction has been achieved despite
import restrictions, acute shortage
of raw materials, transport end
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power Dbottlenecks and continued
licensing and other controls. There
are grounds for believing that the
import content of domestic produc-
tion has declined.”

Recently, a survey was made of 44
industries in the private sector. What
was the result of that survey? It re-
vealed that out of these 44 industries
21 industries are not in the vicinity
of their targets. Another 12 industries
will have to increase their production
by 200 per cent to reach the target.
Three jndustries could just reach the
target and out of 44 industries only
eight industries could exceed the tar-
get. This is the position of the private
sector.

Now what are the difficulties? Brie-
fly, the main difficulties are irregular
supply of raw materials and interine-
diates, shortage of power and lack of
adequate transport. Here my only
suggestion is that unless our existing
capacity is fully utilized, please do
not invest more capital, more foreign
exchange, in creating new capacities
which you are not in a position to uti-
lize. This rule, to use a word from
the speech of the hon. Planning Min-
ister, must be “ruthlessly enforced”.
Unless he does that, I have no doubt
that new industries will be licensed.

There is one more point about our
industrial development. While our
industrial production has expanded,
two things have suffered—the cost of
production as well as the quality of
production. Because you have a pro-
tected economy, nobody cares whether
they are producing the right quality;
nobody even cares whether they are
producing at competitive prices. What-
ever they produce and whatever
prices they ask for, the things are
generally sold. It is because there are
no imports, because the money in-
come of the people has risen and,
therefore, there is more of demand.

So far as power is concerned, even
according to the figures quoted we
still have to attain 5.6 million kilo-
watts. We have still to achieve this
capacity and unless some herculean

BHADRA 3, 1884 (SAKA)

Third Five Year 4026
Plan

efforts are made, I am afraid, in the
next three years it would not be possi-
ble to achieve that.

14 hrs.

So far as coal is concerned, as Shri
Gupta pointed out, even in the second
year of the Third Five Year Plan we
are not likely to achieve the targets
of the Second Five Year Plan. In fact,
our production of coal in the year
1961-62 is slightly less than that of
1960-61, that is, the previous year.
As against 55.5 ‘million tons, it is 55.2
million tons. I earnestly appeal to the
hon. Minister of Planning and the
hon. Minister of Mines ad Fuel to
see that the supply of coal is regulated
and the bottlenecks of transport and
production are both cleared; other-
wise, the shortage in the production
of coal is likely to upset the entire
applecart,

Mr. Deputy-Speaker: The hon. Mem-
ber’s time is up.

Shri Morarka: Since you have rung
the bell, I will only say this, about
steel. Though during the Second
Five Year Plan we did not reach the
production target, the capacity target
was achieved. I am afraid, in the
Third Year Plan we would neither
achieve the production target nor the
capacity target unless you fmmediate-
ly start implementating the expan-
sion programme and sign your docu-
ments about the Bokaro plant. An-
other dismal feature about steel is
that at the end of the Third Five Year
Plan there is likely to be a bigger gap
between supply and demand than what
it was at the end of the Second Five
Year Plan.

Planning no doubt presupposes cer-
tain difficulties. It means regulation
and control, involves hardships and
sacrifices, causes strains and stresses,
price rises, scarcity conditions and
imposes high taxes, compulsory sav-
ings and so on. But in a democratic
set-up, planning becomes still more
difficult because it has to be imple-
mented with the willing co-operation
and voluntary savings of the people.



4027 Motions re:

[Shri Morarka]

Self_sufficiency is China’s magic for-
mula. Central State planning is
Russia’s mantra. The Marxian ap-
proach is State ownership of the means
of production. The Western system
advocates private ownership and frec
competition. We have tried to take
the best of all these gystems and as
a result have evolved our own indi-
vidual pattern of development.

China’s jmposed self-sufficiency has
culminated in starvation for millions.
Khrushchev’s dictatorship has achiev-
ed an orderly scarcity. President
Kennedy under democracy is plagued
by the chaos of plenty. We should
not, therefore, be disheartened if we
have our own share of this transi-
tional difficulty.

In conclusion, I would only say
that as soon as these various pro-
jects—irrigation, power, industrial and
other$ which have now reached the
stage of maturity—start yielding divi-
dends, our economy would be rejuve.
nated. I have no doubt that we have
almost reached the shores of prospe-
rity and with our continuing efforts,
we are bound to make a safe and
happy landing.

Shri U. N. Dhebar (Rajkot): Mr.
Deputy-Speaker, Sir, I do not share
the diffidence of Shri Nath Pai on the
question of the progress of the Third
Five Year Plan but I would be failing
in my duty to the hon. Planning Min.
ister if I do not also point out some
of the points which create concern in
the mind of everybody including him-
self.

Planning is a continuous process.
We are all happy that to the extent
it has progressed it has progressed
aceording to our Plan substantially.
But then it hag revealed some of the
features which must be given due
consideration from new onwards. One
of the features that it has revealed is
that the effort planned by us so far,
measured in terms of the rate of
growth, is not proving adequate. As
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a matter of fact, we were thinking,
when we were drafting the Third
Five Year Plan, in terms of a 6 per
cent rate of growth because the pau.
city of resources will reduce it to 5
per cent. Half of this rate of growth
is dependent upon agriculture.

The figures given in the statement
of the hon. Planning Minister the
other day reveal that the last year’s
production is more or less of the order
of the production of the year before.
That means, excluding pulses we
produced about 67:2 million tons of
foodgrains in 1959-60 and we are
somewhere near 672 million tons of
foodgrains in 1960.61. I do not ascribe
this to any dereliction on the part of
the Food Ministry or the State Gov-
ernments. But I emphasise the fact
that we are still jependent upon the
vagaries of the monsoon. This is not
the first time. In the 11} years of
planning this is the fourth time that
nature has warned us once again that
we are still dependent upon her. But
to say that it will not affect the course
of our planning is to hazard some-
thing which no planner can do.

A rise of 6 per cent in agricultural
production, as it was conceived, will
I think be of the order of 2 per cent
this year. That means a shortfall of
4 per cent and in terms of the rate of
growth it means a shortfall of about
13 per cent out of 5 per cent. What
does this 14 per cent mean in the
shortfall in the rate ot growth in a
country which is living, if I may say
so, on the Dborderline of economic
viabilitv?

As 1 have just now said, we were
envisaging a rise of 6 per cent. We
came down to 5 per cent because of
paucity of resources. At that time we
were thinking that that would be the
minimum. But now it appears that
what was considered to be the mini-
mum, that is 5 per cent, in terms of
rate of growth is going to be our
maximum jn terme of rate of growth
for the purposes of the Third Five
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Year Plan. Can that situation be
Year Plan. Can that situation be
faction?

We are a country where we have
got nearly 60 per cent of the people,
as the figures; recently given show,
earning incomes below the national
per capita income. I have some figures
here. The first deciles, that is, the
lowest group of the population has a
per capita income per month of the
arder of Rs. 9.6-0, that ijs 9:6 .per
capita. In the second decile, that is,
consisting of people who earn a little
higher than that, it is Rs. 12 6; and in
the third deciles, it is Rs. 15:2; that is,
nearly 30 per cent. of the people are
earning incomes nearabout and below
Rs. 15 per capita per month.

Shri A. C. Guha
month or per year?

(Barasat): Per

Shri U. N. Dhebar: Per month.

If we were to Jook at the consump-
‘tion standards against the distribution
from the national production of 2:4
per cent, in the first decile, that fs,
the lowest group, the percentage dis-
tribution of consumption is 2-98. Even
the barest minimum is not sufficient
to make the two ends meet. I am not
placing any responsibility for this
state of affairs on the Planning Min.
istry—I should not be understood as
saying that—because this is a state of
affairs that we have inherited. What
I am saying is this. Can we afford
any shortfall in the rate of growth in
this state of affairs? I feel that a
stage has come when a Planning Min-
istry, and the Government of India,
and the ruling party, if I may say so,
have to take the responsibility to
face the facts squarely.

The fact of the matter is that if we
want to ensure the national minima
to all the citizens of the country, we
have to think in terms not of 8 per
cent. rate of growth of 6 per cent. rate
of growth, but of 7 per cent rate of
growth and above. I know that there
are so many difficulties in our way. I
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am not disheartened so much by diffi-
culties. his country has faced so many
difficulties in the past. I am sure that
if Government go before the country
with a true picture of the conditions
obtaining in the country without mini-
cing matters, without adding colours to
the picture, the country is humane eno-
ugh to support any endeavour that Gov.
ernment want to make. The fact of the
matter, as I said before, is this. Do
we envisage a state of affairs within
fifteen years—and that is a sufficiently
long time—when we can ensure to
every citizen in the country the barest
minimum of existence in the country?
If we fail in doing that, shall we be
able to uphold democratic planning
as a successful experimnient before the
people? I doubt very much.

We are today standing on the
iwelfth year of planning. It is a
crucial year for us. It is a crucial
year for those who believe :n demo-
cratic planning. The answer that we
are to give to that question js that
it is possible within the framework
of democratic planning to ensure,
within a period of fifteen years, at
teast that much income which will
ensure to every citizen in the country
the barest minimum of life. I do not
express any dissatisfaction over the
endeavours that we have made so far,
but those very efforts have reveaied
this lacuna in our planning, or the
condition that is obtaining in the
country, if I may put it that way, that
our efforts fall short of ensuring to
the people within a reasonable space
of time that much income which will
ensure to them the barest minimum of
life. It is for the Planning Commis-
sion to work out the figures. It is
for the Planning Commission to work
out a programme. It is for the Plan-
ning Commission to place before the
country the need for successfully im-
plementing these programmes. We
are looking forward to the Planning
Commission to do that.

There is another aspect of the
matter. We are placing, in my
opinion, emphasis upon industrial
development of the country. That is
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very important. I do not, for a
moment, want to under-rate the im-
portance of the industrial sector. But,
if within the limitations of India, we
want to ensure those standards to the
citizens of the country, we shall have
to tap to the fullest the rural economy,
the potentia] resources in the rural
economy, because even with 7 per
cent or 8 per cent rise in the rise of
growth it will not be possible for us
to ensure that standard of living to
the people. It may be that we may
raise the income in the third decline,
from Rs. 152 to somewhere between
Rs. 20 or Rs. 22. But even then, the
two lowest rungs of the ladder of our
economic life will remain; those who
are getting a per capita income of
Rs. 12 or Rs. 126 and Rs. 9.6 per
month will still remain. If we want
to lift them up from the morass of
poverty and indigence in which they
live today,—1 have been Ttepeatedly
saying it here on the floor of the
House—the only way to do it is to
concentrate upon agriculture.

No amount of industrialisation in the
country, no amount of prosperity will
ensure percolation of wealth to those
regions, for two reasons. Firstly, they
are so remote from the periphery of
the country’s economy, and secondly,
they have not the resources to absorb
still the benefits of industrialisation.
What have we been doing in that
sphere? Our minds are concentrated
upon agriculture. Our minds are con-
centrated upon  irrigation. Our
minds are concentrated upon wells,
artificial manures, chemical fertilisers
etc. I would suggest humbly that
there are still potential resources in
the rural areas, which if tapped, and
tapped with the energy that is neces-
sary, and tapped with the tfaith that
is necessary in the rural population,
can give at least one per cent addi-
tional rate of growth to the nation.
They are firstly, animal husbandry and
secondly, exploitation of the minor
produce in the forests. Today, forests
are being denuded of their fuel wealth.
We have not still realised the import-
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ance of what is called minor produce.
The foreign Power styled it as minor
produce, but it has a vast potential.

So, the main things are animal hus-
bandry and afforestation. The third
item is the programme of soil conser-
vation. In a country which has
to depend upon monsoon, in a
country  which lacks humidity,
the importance of soil conservation
cannot be under-rated. Here is
both an opportunity as well as
an investment that must necessarily
help ultimate production in the field
of agriculture.

Therefore, I wag suggesting for the
consideration of the Planning Minis-
ter, these two things. Firstly, a stage
has come when the Planning Ministry,
and the Government of India should
take the country into their confidence
and tell them that what we have been
doing so far, though we have consider-
ed it to be satisfactory, is not enough;
if it is the object of the country t-
ensure the barest minimum standard
of living to the people within twenty-
five years or thirty years of planning
and independence.

Secondly, there is this field of rural
economy which can be tapped, and in
my opinion tapped with reasonable
success provided there is the necessary
urge to do it on the part of the State
Governments, on the part of the
officers engaged in the rural sector and
on the part of those who come here
and day in and day out criticise the
Government.

With these words, I endorse what
the Planning Minister has said in this
House this morning, with this adden-
dum that we should look forward to
the responsibility that lies ahead of us
because what we have been able to
do so far has not proved adequate.

A (ATN) : ST TG,
X oAy fex s owg @ A S
ST <@l & 99 F ol § 99 ®Y g9aE
T g #ife A s <fer F IR
IR W ¥ I A ol N W
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O " § 9¢ W F4d Sl JEN
¥ g9g ¥ WA g\

faee &T ¥ o9 § ¥ g g4
ST 7721 T HIUWT g7 AT ST & I
fasz @ oW a1 § 7 qar w99
SAET WY gHIX FIRAFRT F1 TTh 9T
TiEi FT GXF A gl U FAT IS
FY TE ET | TR T A H
Gfasese ¥ A ST I T/ § "I
ot fo o fasr gU 1 & WIwon, ¥ O 22
9T}, 99 9X @ F A § FFW, A
I =TT F 98T AW F o F R A
7€ gu 9@ 7 W fazoww fEam @, 99
A FW I F g AW EEN Y
febgew &, 9@ & art § s | WA
o S ¥ qge faomwr ag fear § f
R T o S 79 sfromdieRe |
I FT ST WIN AT § WR O, I9 F
WA ‘far” F AW § a owEER
fagerar & S § gver a7 gy ™ 1
sq ¥ foar § :

“The Third Plan document, in
fact, has said this of the whole
of our Plan in pointing out that
difficult as the question of resour-
ces is, the real challenge® is im-
plementation.”

sfrciese #7 & fedade qg & &
faaw Friwat &, sferdie FT e ot
WG §, 98 TOaX FI AGH F@T ¢ |
o9 ¥ Ig TZAT HTT qA«@T4T & | 54
# s fefigae & smav g =) sl W
a2 a3 AREY faax § A1 & Fua & f
gaa s s fam g 1 A g e
WA gL FT TR AE § 9 w4 £ A
mifaT 7 F1 gfcaie fod Fm g 7
I§ gradT & ¥ fed I&E FT
famtn Ry e § 7

That js the duty of the Ministers
and of the Congress Party.

BHADRA 3, 1884 (SAKA4)

Third Five Year 4034
Plan

AR AT FTE 1 AT AT FRO
78 & % 919 ¥ 1597 F1 T 9 A
g e 3 wiEt § oy € 9T AR gl
9 FX a9 A1 AFT MmEr § Ga g,
& ST YT 3 gA T gla HIXITH
I 31 A @ HH I F g
&1 Searg ALY € | T T FIIw ;T
g AMEE WA ST sqET gwan
Fifs & #1% qFEfae T § | aEar
A Y R § W) Y S . <)
&, 3¢ J@ =ifgd f& T|rd 7 Fe0r
g @, FI q AW WA 7 gfieaie
FE § FHTRE T A & 1 I
ST g8 FT i 99 1 &TE L a3 9%
TFIE AL &, T B AE Far,
FWAFfgaagma g 1§ T2 fe
S § ¥ & WAy # v g, S et
T IT FEATAT § M G qR 3 AT ¥
TR W @ i W gu g o
fet weT we T & ar Qewer s
AT ], TG GG A AAT F A4 F
AT ENIFREFawi W
Y 919 ART Y & T FAA WA AR H
R § 9% W@ N o G 5o
AT FA A E AR AT g AT F1 ¢
IF F AW AgT O I FC FY &
I F 99 I T WA @ 5w g
IT FT qg A FET 9T @ q @
g AT WA ST ¥ Fgr 9g faegw
@R I IS g,
T FA | IF A <A F A€ fwar §
&Y T FT &7 I T &7 FET AfgF F
ag #q T A g § 1 3@ ¥ fAF
St PR FE & arw dfese § oW
oOq W § agr o

“The key to this change lies in
the officials’ own hand. They can
bring it about through self-edu-
cation. What constitutes this self-

education is best seen in the Vice-
President’s own words:
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‘In the expanding democratic
life of this country, there |is
not much room for people who
fing their greatest satisfaction
in imposing their will on others
.and in demanding and receiv-
ing unquestioning compliance.
The administrator today has to
work among people who after
long years of sullen, unques-
tioning compliance have at last
come into their own. The basis
of that compliance’ has radically
changed . . . Unquestioning obe-
dience has to give place to in-
telligent and understanding ac-
ceptance.’”

Y T 5 ST g 39 AW & He7 §,
St R W & YU WA § S|
Fg7 f g g Fwefad) , 5% &9 A
wrfed #4ifs g7 &1 wET @@ T |
s 3fad fe g agl swE SFewHe
aifeed ST &, F T FG § | AW
gsd f& gk o9 W_T F 9 A
fradl W@ e & fod wfaeew
@l T g | =9 fad 99 aFw v
Feefadt &1 @ew AE F9, 99 9F W
e Y A G gnaT 99 qF guIy
cAfer T FREES AE ERT

S g T a9 § I FT A= FIO
FqT e ? d TEa &

We have done the planning,
they should execute the planning.

=W F AW gg gET AT ¢

We have done the planning and
we will execute the planning.

. Gay fwar ST TE ST g1 aFdr
2 | afem = TR & famiw & ey
ST 99 =S, I & aARG FIH FEA
gt ¥ fag fag s=nfagg 1 I&@
2 ag SRl &1 AL faet € 1 91 8
St &1 S R frer ifgd ag &y
faet &, o€ @€ @Rt #, wieew ®

AUGUST 25, 1962 Third Five Year Plan 4036

o
R

R faedft & 1 soTw SEAwiE wfred
gl ST 9 Iy & HR IR @ a3
W WT § 1 I X W T A ww
AT gAr § 1 A F A faT F gawn
G FT I AT R

FE A § 7 A & wlemmeaw ik
T F IR & | &6 w7 sl
w1 &€ faadt 4 & ) @ ¥
TR AF T T ¢ i ag «wt w7 frear
I M FIRTAI T
AT AT F IT 3 9% A WA
" A FE

“Of course, there was cshortage
of cement. But what was the
position, say, in 1950-51? In
1950-51 we haq 2.7 million tons;
now it is 7.97 million tons at the
end of the tenth year, apart from
the increase which occurred in
the current year. This is also a
way of looking at the position.”

F qgAT AEdT § fF #4797 Aew Feo-
T A ¥, Aow AT A L FF A A
9 gl § €1 &1 .o fafaa o
¥ o.8o frfaga @7 e frar <
T a7 Y 3797 S99 M F ) AT FE
fadiw arii® &7 v 4EF & | F A FEar
g fr grifs oo 7 ©. ev fRfag =7
F divve F1 NieF agr fear & sfeq
o feweft 7 wew ¥ 99 aed AR
fed o agt o Fa7 grerm & deE &
o frly ) fiwee o adf wr &
qgt 9 Sy i e F A3 g
FIIEATE | & 7 it & gy % sfax
a7 ¥ 9% LT FET @&, a7 F F3d &
f& gn 71 7%, gAR fav diee e
oy & Y& T W AU g e
TR Y g2 gU A 9 SfFT F Fy &y
93 gU & #FA\fF dire argew ww) faed
& | ST aWm & fag v adf
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AT § | IR Fgar £ fF 39 ¥ g R
i

#ve w1 dewE Tg1 foar & dfe
grmaE ¥ (a7 WY @i 4 faaar
% 1 9% TEd g s ¥ @i &1 Sewm
g% T 8, a8 FAR 3T ¥ T Sfwfae
% 2 o 9m Y e e F & g oy
FHEIFWEF NI 0T 0. 20
fafaas e @gr faar &, s f17 @
F[ AT | 9, FT T T X A
R5¢-%R & foay daee &1 famor
O 91 o fean fefae @ m,
= & fee & 5rg #7 N2 F aqern v
ARAT § | W T q qax fas o
AT F G A HT ARY 1WA
famr & :

“But the production of cement

did not keep pace with the in-
crease in demand caused by the

higher tempo of construction
activities: against the effective
demand of 90 lakh tons, pro-

duction was about 80 lakh tons
though the industry’s installed
capacity was 91.6 lakh tons. Even
in 1962-63 production of cement
is expected to be short of the
anticipateq demand.” ‘

ug foaw 7 @z F31 & 5 91 9@%0-%%
% foger stegam €T TIfge 91 Ianr
TE AT § WX T8ET FIRO WA wHY
St maw www § A aaEr § |
SEHAITEATAFA L TR T L0—2]
aEdg -o fafema = ¥ v.ge
fafwam e driee 1 SeareT aeEn. § |

TqF € F TIAA TFA AT AR
AET g 1 W F favw F F 7 oF AT
qgT § fora®t foret 8 f A gww
geft @ g | Sg N fawr §

“The target for the Thirq Plan
is 30 per cent which means an

average annual rise of &ix per
cent.”

T q@1 ¢ 3.§ W ae | ‘D R
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“NATIONAL INCOME—3.5 per cent.
rise in 1961-62.

4038

The national income has risen
by about 3.5 per cent in the first
year of the Third Plan, namely
1961-62, according to provisional
estimates made by the Planning
Commission.

According to these estimates,
the national income for 1961-62
was Rs. 14,690 crores compared
to Rs. 14,200 crores which is the
rough figure for 1960-61, the last
year of the Second Plan.

The national income increased
by 20 per cent during the Second
Plan and the target for the Third
Plan is 30 per cent which means
an average annual rise of six per
cent,

These provisional figures are
given in a note which was cir-
culated to members of the con-
sultative Committee of M.P’s
which met in New Delhi on June
22
@ 30 W T T 9T 9E W\ F
AT AR g FT, TAAY IF A
§ € 9T §< gAT 98T 97 JfFT q@r
AT 3 WIS | I AR AT
HT ST 3 wa W ¥ 5 a8 TR

T ot wREa F A # A e
T WAV GAT 1 3T F T ¥ 9T IFHA
T &

The real difficulty lies in the
shortage of foreign exchange.

“But in the case of the Second
Five Year Plan the major obs-
tacle arose, the obstruction to pro-
gress was due to externa] factors,
the foreign exchange.”

& %gar g 5 wifet s ¥ anr &
gm:ﬁmgm«%mmﬁw
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[t &3]
faear & SgwT ST FA=gr ITAWT T
fFar & 1| 9 wif oF e frear § 9.
forer ofed 7 & 39 TR § [
qAY St T grow # 3y W AR o

&t T AT G FEr B 7

3t T WG @ Y AR A
g1 THT § I ATIN G T FI FHA
whmT @A FgaN T |
TG TATAT AT ] | 3HE AR R W
F R E F T THAE THHIHE
7 =Tl ¥ 9ga eI FT & | ST
g 2 S BIfe a2 et @ et
SR SER TG geT AT J9 g
o €, I 6 FEd o § F a0E]
T AT, I W9 TF I GRS 27
f& zw & T wiE orEeT T@
faear @ | @@F AR F & =i AT
T T ATHT AT AT § | IR
faar 3 :

“A credit of Rs. 9.5 crores for
drug projects (May 1959) has not
been used and only a token pro-
vision for drawing on it is being
made in the Budget each year,
presumably because of delays in
preparing the projects.”

g ST &Ly FT 5 & fau frar o
S fau ase # uw wqar Sifed e
@ IfFT I@ET W TF 9T A
far war | 9F AT SEA FAY ¢

“Quite early in June 1958, as
part of the efforts to save the core
of the Second Plan, the U.S. Ex-
port Import Bank granted a cre-
dit of Rs. 71.43 crores (150 mil-
lion dollars) to help procurement
of equipment for a wide range
of projects, including some in the
public sector: only about Rs. 50
crores had been used up by the
end of last year and a second
Eximbank credit of Rs. 23.8 crores
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(50 million dollars) authorized
in January, 1961, is untouched.”

TH aR F g Sy FY o wgAT  ?
# O T FT FETAT § W T AW a7
TG 9 & o 77 ¥ 9 & v i
IO AT FAGSE G TAT HIT TEHT
I Fi Ay far T

T # a1% #fY T ¥ T woatar
3 T & AR FAT§ 3

“There is no reason to believe
that the conditions governing
these were so inflexible as not to
permit readjustments and re-
allocations to projects which
could have used up the foreign
exchange but were probably
starved.” b

e am ¥ F7r & ¢

“The other main source of
American assistance was the
Development Loan Fund (now
converted into U.S. Agency for
International Development). Of
Rs. 194 crores authorized for the
second Plan, Rs. 77 crores were
utilizeq for it before March,
1961.”

go THo To oXdT ¥ F1 Y FT
Tt fout 91 39 H ¥ 39« vo FUS
FT STAR gHT &, TTHT 9T AT § |
T & AT AT G ¥ awr € -
“Of the balance, to which more
has been added since, it has been
possible to use about Rs. 50 crores
as a good portion of the assist-

ance was given for imports of
capita] equipment etc.”

A W FE w1 o 7w & 5 oA
1 #g3 & 7 a9 N i ey
fasar <& & a8 T TqT § 1 W
N N AERESY HFE TEET A
T ¥ 9w w7 A & I 7
i & oY we faelt 99wt 7€ Juam
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T o T | s & St o fash
99 &1 g0 IEW A AT T
T & T AT G AT FY AA
fietm ar & 2e%s # IS FY ATET
i AIGH & (9T | 997 & a § =Y
T F fear
A Japanese loan for Iron Ore
Mines of Orissa, 1958, for which
there was a supplementary con-
tribution of 20 million dollars
from the U.S. President’s Asian
Economic Development Fund has
not been used at all.
A 3T THIC &7 T9EAT & 1 3 ¥ IR
¥ ur agq wiae  gEThne A
a7 aga w=er wfew o
g
Iq & g fafTeex awa 7 wer
¥ 75 R wrigeaT § e SR
AT WX ATAEA ¥ RAT AT QI
ST A= g1 AHAT & | AR ATT AR
qA T F AT AW i AT 29 9%
FEIE | SRI A FETE ¢
“All pressures are to make it
bigger. Everywhere pressures
are to make it bigger. I believe
it can be made bigger if agricul-
ture reSponds.”
zaY {afamt ogE 7w F43 & A%
FUT WHeaT & {HiTeT dhicw a1gd
Fed § o3 ese-s3 § wiwes<
H aTEs &9 g1 @I § | 39 | et
¥ AE AT gl Wy AR wif
eSO
g q § Far § £ The whole
budget of India is a gambling in monsoon.
FAfFs ga¥ T & el & A
ar oe wY e & g Wl @
anfed a1 1 g8 3 3T & fF qiw g &
A arer AR AT @AT § W A
oI ¥ qOq WA &) o 3w & e
A wry w1 WA @A g 97
i @Y ot W gE
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T mfafdd WO Ty &
F oifedy TAT & 1 qET T e
9271 g & el AT FET AiEd, @Ri
=1 qur Adl T Fgr A& &
=fed 1| afem Tar fmar adf omar
# ¥ q@ a9 § 33 Wiws oFA f5u
§ ) UF w9 qgr 5T 91

“Will the Minister of Food and
Agriculture be pleased to state:

(a) the average sugarcane
yield per acre Statewise during
the last year; and

(b) the average sugar con-
tent in sugarcane produced in
each State of the country?”

Iq & UL A FATAT AT AT
“Average sugarcane yield per acre

in 1961-62:

(in tons)

Andhra Pradesh 29.10

Gujarat 21.19

Kerala 16.13

Madhya Pradesh 10.39

Madras 30.71
ete.”

S,

T owmE § F M ogen § o
o= J&T g & a3 W d=r ey
srw R fo wgai § 7 wow 9y
FeT AR ATESAE 755 qa1 g §
gt § 47 54 oF 1 &w 2@y £ fw
zferw & weat & W W dar Frav
2 | o & difa ag g wifed i
T & Samd & faafia w0 o=
AT Fegr qaT giar § agi T a@|v
ST ST g7 B WO AF FT2A A
TEEe A5 41 g § Tof 97 &Y
v o | fFT TEr T E AR Fe-
FR T I w@fT o 9w @ &
I IAE 1 ST ¥ T W7 9T
A A7 &6 WG Am & T A I H+
foeft & fommar & 1wt AeamT &
AN frafreed § ag 99 A a6 wr
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[ €]
o A 3 @ § AR Rl #1og@
1 wE 2w A & W W g A
& W Y THm F G afed

tA & AT e O A g FF
FT TF FRU S A T TAREE W
Fard £ | WA @ Sy oA qA
gu € 37 & FIW T e g gW
T oarar 9T | g9 & A A FRTIAI
g —

“I am sure in my mind that
because the first year of the Third
Plan was an election year, that
might also have affected - the
performance in some way. It did
affect, but I believe that it also
carried home to all of us what
the people want, ang how dis-
satisfied they would be if things
do not move quickly, and what
risks there would be for the poli-
tical stability of the country, if
things are not moving properly.
It is not an ordinary situation
that we are facing, It has, there-
fore, to be met by extraordinary
measures, and we can secure the
success of the Third Plan only on
that basis.”

T §1-53 ¥ = & qarad Ar 7w
A T 97 9% AGr #vO g 1 ofE
T T AT § O 90F wea ¥
wfaed T § AU T B g | |
AT a0 937 § FTH 99 § AT
QA T AT | STo FIeA AR T A3AR
T @IET A9 W 97 AR SS9 & FA-
TET T H TE BTG I B AR
pegaRE % fAfAedi SR gwEd ¥
FE = A 7T ) A e
fafred wmfc Fqw oo
# wifm @ R R ARy wEa
1 HEATE HET | W o7 FT @ W
FEA ¥ T W T FIE W A
T ATST @A AT § 1 qow ¥
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FEr 1T § 1 IF 9 AT A FY Tee-
AT HR FET  TAHT @I & | o
HR IR q2T F AT TET g § AR
TN AT FR AT RE . .

IIR EIA : AT LT F
97 g F QT § |

Ht q@ A ¥ 9i9 {qE AT
THY HIT FEM | TF Fegeaqw e
I AL SaFT Fg #H
T FEIT |

it 737z fag w@er (W) : @ai
g3 H Rl %9 T AT A0 AAr
A |

sft a2 : Everybody knows there
are two groups T O AT T
TEOST FTH G974 § T TR § 99 &I
g1 AT qg T & fgw o ad & F
agt awNdn HarAik g5 Aem g%
T FEIST 4T | A A7 AT ST T ST a8
FET I TRE &) TR ¥ e W
A& U AT AL A1 A T § Aiow wAwd T
FIW SET & J FIAraT oAl § @
g qEf § A w7 gEeanst 77
T ]

T a® ¥ g9 @ § fF qmE
q 3 owe & feaw ¥ w0 oo @
a1 e} § faawr e
g wifgr Sam wfRfeeas ad
g amr § 1 39 & gemar fooet § Y

2
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@Y ¥ qw grav & f foran gorfae-
f& 31 Qa1 =fgg a1 Sar A D
qEr & | aEl § i o faser
T FW T A T & AKX IH FeEH
¥ et #7 feafa fasis & oge-
9% 2 | dae oo g ¥ wiEt &
fEfmraT & a7 o wedT §
g 59 ) @T & wqw gon fv owia
wRE ¥ Yoo wal ¥ faweAr wg=ey
wifew At wfew | <% # aEdy
g8 oI F TR @I H FaA sv
i gAfFEETE g7 § | 39T AN § qraw
¥ W Yo AT TAMREEE 1T Wigd
g agt Faq ¥ A7 7 & ot qg="r
2 fEr d a8 Yoo g 7 fawrT
qg=aAY Ay agt 4w ¥ wEl # &
@ &1 wmaa § geo farew
frwrs g wifgm dfew oow ¥
g fawaT wg=r & | FT { 00 WAT
Ft fawet qgar 41 HfEa 1y aEt
& zAfewrs g o ¥ wew wee ¥
R oo T Ffagwrs g1 anfgd o FfwT
FIA o T E FTAHEEE go 1
ag WS UF W F TAT § AAGIE
I fog g A ST *Y OF KT F AWAT
ARSI A AT Tag e A E

et 7 {3, ¥ fAuoEqg
FgT & fF 37 F1 AW wWalF @ ar
g7 g | 78 A% #7 fawg g fF
T & AT T 3T AL F ol aw
wrEl F®Y STAT AT FT TE & | BW ;g
Fafr T AT § FF 27 AT A w0
o o SfFTT FAaT WAl ¥ FHAT § WK
FEE TFTT & fqaeFT g A ¥
FIFAT a9 T A A=t w7 oSqAS
FCHF FT AR FIA AT g FwAT
wifz7 1 B wedr 3 sTemafa &1
IRHT §ATT HI. =TT gHaEt faar #¢
& I9 i doT § afer 3T ¥ wafawe
¥ fau safsa #79 so9 TIfgd AR
S F A A A 7 AT A
1611 (Ai) LS- 7
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TR @ FC FL AFT L | TWA
I F wEE wEEAr gue gy g )
TS AR TE g 0T AN ST
sEIEe & 1 IT 7 AT T 1 /T
Faiaed 7@l & A 99 T@ T 59 TR
T AT e i § ) 9T g7 I F
7g FEATA ®T w7 FG § F A
TR TR & A ST &i AT FA
F for woar =ifem zafaa @ =fafem
e il & & 4fF S9 F1 @ A
frean @@l & zafaw ag =9 ¥ rfa
ST # WA ¥ WA E §1F & FEd
§ fF ag T I &1 AT g1 Ed
amE 39 F1 gEA § f§ W @ i
a7 @ AT AAAT § A WEH AT FioAAT
@ § afeT a8 3@ & A W
298 i A 9T WG ST § AR @A
T S5a F7 faam 4G € =afw
o w27 & B gg @ WA & A
& oy 9 @R N awa A g 9T
Fi A FATTH FIAT TIT FfA & AT
| Wl 9T AN & 4 FErEw A
'{ﬁ"l’%:——

“An old Negro preacher was
praying with great oratory in the,
midst of violent hurricane in
Southern Unitad States. As the
earthquake ang the Heavens
rored, he cried, ‘Oh, God, send us
the spirit of the Children of Israel,
send us the Children of Moses, the
Children of the Promised Land’
Another Negro with less ora-
tory but more directness said,
‘Oh, do not send aanybody; come
Yourself; this is not the time for
children’.”

We also say in the villages, ‘Lord

gome Yourself; this is not the time
for Children’. q—a- q7 fqﬂ,q q,ﬁ- m

frrfrees. & Wk fafaeed & g F190 g
Y faTE 2T, ST w9 =R &7 AT |
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[ 2]
This is not the time for Ministers.
Lord, come Yourself and save us.

T SR ¥ A Y gred @A
o om o wE RN oA
el & a2 93 Fa g &, fawely
Fq@ 2 T A1 ST ) W q5H
At gidr § FfFa wEl A s qEF
gt & oA fwm ¥ fF @
FaA FR e @Y E ) 7 A
weRT ¥ Fgm dw|m g O
your planning is good but the execu-

tion of the Plan is had. The way to
Hell is paved with good intentions.

& g 1 vy 1 Awarg
gET W W@T § qG 9g Wl wEl F
st ey N N & A FE I
7@ TG Yo & 5 5@ ¥ A s oWl
TG FAGT gt X FwAr G | FAA Y
Y & 9o, P WhATE IR FATM T
qW FW@ A FW A www AT TG
T O qREET T | W W

" et # oE Y gE &S F
aifer Wi 37 Y AiAF FIET gEA
F fad 37 A Qe A F1oAglaw
T FTAT AT | TGO AT R
Seea Tarfaa FTE AOhEA | 0Ar FA
¥ @ R DI TEY A X T
g arE

Dr. K. L. Rao (Vijayawada): Mr.
Deputy-Speaker, Sir, India is trying to
pbuild a new social order based on
equality and prosperity for all. In
this difficult but noble endeavour no
step taken by her js as cffective as the
Plan. And, in the face of the hon.
Minister’s comprehensive statement
of the various steps taken by him, it
is very difficult to suggest an more.
Nevertheless, I want to submit for the
consideration of the hon. Minister some
measures which may be of help in
trying to rectify those factors which
cause or which tend to cause shortfall
in our Plan
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The largest propelling force to move
this car of Juggernaut, that is the
progress of India, i electric power.
Electricity is invisible; and so are the
appreciation of the difficulties of
achieving the power. Dogged efforts
and very sustained offorts are neces-
sary to achieve the potentiais that are
aimed at for power. In the Third Plan
it may be assumed that we are going
to develop seven million kilowatts of
power, 4 million thermal and tiree
million hydro. In the first year of the
Third Plan as against 0:7 million kws,
a very small target in itself, we have
had a shortfall of 20 per cent. Before
I deal with the causes for the short-
ages, 1 would like to emphasise one as-
pect. For the four million kws. of
thermal power, we are spending by
way of foreign exchange. Rs. 230 crores
on the equipment, Rs. 20 crores on
foreign consultants service; and Rs. 100
crores for facilities of coal mining,
and transport services. The total
comes to about Rs. 350 crore:. As
against this, for generating 3 million
kws. of hydro electric power. we re-
quire only Rs. 75 crores of foreign
exchange. In the very difficult cir-
cumstances we are witn  regard to
foreign exchange it is essential that
we should go in as far as  possible
for hydel power in the next Plan. The
reasons are quite apparent. Atout
thermal power, we do not yet produce
any type of equipment in this country
and we cannot also prepare the de-
signs etc. as the countries that aid us
insist upon the appointment of foreign
consultants right from the beginning
for doing even such simple work as
the drawing up of a project report,
etc. Whereas in the hydro power sec-
tor we have achieved a certain stan-
dard about the quality and the capacity
to do the design ourselves. For in-
stance in the case of Gandhi Sagar
Dam or the mighty Shravati Project
which is the biggest hydrec power sta-
tion in the country, a million kws,
station, there was no foreign consul-
tant at any stage. So too in the Pamba
which the World Bank is financing,
there was no insistence by the World
Bank upon any kind of foreign parti-
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cipation or foreign personnel. We are

thinking of adding 12 million kws. in .

the Fourth Plan; twice as much foreign
exchange as at present would be need-
ed; it will be anything like a thouhand
crores of rupees. So, if it is hydel
power it will be possible to achieve
this with Rs. 400 or Rs. 500 crores of
rupees.

Now, the shortage in power is not
accidental; there are substantial rea-
sons behind it. It is for us to appre-
ciate that these projects take anything
6—8 years before commissioning in our
country. In foreign countries they take
only half the time. For instance in
Niagara in 1958 a project was started
with a capacity of 45 magawatts and
in 1961 it was commissioned. In the
same year we have also as an emer-
gency measure sanctioned the Chan-
darpur project in the DVC. It has not
.been commissioned so far; it is going
to take another three years; at the ear-
liest, it will 1964 when it will be com-
missioned. his is because in our coun-
try there are a lot of difficulties; we
.have got a appreciate those difficulties.
First of all, for a thermal station, we
have got to have a consultant appoint-
ed according to the wishes of the
‘World Bank or other organisations. He
does only the sort of supervisary
checking and we have got to prepare
the specifications, etc. Then again, the
purchases take quite a lot of time. For
instance in the Plan for Delhi we have
planned to instal a 150 megawatt set
in the Third Plan. I do not ¥mow
‘where the papers are held up but for
the last one year it was not possible
to finalise appointment of a consultant
as yet. Not only that. A thermal sta-
tion requires a lot of water for cool-
ing. The water required for the Delhi
-station is not yet thought of. Where
are we to get water from?

Then coal is needed. Planning about
all these has not been done. On
-account of these various difficulties,
‘there will be shortfall. Unless matters
are taken up, actively it is difficult to
achieve or set up the 150 megawatts
‘station which we want to instal at
Delhi. I can give a few more illustra-
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tions. For instance for the Satpura
station in Madhya Pradesh, which is a
very big station, we have not planned
anything about coal mining. At Path-
ratra in Bihar we have to build a big
dam in order to give water supply for
cooling purposes but we have not so
far decided about the transport of coal
in gpite of the fact that there are coal
fields nearby. These are the kind of
difficulties and indecision that affect
the progress of these projects. The
Srisailam project in Andhra Pradesh
provides for a 330,000 kw. station and
Nagarjunasagar, for a 100,000 kw. sta-
tion. On account of the Krishna
Godavary dispute, it is not moving.
Like that there are a number of ins-
tances where these power schemes are
not moving because of one difficulty or
the other. The steel required for such
purposes as the transmission towers
and sub-stations is not supplied as per
requirements. Recently, another short-
age has come up—shortage of explo-
sives. At the very first stage of cons-
truction of these powerhouses, explo-
sives are required before laying foun-
dations. Unless all these difficulties are
solved, the mere fact that we are able
to get some foreign exchange will not
carry us far. 1 submitted during the
last session that in order to overcome
these difficulties, there should be a
Ministry of Power separately. We can
do at least one thing; we can create a
Central Board of Electricity on the
analogy of the organisations that we
have in other countries and it may be
authorised to design and prepare spe-
cifications and to make purchases for
the whole country. It can be econo-
mical and it can be done without much
difficulty. The States can do the
actual construction of the works. We
can build up a Corporation like the
National Projects Construction Cor-
poration for setting which the hon.
Minister was responsible. There can be
some organisation like that for under-
taking these projects; or we can ex-
pand the NPCC itself to undertake the
power projects. They are specialised
works for which we pay a very heavy
sum of money in foreign exchange for
the foreign personnel. All this can be
avoided if there is some special
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[Dr. X. L. Rao] .

organisation built up. If we want to
achieve the power targets, we should
organise anauthoritative body like the
one I mentioned and give it all the
necessary powers so that it can go
ahead. In the thermal sector, because
we are shy a bit, we can go in for two
or three American or any other foreign
personnel who are specialists in ther-
mal field and employ them in the Cen-
tral Board for a few years. This has
got a number of advantages. They
can train our own people in three or
four years. Secondly, the World
Bank and other people who are insist-
ing upon foreign consultants for whom
we are paying a lot of foreign ex-
change would no longer insist on that.
All these designs will be done in the
country. This kind of set up is not
costly compared to-what we pay now.
We had to pay about Rs. 50 lakhs for a
single power station of 100,000 kws.
The amount spent on such an organi-
sation will therefore not be much com-
pared to this. I would, therefore, sub-
mit that the hon. Minister should take
early steps in this direction.

Then again, in this Plan, two-thirds
of the money is to be spent by engi-
neers and that comes to more than
Rs. 6,500 crores. There should be the
best training facilities for these engi-
neers and technicians. In all these
public undertakings and in many other
sectors too, I am sorry to say there is
a sort of a blind development. I know
that in many cases even the calcula-
tions are not shown to the Indian engi-
neers. For example, in the steel plants,
none of our people knew anything
about the details. I do not want to
mention any names, but recently T
happened to visit a project, a public
undertaking. I asked the Indian engi-
neers whether they knew what the
calculations were and why they had
to build certain structures. They said'
they did not know. They did not
know even what the pressure on the
soil was. Projects are being done on
what is called the turnkey system.
Otherwise, things will not improve at
all. Unless the structures are built

with the Indian experience, it is no
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use. An empty sack cannot stand erect
unless it hag got some substance. We
should utilise the great opportunities
that are afforded to us and thus bind
up technical knowledge in this coun-
try.

15 hrs.

We are sending a lot of people for
training unnecessarily to other coun-
tries. In fact, we are not doing any-
thing like planning in that regard. We
are simply sending a number of peo-
ple abroad for being trained for diffe-
rent organisations. At Bhopal, we
have simply sent hundreds of people
without any plan, and apparently with-
out much use. The work there is not
moving at all.

Sa, I would like-to submit that what
is required is this: for example, the
technical personnel can be classified
into four categories, and they are, the
specialists, the engineers, the techni-
cians and the mechanics. I know the
Indian engineers are among some of
the best in the whole world. I can
say it with confidence as I have travel-
led over most parts of the world. I
know personally also that the Indian
mechanics are some of the finest men.
All that we require is that you must
give them a chance to work and learn;
a chance for getting experience; they
must get encouragement and they
must get confidence to do the work.
But that is what we are pot doing.
We are not giving any special training
for the specialist class. We are unfor-
tunately just mixing up these cate-
gories, putting some in one field and
putting some others in another field
of work. We are forced to do that
because there is no planning about it.
So, I would like to insist upon the
Planning Commission to organise a
specialist organisation of cadre, and
get these ranks filled up. That is very
necessary. A specialist cadre must be
built up in the country. The mere
opening of engineering colleges and
technical schools is no solution for the
dearth of technical personnel at all.
That is only a basic beginning:
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What we want is a specialist cadre
at the various levels. That is to say,
a turbine requires such and such an
.operator; the boiler requires an erec-
tor. In other words, when the machine
comes here, it has to be erected, and
for erection we are spending several
lakhs of rupees by getting foreign
personnel. It is a simple work in a
way. For example in one of the
power-houses under construction—I do
not want to mention the names of per-
sons, etc.,—there was a European erec-
tor who was in charge of the work.
He told me very plainly that there was
an old mechanic from Bangalore who
did the work; the whole erection
work had been done by him, and he
was an uneducated man. We must

find out the actual requirements of ~

public undertakings.

Take, for instance, the National Coal
Development Corporations. We must
find out what are the categories of
personnel we want. I do not want to
be very plain because it is very painful
to say these things. I met one of the
officers who had been abroad, and I
was surprised to find that he learnt of
a belt conveyor only when he was
abroad. The belt conveyor is a fun-
damental piece of equipment which
every engineer ought to know. But
he learnt of it only by going to the
foreign country. So, what we should
do is to find out our requirements at
the various levels and then we must
have institutes to train our people, and
then, we may select a few, and, if
necessary, they may e sent abroad for
further training.

This is a special responsibility which
our Planning Commission has got to
discharge, because at the moment,
training of technical personnel is the
most important thing. The opening of
engineering colleges iz no solution at
all. It is absolutely no solution for
that.

Then, on the food front, the prob-
lem is sought to be tackled and pro-
duction increased by two processes:
firstly, by a vertical projection, that is,
by supplying fertilisers, good seeds and
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pest control and economic storage;
secondly, by irrigation. I have ana-
lysed the figures in regard to irriga-
tion.

Mr. Deputy Speaker: The hon.
Member’s time is up.

Dr. K. L. Rao: T would like to have
some more time.

Mr. Deputy-Speaker: He may take
two or three minutes more. The num-
ber of Members wishing to speak is
very large.

Dr. K. L. Rao: I was mentioning
about irrigation. The other day, I was
looking into the figures. I was surpris-
ed to find a very interesting coinci-
dence. That is to say, at the moment,
we are having 78.8 million acres of lan
under irrigation and I also find that
the quantity of foodgrains that we are
now producing is also 78.8 million
tons. It is an interesting coincidence.
Now, I found that this coincidence also
extended further. That is to say, our
aim is to irrigate 100 million acres of
land. Our project is also to produce
100 million tons of foodgrains. That is
another coincidence. Now, from the
studv of statistics and an analysis of
the figures, I find that irrigation is the
most important factor in the production
of food. On the food front we must
fulfil our requirements because other-
wise there is always a gap of Rs. 100
crores or so. Indeed, we are spending
every year Rs. 100 crores on the im-
portation of food from outside the
country. That must be stopped.

We are depending on major irriga-
tion sector and the minor irrigation
sector. For the major irrigation sector,
we want to bring in 13 million acres
in the third Plan. I shall show by
examples where we may fail in re-
gard to this target. In respect of
Nagarjunasagar, we have planned to
bring 9 lakh acres under irrigation at
the end of this Plan. But the cost of
the project has gone up from Rs. 90
crores to Rs. 140 crores. The amount
of money allotted is sufficient only
to bring under irrigation 5 lakh acres.
The canal system can draw up to 5
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lakh acres only. With the money that
has been allotted, it is not possible to
stretch it further than 5 lakh acres.
By adding Rs. 10 to Rs. 15 crores, it
will be possible to irrigate 9 lakh acres.
The dam will be ready but the canal
gystem will not be there under the pre-
sent arrangements. What I submit is,
i is essential to accelerate some of the
projects when you realise that there
is an increased cost and desired targets
cannot be reached.

Similarly, take the Gandak project.
We are planning to spend about 30
crores. On the other hand, if we add
another Rs. 10 crores, the project will
bring in more acres of land. In Guja-
rat there are three projects—the Mahi,
the Ukai and the Narmada projects.
On these we have to spend Rs. 120
crores. We have provided in the third
Plan only Rs. 22 crores. This amount
will not do. On the other hand, if we
add another Rs. 30 crores for the Nar-
mada project it can be completed. The
Narmada project is a key and pivotal
project meant for the prosperity not
only of Gujarat but the whole of
India. It will bring under irrigation
many lakhs of acres under valuable
crops like cotton. It will irrigate a
mighly portion of the whole of Guja-
rat State. That being the case, T would
add Rs. 30 crores more to Narmada pro-
ject and see that that project is com-
pleted in the third Plan. That is a
physical possibility.

So, T would like the Government to
have a Rs. 100 crore acceleration fund
in order to see that the benefit of all
these projects accrues to the country.
We are now spending Rs. 100 crores
by way of foreign . exchange. Why
should we not spend Rs. 100 crores to
make up the present gap and thus
accelerate the progress of these pro-
jects? With Rs. 100 crores more, and
stretching the amount between some
projects, for these projects, we can
see that all these projects are finished
angd begin to benefit the country in
this Plan itself.

1 would point out cases where therc
are some difficulties. Take Bhakra.
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We are irrigating 25 lakh acres at the
end of second plan and then 11 lakh
acres are being added. But we must
note that 8} lakh acres are meant for
fodder grass and not for food crops. I
do not know whether that area has
been deducted or not. If that has not
been deducted the net area will be only
3 lakh acres and not 11 lakh acres.
Similarly, take Ramganga, under which
scheme we are to irrigate 2 lakh acres.
It has just started and the whole work
has got to be done. The dam will take
three or four years to be completed and
you cannot count 2 lakh acres for the
present. Similarly, Kosi: the barrage
is to be completed only next year. The
western cana]l has yet to be started.
The Nepal Government are not givin®
us the 22-mile length which is needed
for the project, and therefore, the
canal cannot be ready soon. There-
fore, it is very difficult to get 9 lakh
acres under irrigation. Similarly, we
may take the Mahanadi delta in
Orisra. We are thinking of getting 6
lakh acres. There also there is this
difficulty. We have not got sufficient
amount, and definitely that project is
not likely to bring under irrigation 6
lakh acres of land in the plan period.

So there are severa] examples to
show that there is going to be a short-
fall in our target and you have to
make up for these shortfalls by start-
ing an accelerated process in some pro-
jects. ’

In this connection, I want to bring
in one more criterian. When we take
up a national project, we must fix the
programme of the project in such a
way that, when the barrage or the dam
is completed, a portion of the canal
system is also completed, the value of
food produced plus revenue of the pro-
ject annually must balance at six per
cent. Then, there will be no national
loss. We should also insist that the
distributing system is done by the
people. This will make the people
feel that they are partners ia the pro-
jects. At the moment, the Government
only is doing the work and the people
are not feeling that they are partners.
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Also, the distributing cost comes to as
much as 10 per cent. If it is done by
the people, the extra expenditure on
the project will be saved to that extent.

Coming to minor irrigation, we have
estimated that there will be an addi-
tion of 13 million acres of land under
minor irrigation during the Plan. There
is a lot of uncertainty about this. No-
body can say really how many acres
are brought under minor irrigation.
Omly calculations are made based on
assumption. Thus for one well five
acres are assumed as irrigated. Thir-
teen million acres is a very big target
and if you want to have a very effec-
tive realisation of it, there must be a
separate Chief Engineer and one com-
plete department for minor irrigation
in every State. Unless this is done,
I am sure the money will be mis-spent.
‘There will be no complete benefit com-
ing out of it and the result will Ye
shortfall in our food targets.

Lastly, I come to coal. Coal is a
very precious commodity formed out of
forests buried under pressure for mil-
lions of years. Let us remember that
we do not have extensive coal re-
sources; we have got about 60 DHillion
tons only, as against the world’s figure
of 7,300 billion tons. What we have
is just enough for us to go through an-
other 300 years, by which time we must
utilise the advantages ¢{ atomie
energy. We are producing at the
moment 55 million tons a year. Assum-
ing that one-third of the energy is sup-
plied by other sources and two-thirds
by coal, it means we require
300 million tons a year. From
55 million tons, we have got
to work up to 300 million tons.
Serious thinking is required at this
stage, because we have planned te pro-
duce annually 100 million tons at the
end of this plan, 200 million toas at
the end of the fourth Plan and 300 mil-
lion tons afterwards for sustaining the
activities and progress of this country.

That being the case, for transporting
300 million tong of ceal annually, we
have to begin making arrangements
right from now. I have got two sug-
gestions in this regard. For the south
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zone, make a Singareni coalfields, ie.,
the Godavari fields valley coal as the
main source. There are 4,900 million
tons of proved coal. You should de-
velop it—whether it is done by the
State or by the Centre is a small mat-
ter—and the whole of the couih must
be fed out of that. N»5w you are pro-
posing to raise the production there
from 3 million to 6 million tons. Rut
this is not sufficient you should in-
crease the target to 10 millicn tons. At
the moment, we are sending 2 million
tons by rail and 1 million tons by sea
to South India by giving a lot of sub-
sidy. This can be obviated if you make
Singareni as the main base and sup-
ply the whole of South India from
that. No coal except for any special
reasons should go to the south from
the north; all the coal must be sup-
plied from Singareni. Why do you
want to take coal there from the north
causing heavy transit bottlenecks?

So far as the north is concerned, I
read in the papers that Government
are going to try carrying coal by
lorries, rivers and so on. All that kind
of handling will make coal costlier. I
have got a suggestion. Connect the
Maithon reservoir with the pond form-
ed by Farrakka barrage by digging a
navigable canal—it is only 120 miles.
Then right from the coalfields you can
take the coal right up to the Ganga.
If thermal stations utilising coal are
built on the banks of Ganga, the trans-
port problem will be solved. I am not
thinking so much of the situation to-
day, but of the extensive coal trans-
port which we will have to arrange
when we den! with 200 or 300 million
tons a year.

In conclusion, I want to say that this
third Plan is a very big and gigantic
task undertaken by what we may call
the Indian socialist tortoise. The
Minister in charge of Planning is one
of our most sincere and hard-working
leaders of the country and that is a
great factor which will enable us to
get through this Plan. We must also
remember at the same time that the
fulfilment of the Plan may be an eco-
nomic achievement, but a sizeable
shortfall in it will not only be an eco-
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nomic failure, but also it means, as
some other Members have said, failure
to achieve socialism through democra-
tic methods. If we remember that and
if we develop a spirit of ear-
nestness, urgency and coordination, I
am sure this Plan will be got through.

Shrimati Gayatri Devi (Jaipur): Mr.
Deputy-Speaker, Sir, we have just
heard several long discourses on the
economic aspect of the third Five Year
Plan. I would like to speak a little bit
on tourism, because it seems to me that
in this third Plan we are lacking a lot
of foreign exchange and therefore, it
seems extraordinary to me that our
sixth highest foreign exchange earner,
namely tourism, has been compara-
tively neglected in the thirg Plan. I
believe we earn more than Rs. 20
crores annually through tourism in this
country and experts are of the opinion
that if tourism is promoted, we can
earn as much as Rs. 50 crores. Japans
earns Rs. 60 crores a vear on tourism.
Many countries flourish on tourism and
many of them have met their deficits
by promoting this trade of tourism.

We read in the reports of the Trans-
port and Communications  Ministry
that several tourist offices have been
opened in America and other coun-
tries of Europe to encourage tourists
to come to this country. But in fact,
when they come here, what do they
find? They do not find adequate acco-
mmodation, adequate transport and
other comforts which they are used
to. After all, these tourists who come
to our country are willing to pay for
their comforts. Why should we not
provide those facilities to them? We
will have to spend Indian rupees to
give them the comforts they require,
but in exchange we shall earn foreign
currency. I feel this matter ought to
be looked into and tourism should be
given more importance in India.

Tourism has been placed under the
Ministry of Transport and Communi-
cations. Porbably that Ministry has so
many subjects under it that it is not
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able to give proper attention to
tourism. I would like to suggest that
the Ministry of :International Trade
should take over this department, be-
cause after all,. they are also dealing
with foreign exchange and maybe they
will be able to give more time and
attention to tourism if that depart-
ment is brought under them.

Probably it seems to most Members
of this House that tourism is a sub-
ject to luxury and pleasure. It must
not be brushed aside frivolously, espe-
cially when it brings to our country
such a lot of foreign exchange which
we so badly need. Instead of going
about with a begging bowl in our hand,
why do not we ask people to come
here and spend money in this country?

Sir, the people who come here un-
doubtedly enjoy their visit to India
because they enjoy the local colour,
they enjoy looking at our natural
beautiful sceneries, they enjov looking
at our natura] beautiful sceneries, they
enjoy looking at our ancieni and histo-
rical buildings and they enjoy our
culture. At the same time, they go
back dissatisfieq with the arrange-
ments that we have made for them.
They are the people who advertise to
their friends and relatives abroad. We
are judged by what they say about the
arrangements here.

It may be said that Rs. 40 crores is
not a big amocunt. When we are in
such a great need for foreign exchange,
we should explore every possible
source for earning foreign exchange.
We should tap every possible source,
however small the amount that it
brings in may be. For instance I was
recently in Europe. There I found to
my amazement, and jealousy as a mat-
ter of fact, that Thai silk was sold in
large quantities in the market. Not
only in England but in Europe and
America yards and yards of Thai silk
are imported by the people there for
their clothing and things like that.
Indian silk is far superior in quality.
If only something substantial was done
to export ndian silk in large quanti-
ties, that would have brought in a lot
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of foreign exchange. It may not be
crores and crores of rupees, but it
would have brought in quite a lot of
foreign exchange: We can easily do
it if only somebody would take the
trouble of going into the details of it
and finding out the needs of foreign
counrties.

I feel Sir, that our Trade Commis-
sioners abroad are not really doing
their job properly. It is the duty of
our trade representatives abroad to
find out what are the things that we
can export to those countries. I know,
for example, that in one foreign coun-
try—I1 do not want to mention the
namc because I do not want to get
anybody into trouble—one dress manu-
facturer wanted to order from India
vards and yards of raw silk and other
varieties of silk. When he approached
the Trade Commissioner of this coun-
try there, he got such a negative reply,
such a discouraging reply that he drop-
ped the idea of getting it from India.
He was given the impression that
Indians were trying to discourage the
exports of their goods instead of try-
ing to encourage them.

Having said this much about foreign
exchange, I would like to touch upon
one or two aspects of the Plan. Many
hon. Members have spoken about the
shortfalls in the Third Five Year Plan
on the economic basis. I would like
to look at it from another point of
view. The Plan has also fallen short
in its objective so far as education is
concerned. After all, when we pre-
pared this Plan, whom did we plan
for? We were planning for the future
of India. But it seems to me that we
take such a lot of interest in the tech-
nical side and also in the economic
side—of course, they are very very
necessary—that we forget to think as
to whom we have planned for. Who
are the people for whom we have plan-
ned? Sir, the most important invest-
ment that we have in this country is
the future citizens of India, the child-
ren of India. Therefore, we must give
to these children all over India the
right kind of care, the right kind of
food and the right kind of health faci-
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lities, no matter who they may be.
Statistics show that there is a consi-
derable increase in the number of
schools and school-going children in
this country. There are more and
more schools coming up in this coun-
try. This is a very good thing, because
it would solve the problem of illite-
racy. But it raises a very important
problem and that is the problem of
adequate teachers. I know that many
many institutions have been started to
train the teachers who are to teach
these small children. But it is not eno-
ugh if they have the requisite qualifi-
cations or the degrees. To Le able to
teach these small children they must
be really good teachers. I know this is
a matter under the State Government,
but I would =arnestly request the
Union Government to impress on the
State Governments that tney should be
very very careful in selecting the tea-
chers who are to teach the small child-
ren. They are our future citizens, and
all this Plan and our being in this
House etc., is all because of them.

There is one uother thing. I find
that in India cach State Government
has itc own policy with regard to edu-
cation for children. I think there
should be a uniform policy. As you
know, in Gujarat recewtly they intro-
duced a law by which English is not
taught till the eighth standard. The
result of this would be that the boys
and girls of Gujarat will not have ade-
quate knowledge of English to take
higher examinations. For instance, the
U.P.S.C. examination are conducted in
English. Even though the candidates
can now answer in Hindi also, there
are few Gujarati boys and girls who
are so good in Hindi. Therefore, there
must be a uniform policy for education
in India. We find that in some parts of
India the students are more backward
than in other parts. Therefore, until
Hindi replaces English completely,
English must be given proper impor-
tance in all the States.

Another reason why I am pleading
for uniformity in the policy of aur
education is that it will help to build
up national integrity in this countrv.
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As you will agree, our children have
to be taught to be Indians first tefore
being taught to be regional. minded.
What 1 mean is, the Bengali children,
the Gujarati children, the, Madrasi
children and others have all to be
taught that they are Indian subjects.
If there is a sort of cementing force
like education or a language in which
they can communicate then I think it
will go a long way. I am not saying
that the regional languages should not
be encouraged. In fact, I have come
trom Bengal, and I think it would be
a very sad day if the Bengali children
are not able to read and appreciate the
wonderful literature in Bengali. What
I am saying is that a uniform policy
of education and language will act as
a cementing force.

There is one tring which I thmnk is
very dangerous and very wrong. I
find that politics is creeping into the
lives of school-going children. This is
not correct. This js absolutely wrong
and this should not be encouraged.
Indian children must be brought up to
be Indian citizens first. They should
not have any party affiliations. They
have got nothing to do with the poli-
tical life of our country. They must
be kept free from politics unlil they
come up to an age when they are able
to make up their minds for themselves
whether they wunt to go in for politics,
whether they want to join any party,
whether they want to have any political
affiliations. They must be able to
decide whether they want to have any
party affiliations or remain as ordinary
citizens. After all, there are so many
in this country who do not belong to
any political party. At the recent
elections T was really disgusted to find
that little children were made to shout
party slogans, carry party flags etc.
Sometimes they were used to make a
crowd when somebody was speaking
and enough people were not there.
All this is very wrong.

Sir, I hope you will excuse me for
expressing my view-points on the
Plan. After all, everybody has been
talking of the economic aspect of the
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Plan. But, as I said, these children
are very very important for us, and
we must-plan with great care for their
health and for their education.

That is all, Sir, that I have to say.
1 only want to conclude by saying
that many of us feel that those who
are responsible for planning scem to
have forgotten one thing, that the
Plan is for the people and the people
are not for the Plan.

Shrimati Sharda Mukerjee (Ratna-
giri): Mr. Deputy-Speaker, Sir, Shri
Nath Pai’s motion says: “This House
takes note of the serious shortfall..”
On this point I would like to submit
my difference of opinion. I think that
the Plan is an integrated whole &nd,
therefore, the success or failure in
individual sectors in themselves can-
not really be judged. We must judge
the attempt of the Government to
carry out the Plan as a whole. Our
main objective is to raise the living
standards of our people, the 450 mil-
lion people, to give them equal oppor-
tunities for education, for employ-
ment, for medical care, upbringing of
the young etc.

The Plan is a strategy, an econo-
mic strategy, for India’s future deve-
lopment. It is strategy to make the
best and maximum possible use of
our resources of land, man-power,
capital and natural resources. Xow-
ever, there are some limiting factors
which are inherent in our country, in
our people, which we must take into
account. There are certain social, re-
ligices and traditional conventions
and beliefs which we have to admit.
There is also the fact that, for some
reason, perhaps due to long Yyears of
subjugation, perhaps because our land
is beautiful and the climate is good,
we are not capable of producing the
same output of work as we find in
other countries. The output per man-
hour of work here fis less than, for in-
stance, in a country like Japan. So,
when we make national plans, when
we take into account certain condi-
tions, we must also realise that the
plan cannot be worked out in every
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detail. There are certain constraints,
certain pressures, economic constraints
and political constraints. Just as :n
life every wish cannot be satisfied, so
in a Plan every target cannot be reac-
ed. So, I would say that the Planning
Commission and the Government have
achieved much, though I would also
say that they have much to achieve.
There are some essential tnings, things
which are sine qua non for our eco-
momic progress, things like steel,
cament, coal, power, reliable com-
munications etc. which we must take
into account because they are esséfi-

tial for our plan and for our tuture‘

economic development.

Now I come to the progress of the
Plan. The first year of the Plan has
gone by and we admit, judging by
the performance, that the aggregate
of 30 per cent increase in national in-
come at the end of the Third Plan
will probably not be reached. We
also admit the serious situation of
our external balances, the lack of co-
ordination which has brought about
eonfusion in transport, coal and power,
that our agricultural production, which
should have increased at the rate of
eight per cent. has increased only by
three per cent, that there are serious
short-falls in production of cotton
where while in 1960-61 we had a pro-
duction of 54 lakhs of bales, in 1961-62
the production is only 40 lakhs bales
and that the production of foodgrains
has not made the progress we expected
of that. But to the credit of the Gov-
ernment one can say that it has pro-
vided wider educational facilities,
there has been an industrial expansion
and that there have been subsiantial
increases in the installed capacity of
several important industries like alu-
minium, industrial machinery electri-
cal equipment, fertilizers heavy che-
micals and cement.

Here I would like to say that while
we are concentrating on rapid indus-
trialisation, we are forgetting our
rural economy. 85 per cent. of our
population lives in rural districts.
There are 500,000 villages and only
about 15 per cent. of the population
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lives in urban areas. Therefore, it is
of utmost importance to improve the
living standards of the people in
rural areas. I further maictain that
the industrial progress is in metro-
politan areas and that this progress
will in no way provide any kind of
economic progress for the hinterland,
nor solve our employment problem.
Here I would like to give certain
figures. During the last ten years we
have had an’increase of 50 per cent.
in our industrial output. Whereas in
1950 only 6.5 per cent. of our national
income came from industry, in 1960
about 9:1 per cent. of our national
income came from industry. But what
happened to our agriculture? Where-
as in 1950 about 50 per cent. of our
national income was from agriculture,
in 1960 only 496 per cent. was
from agriculture. Ang this in spite
of the fact that 85 per cent. of
our people live in rural areas. Here
I would like to point out as I have no-
later figures available with me. In
1950 while 2.6 per cent. of the labour
force was in industry, 72 per cent.
were engaged in agriculture. Fur-
ther, industries have gz tendency to
grow round metropolitan areas like
Bombay, Madras and Calcutta. So,
they neither absorb the labour force
of the surrounding districts nor do
they provide economic progress for
the surrounding areas. Industriat
development, unless it is previously
balanced by economic development of
the rural areas, will not provide an
all-round improvement in the living
standards.

How are we to do this? Greater
industrialisation, I do not think, is
the answer for it will pot re-
duce the hardship of the aver-
ageman. In fact, it is estimated
that with the annua) population
growth of two per cent, in 1965 un-
employment will rcach 28 million.
Therefore, in order to improve rural
economy, we must improve our agri-
culture. But agriculture by itself
cannot provide a decent standard of
living if the per capita output is not
high enough. In India the ratio of
land per capita is low and the method
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of agriculture is uneconomic. There-
fore, the farmer has no surplus from
his agricultural income to exchange
his agricultural goods for his consu-
mer needs. So, if we want to improve
his lot, we must provide small indus-
tries in rural areas. By that I do not
mean cottage industries, because I do
not think that cotlage industries in
themselves are an answer; I mean in-
dustries like foot-wear or consumer
articles which he uses. This has been
tried in Japan where 25 per cent. of
the total production from technical
industries comes from small indus-
tries. Therefore, unless we have
decentralisation of industries so that
the industries grow in the rural areas,
I am afraid that mere large-scale in-
dustrialisation will in no way solve
“our unemployment problem, nor raise
the standard of living of the masses.
Since the farmers are the chief con-
sumers, unless their income level is
raised, unless economic and industrial
development is provided for them,
industrialisation cannot automatically
raise their standard of living.

Even if the Third Plan is worked
out in every detail which it seems fis
not likely at this stage, I do not think
that the unemployment problem can
be solved. I am afraid, we rather
have a tendency for following the pat-
tern which prevails in Europe and
America, but in Europe manpower is
at a premium and therefore they re-
quire mechanised industries for future
standardisation and automation. In
our country our main problem is to
provide enough employment and un-
less we provide some kind of ccono-
mic growth in the rural areas, just
industrialisation will not be of any
help.

I am glad to hear that the Rural
Industries Planning Committee which
had been set up a few months ago
has taken on about 46 areas and is
going to look into this so as to do
something about the development of
small industries in the rural areas.

It is my sad experience to see: that
-around Bombav which is a big indus-
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trial centre benefits of the Plan hardly
reach the people. They have no gom-
munications. Employment is non-
existent. Agricultural return is very
little. I am afraid, the people there
resent the obvious and unjust dis-
parities. They resent the jack of em-
ployment opportunities when they
compare their lives with those of the
city-dwellers. I do not know what
the dnswer is for this imbalance bet-
ween the rural and urban areas. I
am not an economist, I am afraid. But
the Planning Commission is assisted by
many experts and technical people and
can find out a solution for this. My
commonsense point of view tells me
that until you improve the living con-
ditions in the rural areas there can
be no progress for the country and
for the people as a whole.

Next I come to the resources for the
Plan. Here I fhink the States must
realise their responsibilities :cgard-
ing the raising of resources and must
also avoid inter-State jealousies. Whe-
ther economic conditions and local re-
sources justify it or not, every State
wants to hdve a big industry. The
policy of the Planning Commission, I
believe, is that in backward areas
where it is uneconomic they will still
go out of their way to provide a big
industry. My point is that big indus-
tries in themselves are no solution at
all. We must concentrate on smaller
industries. That is probably the anly
way by which we can bring up the
living standards of the people in the
rural areas.

Regarding exports, the target is
Rs. 1400 crores at the end of the
Fourth Plan. It does not seem im-
possible. It has been done in such
counfries as Yugoslavia, Japan and
a good many of the Western countries
over a period of a decade. But our
total exports instead of going up have
gone down. In 1969 it was Rs. 729
crores and in 1961 it was only Rs. 623
crores. As against that our imports
have gone up. One salient fact is
that while the world trade has been
expanding, India’s exports have been
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stagnant. About this I quote the Plan-
ning Commission itself:—

“In terms of volume, exports were
higher in the Second Plan by 9 per
cent; but this was not fully reflected
in larger export earnings on ac-
count of less favourable unit values,
It may be added that dJuring this
decade, while total world export
trade doubled, India’s share declined
from 2.1 per cent. in 1950 to 1.1
per cent in 1960.”

I am sorry, this was quoted earlier
oR.

The reason for our not being able
to compete in the world market, I
feel, is that some new competitors
have come info the field. In jute we
have Pakistan to cope with, in lac
Thailand and in tea East Africa and
Ceylon. They have increased their
share in the UK market. In manga-
nese ore also we have lost in the world
market. We depend on export where
world trade is expanding only slowly.
Also, domestic consumption is fast
catching up with praduction. There-
fore we have less to export. Nearly
half of our exports stil] consist of
three traditionai staples, namely,
tea, cotton textiles and jute.
Therefore I suggest that there should
be some change in our export poiicy.
Unless we go in for some revolution-
ary changes in our export trade, 7 mm
afraid, we will et be able to con.pcie
in the world market. Not only must
we export at a lower price but we
must also increass the quantity. Iron
ore, coffee, fish, vegetable oils ard in-
visible exports, like, tourism, as Her
Hinghness Maharani Gayatri Devi
suggested. would be very good. [ feel
that we must overhaul our Pian znd
we must be more realistic about our
social and economic conditions. We
are liable to be very idealisiic in our
wotions. We mwust remember that we
are an agcicultural country. We must
first of alt improve and rationalise
agriculture, encourage small industrieg
in rural areas ana decentralise indus-
trialisation. Secondly, we must in-
crease our export trade.
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In conclusion, I would like to say
that we are not only a rural society
but that there is also in us. wgrained
traditionalism and some very olg and
rigid socal customs which we cannot
escape from. We must keep this in
mind. We must also remember that
the people are much more politically
awakened today than they were a
decade ago, They are weil aware of
their rights and privileges, Large-
scale unemployment is very risky
Government can no longer evade their
responsibility and can no longer afford
economic ill-successes.

It is suggested that we need not
have a plan because we do not keep
to a plan. I am afraid, I cannot agree
with this because a plan at least gives
us®some clear ideas. Ke know our
aims and objects and even if we do
not achieve those objects we can con-
sider where, how and why we have
gone wrong. An unplanned economy is
like an uncharted voyage, uncertain
of direction and uncertain of destina-
tion:

With these words I do commend the
effort that the Planning Commission:
and the Government are making. I
also realise the difficulties that they
face. With this I support the Plan.

Shri Kashi Ram Gupta (Alwar):
Mr. Deputy-Speaker. Sir, this time I
have decided to speak in English
because I want to bring to the notice
of my brothers and sisters from the
South the fact that sometimes their
attitude towards Hindi in this House
is not upto the mark. Whenever an
hon. Minister tries to speak in Hindi,
they try to put a check upon him. It
means that they may allow we ordi-
nary Members to speak in Hindi but
they do not like that an hon. Minister
should speak in Hindi. If these things
go on. 1 am afraid, Hindi can never
come up to the level of English in
this House. That is the reason why
I have decided to speak today in-
English.
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Shri S. M. Banerjee: Why is the
hon. Member speaking in English?

Shri Kashi Ram Gupta: I am speak-
ing in English, in order that I may be
understood by ‘those who are from the
south, and who complain that the
Hindi speaking people are not under-
-standable to them.

Now, I come to the main points. I
think that for the successful imple-
mentation of the Plan, five conditions
should be necessary. The first is
clean and efficient administration; the
second is a thorough analysis of the
factors that are expected to govern
the implementation of the Plan with
particular care about the hurdles to
‘be met with. The third is avoidance
of political use of the Plan and its
proper implementation. The fourth
is that the ways and means of imple-
mentation of the Plan should go to
strengthen the integration of the
country rather than its disintegration.
And the fifth is that false motions
should not be there in the minds of
the leaders.

I could give one or two examples
about each. So far as the question
of clean and efficient administration
is  concerned, everybody in this
House should admit that it is far below
normal. We have had past experienc-
es and recent experiences as well. In
the past, there has been the Bhakra-
Nangal scandal of engineers and so
on and so forth. Only recently, we
had the scandal about the Rajasthan
Canal material. Although our Prime
Minister often says that corruption is
at the bottom and not at the top, we
have already emphasised it more
than once that corruption is all round.
So long as corruption is there, the
implementation of the Plan must be
facing difficulties. So, I would re-
quest the hon. Minister to see how
far he can tackle this point.

The second point is about the
‘analysis of the various factors. I
might quote the example of cotton
‘and oilseeds, It is said that the
-vagaries of weather are there. Natu-
rally, this is the most important
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item to be taken into consideration.
And if this has not been taken into
consideration, where then can we say
that we have actually thought of the
factors governing cotton production
and oilseeds production? Cotton pro-
duction is at its brink; on the one
side, while this thing is going on, om
the other side, sugar production has
gone up, but the consumption is not
there, and we are facing the difficulties
of exporting it. Naturally, within
three years, we have failed to plam
the balance between the two, and neo
argument can satisfy us on this point.

The third thing is about the means
of strengthening the integration of
the country. It may not be strictly
relevant here, but 1 think that if we
see the far-reaching effect of cer-
tain things going on in India, we
must admit that we have not thought
of the effect of that on the Plans.
From the south, a movement has
started. There are hon. Members in
this House who say that the south is
to be separated from India, although
at the present moment, they are not
here in the House. That is what the
DMK people say. They say that the
southern culture is different, and they
have nothing in common with us.
They also say that if we fail to give
them independence, they will go to
the UNO. This is the position. We
may laugh at them now. One day, we
were laughing at the people who were
demanding Pakistan. They were in
the minority at that time. It those
people who are to day in a minority
become a majority tomorrow, what
will happen to the whole Plan? The
whole will be upset. So, I have
thought of bringing this also to the
notice of the Minister of Planning,
although he may not be directly com-
cerned with this.

Then comes a false notion. The
other day, on 15th August, the hon.
Prime Minister in his speech on the
Red Fort said that the life expecta-
tion of the people of India had
increased because people were having
good food. This reason does not hold
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good anywhere. The life expectation
has increased because there have
been other steps taken for preserving
the health of the people, like checking
epidemics etc.

Shri Sham Lal Saraf (Jammu and
Kashmir): He did not say good food
alone, but something more,

Shri Kashi Ram Gupta: No, Sir.
The main thing was good food alone.
Good food, I may say, is far from the
reach of the poor people in this
country. It may be within the reach
of Members here, in the sense that
they get pure ghee here, but it is far
from the reach of the people in the
villages and cities, far from the reach
of the people here. Even the offi-
cers I think do not get good food
even if they pay much for it. Other-
wise, why was there so much hue and
cry the other day about adulteration
and so on?

Now I come to the targets. First I
take coal, and the transport problem.
This very morning we were told that
coal production last year had not
been even as much as that of the
previous year.

15.57 hrs.
[SHrT MULcHAND DUBE in the Chair]

At the same time, the transport prob-
lem has become more acute, As I
have mentioned earlier, when we do
not visualise what factors govern the
whole problem from the beginning,
these things come about. We had
fixed a target of two million tons to
be carried by ships. That has totally
failed. The reasons are not given now.
They say that the vessels were not
available, or the shipping charges are
very high. More than one reason is
given for that, but could they not
visualise it earlier? They ought to
have visualised the whole thing. Now
they are trying another thing, to
carry it by road and then by river
to Allahabad, 700 tons a day they say.
1 am unable to understand how these

tit-bit methods can go to solve the

problem.
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Then about the rail transport itself,
50 per cent of the whole transport
system of the railway is used for our
steel plants. On the one side, our
demand for coal is increasing they
say, but we do not know where and
in what sector the increase is. Whe-
ther it is a planned or an unplanned
increase in demand we have to ascer-
tain. There are no figures given for
that,

Then we say that furnace oil should
be used in areas near the sea. Former-
ly, shipping was to be used, now fur-
nace oil is to be used. I fail to under-
stand how it can replace coal all of
a sudden in so many factories.

Last of all, I say there is no co-
ordination between these steps at
all. If there had been co-ordination,
the difficulty of transport would not
have been as acute as it is.

Now, Sir, I come to the agricultural
side. The other day I read in the
papers that in UP. last year 108
crore maunds of sugarcane was pro-
duced as against about 99 crore
maunds the previous year, but the
yield was much less than that of the
previous year. It means that instead
of increasing the per-acre yield of
sugarcane, we have failed and it has
decreased. If this is the position, it
naturally means that the acreage
under sugarcane cannot be easily
reduced. Otherwise, there will be a
shortfall in the production target of
sugar, So, we are badly failing in
our targets on the agricultural side
also.

As pointed out by Shri Dhebar,
animal husbandry and the agricul-
tural side of the rural area is more
or less neglected in comparison with
what we are doing for industries.

So far as rural industries are con-
cerned, 1 may frankly say, and it may
not be liked very much that it is a
big hoax played on the people. We
have seen how the Khadi Commis-
sion has been working the village
industries schemes in the villages, for
the last 15 years. There has been no
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evaluation of it. If an evaluation is
made, we will cut a very sorry figure
indeed. Now, comes the addition,
the rural industries programme, Un-
less we materially and basically
change our concept of rural industries
we may not have any rural industry
in the rural areas at all. I do not
know what are the classifications.
This is a very simple question that
should have been dealt with; but it
has not been done.

16 hrs.

Production of khadi has been going
on in the same old way  New spin-
ning devices have not been invented
nor are they being allowed to be
invented because of the iaxation
question and excise duty and all that.
All these factors are there. Hence, I
say the rural industries programme is
nothing but a slogan and a hoax. It
will prove so if we go on like this.

They are creating department after
department, a Central department, a
State department, a department at
the district level and so on. But the
mdustries are not to be found any-
where.

They have tried to have surveys
of 46 areas. I do not know what
these surveys mean. These surveys
should have been carried out much
earlier than now. The rural areas
have been there. As Gandhiji said,
people live mostly in the villages and
they must be looked after first.: Why
this survey after such a long time?
The hon. Minister himself is a Sar-
vodaya man and he must have done
it long before.

About power, The Rihand project
is there. Five generators have been
set up and only one is being used and
4 are not being used. They say that
transmission lines have not, as yet
been, drawn up. If this is the way
of planning, I do not know how we
can use any other word for waste.

Coming to the question of roads, on
the ong side, we are building up our
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roads and extending them and hav-
ing new roads. On the other side,
we are totally neglecting them.
Everybody knows that if there is a
road constructed, there must be bitu-
men treatment after 2 or 3 years.
Thousands of miles of roads must be
there where traffic is going on and
where roads are becoming waste
because there is no bitumen treat-
ment.

I will give yvou a nearer example.
There is a 20-mile road in Rajasthan;
8 miles of it have not bitumenned.
And, that does not find a place in the
Third Five Year Plan. The result is
that every year Rs. 25,000 are being
spent from the pockets of the poor by
way of increase in motor fares
because this is used for purchasing
tyres. On the one hand Rs. 25,000 is
coming from the pockets of the poor
people, the passengers of buses, and,
on the other, foreign exchange is
being lost. These tyres which should
have been used for other purposes are
being used for this because of this
malady.

Then, after 5 years these roads will
have to be reconstructed. Anyway,
Rs. 2 lakhs extra would be spent by
way of new construction. But now
there is this waste. What else can be
a more glaring example of misuse
and unplanned way of working?

Then, I come to the problem of
Rajasthan. My colleagues from
Rajasthan here must be knowing that
Rajasthan is in a very peculiar posi-
tion at present. I may say that we
are rather going back here. The
Plan may be curtailed by about Rs. 50
crores. This is the latest information.
Why? Because there have been over-
drawals there. Why was this allow-
ed and on what basis? Simply because
a political issue was there? As I
have already mentioned they wanted
the election to be fought and if they
had not done that they could not
have formed the Government. Inspite
of spending so much of overdraft,
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they have shown such a poor perfor-
mance of the Government acting
there. But for that, I think the Gov-
ernment would not have been formed
there, That is the position in Rajas-
than. Everywhere there is going to
be a cut. Unemployment is increas-
ing. Why was such a Plan formulat-
e©d when the resources were not
there? The Planning Commission has
to look into these things, if a State
‘Government does a thing in the wrong
way.

Lastly, the people’s car episode is
there. For the last so many years
we have been told that a people’s
car was coming up for the ordinary
people. They say that foreign ex-
change is available and the foreign
firm is available. But steel is not
available and raw materials are not
-available with us and so we cannot
give priority. Having done so much
propaganda earlier, we decide to
drop it. Does it bring a good name
to us? What will that firm think?
*They had done the best they could;
they offered the best terms. This is
glaring example of bad planning.

About employment in the rural
areas, I may frankly say that the
methods that have been adopted till
now do not at all give any employ-
ment to those people, whatever
appears on paper. It mostly lead to
corruption because the statistics shown
are not correct; they are more or less
false. I have also to lay stress on
the proper functioning of the politi-
cal party in power. Unfortunately, I
‘have examples where the party uses
the Plan for its own purpose. In my
own district rural electrification was
done that was not provided for in
the Plan—from areas where two
ministers were fighting the election.
Both were defeated; that is another
matter. But they took electricity to
their areas without caring for the
results of the Plan as a whole; no-
‘body questioned them about it.

Shri Ansar Harvani (Bisauli): It
continues even after their defeat.

1611 (Ai) LSD—S.
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Shri Kashi Ram Gupta: It is more
or less forsaken now the same speed
is not there.

Fixing the targets of fulfilling them
does not mean that the Plan is suc-
cessful; it is successful only when it
gives results. Common people do
not realise that they are getting any
benefit of the Plans, There is the
glaring instance of electricity failure
in Delhi. That has led every one to
the conclusion that there has been no
planning so far as Delhi is concerned.
That is, we must remember, the
capital city. The transformer plant
here is owned by the Punjab Govern-
ment and we cannot say anything
about it. We have to depend upon
them. The inter-State link is also
there. If that is the fate of a Plan
for the capital city of Delhi, what to
say. of rural areas? Dr. Rao referred
to these things and his whole speech
resulted in one thing: there are so
many gaps in the Plan. He is an
experienced hand; and he himself
points out these gaps. So, our plan-
ning is defective to a very large
extent. If we examine these things,
or, if an examiner is there to examine
these things, I do not think he will
gave more than a third division mark
for all this planning. So, if we
require a second or a first division,
the implementation of these plans
should be very practical.

With these words, I close.

Shri K. C. Pant (Naini Tal): Mr.
Chairman, Sir, we have before us a
subject which is of great interest not
only to hon. Members of this House
but to a very big audience outside.
The third Plan is already a year and
a half old and there are nearly three
and a half years to go. The country
is anxious to know how it is progres-
sing and what its ultimate size and
shape is going to be like.

The hon. Member, Shri Indrajit
Gupta and the hon, Member who
spoke before me had a few hard

things to say about the way in which
our Plan targets are formulated. I
need hardly say that planning is a
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continuous exercise which has to
take into account numerous variables
over some of which the planners
themselves do not have complete
conirol. As such there is nothing
like a perfect plan with immutable
targets, It is true, on the other hand,
that if targets tend to be too wide of
the mark, they lose all meaning and
sanctity. So, the Plan targets have to
be formulated with great care
and scientific objectivity and
after taking into account all
relevant factors. This is so obvious
that I was greatly surprised to find
the hon. Member, Shri Nath Pai, say-
ing in the course of his speech that the
shortfalls and failures of the second
Plan were not taken into account
while formulating the third Plan.

It is true that all the 1960-61 figures
contained in the tables of the third
Plan document relate not to actual
performance but to Plan targets. The
reason for that is abvious: that the
plan document was prepared two
years before the end of the second
Plan. Once the secondq Plan came to
an end both its successes and failures
were laid bare and there was no ques-
tion of ignoring the shortcomings of
the second Plan. However, I would
submit that at that stage the plan-
ners were faced with a very difficult
choice whether to scale down the Plan
targets in order to accommodate the
failures of the second Plan or to pro-
ceed on the assumption that with grea-
ter effort and the gathering momentum
of the third Plan, the backlog of the
second Plan would be made up in the
course of the third Plan. In my hum-
ble opinion, the compulsions of the
economic situation did not permit any
scaling down of the third Plan tar-
gets at that stage. The colossal prob-
lem of  unemployment, the high rate
of increase of population, the rising
aspirations of the people, the grow-
ing demands of defence and, above
all, the need to maintain a steadily
spiralling tempo of development dic-
tated a rapid and sizeable growth in
the economy. It is against this back-
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ground that we have to view the for-
mulation of the targets of the third
Five Year Plan.

I am glad that the hon. Member,
Shri Nath Pai, also stated categorically
that he did not consider the third
Plan to be overambitious. In fact, he
expressed himself strongly against any
pruning of Plan targets. This would
lead one to expect that he considers:
the targets to be within reach. How-
ever, he goes on to contradict to him-~
self by casting doubts on the feasibi-
lity of attaining those very targets.

It appears that Shri Nath Pai's
doubts stem from the modest perfor-
mance in the first year of the third
Plan. He may or may not be right
in drawing the conclusions that he
did, but I would like to point out that
all our plans started slowly and they
picked up the momentum only as they
progressed. The first Plan, for instance,
did not really get into its stride be-
fore the middle of the Plan period,
whereas the second Plan reached its
peak in its fourth and fifth years.
Even so, I would not like to under-
play the serious difficulties which
are now confronting the Plan,

The results of the first year of the
third Plan have been frankly disap-
pointing. Agricultural production has
gone up by 1'6 per cent as against the
target of 6 per cent. National income
has increased by about 3 per cent as
against the target of 6 per cent. The
problems of coal, transport and power
have proved to be difficult nuts to
crack, thereby casting a shadow of un-
certainty upon the future. With no
final decision about the Bokaro steel
plant and with no orders placed for the
expansion of two of the three steel
plants, the outlook on steel is also
rather bleak. his is a matter for
concern, because shortage of steel will
have a widespread effect on the
Plan.

Another regrettable factor is that
despite the setback in agricultural tar-
gets, the target of nitrogenous fertili-
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sers in the third Plan has been reduced
from 800,000 tons to 650,000 tons
whereas the demand at the end of the
Plan period is estimated at one mil-
lion tons. It has to be examined very
carefully how far this reduction is
going to effect the attainment of our
agricultural targets.

Along with heavy industry, agricul-
ture constitutes the back-bone of this
thirg Plan. It is a matter of gratifi-
cation that we are now concentrating
on cash crops like oil-seeds and cotton.
This is indicative of the fact that we
have confidence that we have aiready
got over the hump in the matter of
food production. As regards cotton,
there are certain varieties—the long
staple variety—which we have not
been able to manufacture in adequate
quantity in this country so far and for
which crores of rupees of foreign ex-
change have to be spent every year. I
understand after talking with those
who are experts and who know, that
a part of this foreign exchange—20 to
30 per cent—can be saved if the long
staple cotton is substituted in part
by synthetic fibre to be manufactured
inside this country.

1 now come back to the main
question raised by Shri Nath Pai, i.e.
whether or not the third Plan targets
are going to be reached. I heard the
Minister very carefully this morning
and I have gone through many of the
pronouncements of his colleagues in
recent months. It is becoming in-
creasingly clear from official pro-
nouncements that there are going to
be certain targets which are not going
to be reached in the course of the
third Plan. That has got to be accep-
ted and we find ourselves in a similar
position as the one which existed in
the second year of the second Plan.
Once again we have to drawup a list
of priorities and fashion out the core
of the Plan.

I now turn, briefly, to the matter of
implementation, which is really the
most important matter. The Gov-
ernment is constantly seized of this
problem, and there have been seve-
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ral recent announcements of useful
measures which have been taken or
are to be taken. To my mind, the
basic task before us is to create a
burning sense of urgency at all levels
in the machinery entrusted with the
implementation of the Plan. Un-
fortunately, this cannot be done
merely by appealing to patriotic
sentiment. An element of ruthless-
ness must enter into the method and
manner with which we deal with
matters like inefficiency, corruptinn
and failure to deliver the goods.
Both the State and society must react
with greater vigour against those wro,
whatever their field of activity or
position in life, act in a manner which
is prejudicial to the public good.

Sir, there is another aspect of
implementation on which I wish to
touch very briefly. Another test of
a good administrative set-up which
is necessary for implementing the
Plan is the speed with which it reacts
or responds to a crisis or emergency.
The other day, Shri T. T. Krishnama-
chari, our Minister without Portfolio,
mentioned the need for having some-
thing like the control room at a
factory as the nerve centre of the plan-
ning apparatus. That idea appealed
to me very much, and I would wish
that such a control room did exist,
though not like one of the control
rooms in the railway yards at the
moment. But, judging from the fact
that out of Rs. 1,150 crores of foreign
aid that was available to us during
the Second Plan period as much as
Rs. 350 crores were allowed to spill
over into the Third Plan, one does n~t
think that any such control room
exists at the moment.

4082

Now I wish to touch, briefly, on
certain aspects connected with the
Plan which, to my mind, deserve
attention. One aspect which is com-
ing increasingly and, if I may say so,
menacingly, to the fore is that under
the pressure of having to find ever
larger resources for financing suc-
ceeding Five Year Plans the States
are casting their eyes on re-
sources which so far had been within
the firm angd unchallenged grip of
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the Central Government. Assam, for
instance, put its foot down in the
matter of oil royalties. Now Bengal
is seeking to establish its claim over
coal deposits lying within its area. I
do not wish to comment on the merits
of these cases, one of which is pending
before the Supreme Court. More-
over, in case there is any apprehen-
sion, I have every  sympathy for
Bengal and Assam which have many
problems of their own. But I fee]
strongly that at this moment, at this
stage in our development, the reins
of the economy must be firmly in the
grasp of the Centre, particularly in
view of the centrifugal forces that
are putting at the States.

Another aspect of the same problem
is the manner in which the States
canvass for the location of industrial
units within their boundaries.
few among the States scruple to use
political pressure to influence deci-
sions which should be based purely on
techno-economic considerations. Take
the case of the policy decision of the
Government to lacate one fertilizer
faciory in very State. I fail to under-
stand the principle behind this policy,
and I do not know how it can be
justified on techno-economic grounds.
It would be an unbelievable coinci-
dence if every State in India were to
offer identical techno-economic advan-
tages for the location of fertilizer
units. It is far more scientific " to
locate large giant fertilizer units at
Places which offer the maximum
techno-economic advantages and to
locate smaller fertilizor mixing units
within agronomical zones which can
take into consideration the soil, crops,
rainfall etc. hese smaller units could
manufacture tailor-made combinations
of fertilizers to cater to the specific
and particular needs of the zones
within which they were located. In
my- humble opinion, this would serve
the long-range interests both of the
farmers and of the country very much
more than the present arrangement.

Having said all this, I would like to
add that though one may criticise one
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aspect of the Plan or the other, I think
it is not proper to create an atmos-
phere of scepticism about the whole
Plan in general. These Five Year
Plans are very much more than mas-
ses of statistics or collections of
projects. They have, in fact, come to
symbolise the faith of the people in
the future of India. It would be no
exaggeration to say that the Five
Year Plans have saved democracy in
this country. It is no secret that
though democracy has taken firm
roots in India, it has passed through
periods of acute public scepticism
particularly when China announced
its era of leap forward and Pakistan
in the first flush of military dictator-
ship, trumpted its success in curbing
prices and anti-social activities. But
the success of the Five Year Plan has
sustained and strengthened the faith
and belief of the people in the pro-

cess of planning and in democracy
itself.

In the end, I would like to say that
to the people of India the Third Plan
is a charter of hope, of promise, of
fulfilment; it represents the concerted
and unbending will of the nation to
march forward with courage, with
dedication, with determination and
with perserverance to achieve its che-
rished and chosen goal.

With these words, I support the mo-
tion standing in the name of my hon.
friend, Shri Morarka, and I thank you
for giving me this opportunity.

st swmER e (faeik)
TaIfy wgEY, qdE SEaNia S &
TS ARAY W F WA T ¥ @
¥ T FOF GEATT T AT F g
# [T T g | g a9 N R
& 9 agm TR g @ a B
ug%mmlgr%ﬁsﬁm’tﬁgﬁatq
FER F AT F QA F g
& 1 @Y ¢ a8 99 TiEt ¥ faae FT
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T A AR AR weoar @
&1 oo 7 @ @ g e
get foat safer o wiEt 9 B ax
T I FR AT qE IaT FT w4
|} | afs S TR @ gafs awEs
Tt W@ A W we A § fr
@ a9l ¥ xR R Wi @
ST W ag T W A G F g
o @ 3} F g F v ot i
o= #1 faww a7 st safeg
T AR TNAT S g9 W A
1 A T 17 fF gk A 9 0w aga
T AW A § @aAT & | afAw S
gfaamd ok saeaT @ AT ¥
TR I G E @ FT I
¥ afat # owwr fawar wfee faaey
et # 5 qw 3w ¥ wiw

T I St A oy w ¥ we
e g A8 A% ? fF fadw quaia
TIEAT ¥ g7 ¥ AT A I
¥ fau foaft denr fmif @ @
39 R 5 o 99 ¥ aww a9 &Y o
qI i AeET § it gw ¥ 3
gerr fraffa a1 § 3fm o=t ok
L AT A § I Ay
HAET FT A F37 & fag St gw &
T I T IW F A wH qweT
faeft & 9= w1 O A o § fr
T Gl A ¥ ot gw owa
fuifa oo a5 = o= @
# fer-afa-feT agdt =it 8, ot gwray
&!ﬁamigmif‘ma’gaaémw
T & SAEA | IR w9 s
W fF g 3§ e @
AT ST TG A W o7 WO,
9 FT TF TgT AT IR0 33 § 5
TR wod Aferssl #, o faswex
T faer #, 5w &Y iyt @7 gduy
A ERT ST WY, AW Mg &
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TR QR AR T o §s
ngwﬁﬁsg&rargt@g.
T TFI T Afawt A g
/T 1 T I R o g 2w
TS N W a gz sfeq fy
¥ AWt Y AYefor faey $t awar
TG TR ®T AR FA St o7
| g

W& TF TH=AT AT g g, @
qmmmﬁr&awugmmg
ﬁrﬁaﬁmﬁmamgwaﬁw
49T T A AT T R E S
3T TG o @ R o g g
T T T S B oow gt ¥ Ay
AT F AR T N A e
T & 1 TR A F OF T a1 & o
FT &, GO TR 1 HR e e
ﬁaﬁzﬁ‘wlmﬁrvﬁ,ww
T AT E, @ F wwn W g fe
3 ¥ o St i A
T & & I At ¥ e ¥
SR T qH=T T & | I Wy
AT X 70 el § ) v
TER FHARE 7wy 7 aowe i
qwmgnmmwﬁwwaggﬁ-
T Y arrd &, w7 ¥ wmeg
F waE § aaf e g faer
W R aF T dw o onk
AR RS o g—
R} 99 ¥ AR " @ oqoy
W 2 o ¥ fafi Ry
#Foft wE @

TR & AU e wem ak
forga e A 5= @ F sy @7 ey
TIFET FAT WA F ) F uw oy
ﬁﬁaﬁa%mwg,ﬁqﬁ
RGIRIE EESE I E IR E
zﬁ?ﬁ-rwfwl%rmg‘ﬁﬁgﬁgqu
fawmﬁwﬁa:‘r&a’r%ﬁrq&rm
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(= s Tre]
& FTeIHaT gt &, @ fasm A7 w6
IR ¥ ARy T fEw g & &
frwrera &, forg &7 aform gz T & f5
gfe =1, fow F1 farm gar =fen,
Uy gy qEr g fAw qar & 0 oW
g | A ger § 65 oy dErem wk
faga wamem # OF AT AR,
FifF g A1 FT I9F @Y FT ATW-
Far ag & 1

= g e W dwfas w9-
I HATHG] F qAF AT QA T
X @A FI AEEHAT G g, HIfF
T F GG @ faug E 1 9T ¥
Y A G F 1O ITH FratAEar
g AR Fm Ay g A g 2 1

g aF AW HATAY MY qf@gq
qAE FT FEH g, IJAN HAEH
T IAEA F A famr gEa
8 AR 9§ IARA Y ATS FA A1
gt # 1 faely afufa & s foe
& oY, 3§ | 31 39 F 39 AR §¥F
fear a1 fF of@gm F o & s fawm
T 8, a8 SANN F A9 AT 6l
g | e ¥ faar § fF oafk
I HATET AR afEgq wEAea w@y
A o F fear oF, @ w=ar 2

Y TFR gEEfaFFE AR gEar
AT YR F FATEA F TF g &
M1 1 gt Jg7 o fawfem @
&7 s fadm | AIq At R FF
qUAT Y AT AGT AT W -
Famt & sufera &, Fgr wamae ® of
wifea §

warafa oft, & gg 0 fRdaw s
arRar § &5 an 7 waw dfqura & st
% oY f dmg at § g woe AT #
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HIAT FRIETR T FLET | A6 Fg7 AT
Fr1 fF 99 wwa gAR mfeasl §
S afear Y, 57 w9 4T AT 9
WE I A ag 2 a9 aF
SAIT FT FA TG A WOET FoAgr
g, 3 &7 fawm W) sl w0
g ufes gwoar T8 faar @y
ot IR o fev A g & &F mR
qfsordad FT9eX q, T T e
T AE TAT AT AL T AT &R A
AR ¥ g qieA I gl & oo
8, % gfeasr aeet w1 & 0F, fog
ag gamn a1 § 5 wal § a9 g
W aAE o gy & 1 Ay qfewr
At ¥ gt g€ & | 79 Wy & Fary
fs fFan wia a5 3@ ofeasr a1 og
FLH J AT IS A | O F ST
T AT # FAAT FT FTOFTR FA BT
T[T FEAT g, A A AwE faw ww ¥
fefr & fag & 7Y &, afew § &g
WA F Nemed #1 fY g=1 @ar
g1 & =Ean g fr gam 3 F1 FRER
AT WA WTeT ® agr AifEe #HiK
I9 & farm &1 W § MNT waw<
frer =nfgd 1+ gamfa ofr, smo aF
T @R TR FT FEA FTOATANT &
fe dfgam T §9F gAR afcqost
g Y afasar &, galw ¥ a8 afesar
WA AR wferewt ¥ fga =T%0 §
= F1 ofomm 78 & fv fag aifas
AT ¥ gH A a9 A0 &, A g7 IT AV
Iq FfEFar ¥ a9 @ FE F fag
IIT TE & |

™ F g § AN 3] F Afaw T
¥ fawar ¥ §9 e FFA AEAT E
AT g7 A& GE@T $T D ar a7
®E e gaim & 5 gar 3w a0
far afrar T wr g 1 59 & fag
o fFr oy & gfew samaa ¥ g,
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TR faam F g AR ogEr 5=
faramri & g, ¥ s+ qF gw waT
g ¥ Afas wT #1397 339 F fAC
IT WEAET H® & A SO,
faq wEAET & gAfw § 07 gun
qEat A, R EEE #R &=l q,
T 2T FT Afaw T IAT IST @T 471,
qq T FW AT AGAHT FT QU
HT AT FL TET | qg WEAT § "
W & g # famm s
wqfa | W9 W F D W H TG
MFgana & FTamag fs M
TR | ¥ A A Tifedar Tgdr
ST Y "I sfeasar § gATT W
HR R ¥ g o1 @ g, fom
qfomm o7 § fF ois /@ § AR
T 3 gFTL A TAF JaAT A @
g, fo & 01 gardy AoEd Ear
JHT TG g qET § |

g T Al fd guaw FeeEr
Y THT 39 41T FT 4T F G
wifFmaafed @ §
I q< 58 s fadeor <& | o a1
W =W A9 aT fa $T Q@ 9, 99
g g feafa Y fF 0 whw, 18R
FY FHTT N TN qIE § TGS
HT ¥.6 9T AR AL F}gEAT
1 a1 gearg § ag (R & @, &/fs
e ¥ qgx € .4 Fr afg @ T
oY | AT AR FT FAT 39 gEH
% 7g & fo diedr Ao § g § d
sfawa a% afg ¥ Fa) ) FE T
A IS AT A& & | fwT F 3
1 eqT fooAT ST § o, 99 e
¥ avfe TEIT AT § WX AT AT FI
FME TAE NS HF AT WA
et & afe & ot &, oy 7 afoms
7g g & o e ¥ F frman AR
waw o Wt geaafe ¥ wfearat
# g5 9 § e afs @ aary
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F FAr IS GHT 59 1T FT g
gl <@, A AR 99 #T  F WM AT
Fafoorms g o § | gufed & =mEar
g f& gty d9-aata g & Fei-
fagd &% ¥ 99 79 gW 9 A o7
iR § faviz & fw g owedl #§
afg &1 frgr s TF gFT T

gt T afEgA-gfaam a1 awEr
g &Y aga s faonly afafy & o=
w97 #T Seora fwar & 5 SIvRn &
FEET AR afEgT gl & faeas
¥ oomw ¥ ao-Aw g g ) 3w &
ofoor ag & fF g9 W & SAqeA
T Y A 93aT @ #IX SaesHl
3 oY ez &7 wraaT et & 1 ges
A g W F A & FAT A AT
FY S A giaar TG forefr 1| IaTRT
qT 39 & TATE 92T @AIEF 97 |
ESEIEC I S A A Ol o g
98,000 FUT ®WF FW a1 fasr
F g B, TEfE g€ F | Qe Uoo
s wE A, wElq @ AN §
™ s wg § 3¢ st # afg
T AT R E | A A F ¢ sfema
# 3feg = afagaglaaT o s
T W@ AR wfd W o
g I § 3 gfwa & afg
FO T @ &, @ @rarfaw g fe afe
agrgfaaEt § s wfwa #r afg
Y =fed | AFT T AR A Y
AT ST &7 g, S99 A I A
7z Sd g1 & fF aw &7 9% av
IR 7 TG = fean & F e e
¥ F TR AT 4 gad glaemii
F faea) fFam om@, IfET qEr F
gra afEgd AR sssafeEgs &
gfaamt #1 9 =W Jd fear wmr
3 @ wwwar g 5 o g® dveen ®
£ T T A qfear w A€, @
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o = § & f5 @ &9 o) 9
T |

wrara # frafa #ifa & @y
¥ oft 39 fadiw w7 ¥ wWhd wg
atear g fF 285053 § fowo TR
wd & g g, wfFw 9w § §
FIq o FAT T T FWAY T
=TT g | & ag frdew w7 9gar
§fs 97 oA [ A o
T ST T AR § W W u®
TR & R ST & gfe ¥ oam
W F GEA B HE A I 9, A
g fau ag sewaw & fF aee &
& Faer T w=T Ay A F1 wE
&2, fo ¥ gurr 3w w9 4 93 @er
B ¥ g9 gy 9% HT I9 *1 37 faww
¥ qommelt A g 9% 1 W gfe

gm0 I ag & 5 owwmw Afa
71 foq wag g fawif & @
faaicer & 9@ ow @ &€ far @9
Iq FT ST T FT fgar w1 ;i
T g & 5 owaw Aift Ay gw ¥

gre F WY 99 ¥ gq=@rd wfama

F w7 AfFT = wfaEw
@ weT ¥ AR R oW wo9w
¥ gue 3 997 i R} feea
F g ¥ qar feaEl § oA ¥
WF@TW”%Q‘%"TI&W Ty
et off fa & ar¢ § W9 T @ &
g AT T 9r

AU qHGeT HT ITERR F HIX
¥ I gn AR U A HaEE &9
& *geT 9TgaT § | T IF GFH
§5 &1 @ §, 99 A GWIR W F)
Y Y FY FE w1 G qur fada
¥ fod @ =mw & 5 F e
TR g7 AT 8, 99 H GE gAT
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285 TF FARr §% ¥ IAmt 9T
foy FIT TIAT HIT 3T SR IHT
a7 | §F 98%3 TF 43 FUS v
3 ¥ AR &9 # geyEr @, Gar
faemg frar wmam & 1 5w 1 afomy
g & fF sve mls T I ¥
AT W T wfyw Tomn A
3 gxErg AT 97 A 999 g ag
F49 3 FUT I3 A9 w4lq ¥ qfagd
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@ & T AT AT # dEr wa 3
faq & w7 g Fw gl § wwE
5 1% afguar@ ™ adl gem

wgt qF 9 FT @ g, g
qeaiiy qoEr § g fHowm Ovar Tar
2 % 9 w30 I AT F FAEA F
BRI W grAr Tifed 1 afwT |y
¥ wdra Tar giar g fr W § oseeY
TH FIAS T FT 99 gH A LT 7@ ,
11T & IIFNY ST FT SR g9 ey
e arfsd ar, ofw & seron #
WSl ¥d agiAr wIEd 4T, T OEA T
g@ | § 17 gw agd 33 T @}
2 § 7 a1 ox % TanwiAs A
THT § WAT {97 g a4 g gy
N, w7 A 2w W wdn
QU HIGA g1 | 37 Fvqeq § § fqdgT
A A g F ogm oo ¥ Ay
9Ty ofy HEae oIt 73w
wAAT AN F TEaT g T g o o)
7z 787 § 7 T & Aea ¥ g
FLEH NI § SATRAT § ST FAT F
T g £ z9 wEEl gx fAET e
afF Wl 9% oW IR T gew
g ST% {97 g7 %1 faew &7 & #OX
27 FY TF @ET O W IR FaT
GRT W gEIC W W qWT &7 wE



4093 Motions re:

FEr AT § T 9T F ST AT £
AT 0 "I 9 3T iR FT 93
T AT TAT g9 AT AT A
39 19 &1 At g, 7% g ganataw
EN T §991 (I aff 7 a%7 § 1
B9 F T T F § Q) @A oy
AT F 5 gl faac gy
g 2@ ar 5 awdwr ¥ g g
T THEAF @) #1 fAeaR 5w
e 1 35 ANt F wE a8 a9

X R der g3 e AR gAY

#1 faraq &3 937 5 qumafas |t
1 5am us fEife oo & wfas
g FT WiEF ) gmR A F Faw
a1 g1 @ % foger axg ant § &0 &Y
TFT F, T F w9l 51 Foraar faa
AT =ried at, s faww T g
&\ = g 5 5@ wve g o fadw
T T )

Tty S, ¢fy @t @ o
# FF T 9w F OUF MR agA
ATARAF AT AT 3 JTAA TEAT AT |
MY AR o St fRw ¥ @ 4 fEwer
qTEl ST A FeTl A A FF qHEAT
&Ry ORI A §IRT Tl 99 A
A A JA FT AT FT FATT HIR
qEA TET, ®eA AT HT AIAEZ J
A gg IFR T IY g @
a3 Wi SFAEAT ¥ OAEAT Hi €Y
g1 AT &1 TET §, AT qg A7 74T
arEr v oY 6 agdr @1 @)
35 & 72f OA1 A 2 7% T 7 FmAr
2, 99 & AT T TR F F3 (T6i2
FT ¥ foq & 94 # AT AT <l T
@ T | EHTT §ART § F 7R O
ST IO Y & T AFIR A T F
forg T g1 3T T q F7 FALC AT
§ gF ¥ gur g 1 e R
5 F F7 37 F g R fEW
= 7 @ar @ ogen ! afE R
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FET T Y T &Y A AN gAFAATE
sAafa § T R ) at gard
W osEsaT § ag @few @t oA
AR g gEEE S F fowwr g
STAR, A 6 g7 & § $1E ot 7@ Trgar
g wfad ag W= W 3
T @A AT AT @79, o9y
A 9 GF WME AU FaraAr
H®T A K TEA A E FFogm wud
AT TEAT F W gTET @Al
A §, A T qARATAET LeiErcy
¥ I 3x fagaw #3, A 23 quwar-
Tt qEfa 93 felt swe # ahe-
I WG | GO F ¥ A7 gH e
FA AT, FF F ST FH F A
=ifed, a§ TF @0 & fauw g
form & & o T wmear g

T F F qE F7 FT A9 9y
1 qACT FIA E F g v
TG W @I &, 39 % oA g
Ffenar & 919 g o A & HqrA-
[HAT § |

Shri S. M. Banerjee: Sir, I heard the
speech, so eloquently delivered by
my hon. friend, Shri Morarka. He
has practically supported every aspect
of the Plan and criticised the very
wording of the motion brought for-
ward by my hon. friend, Shri Nath
Pai.

I am a supporter of the Plan and I
know that the success of the Plan
should be there and we should do our
best to see that the Plans succeed. A
careful perusal of the First Five Year
Plan, the Second Five Year Plan and,
now the Third Five Year Plan, will
reveal that much of the things which
were promised during the Plans have
not been achieved. I do not want to
tire the House by mentioning the same
statistics which have been mentioned
either against certain achievements of
the Plan or for the achievements of
the Plan. After all, I view the entire
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thing from the viewpoint of the com-
mon man.

What is the feeling which is preva-
lent in the mind of the common man?
‘What does he think when he is taxed
to the bcne and is asked to pay more
and more taxes, either by the Centre
or by the State Government or even
by some corporation or municipality in
the name of planning?

An agitation is going on in most of
the States against additional taxation.
1t 'may be said in this House by the
ruling party that this agitation has
been started by those who belong to
the Opposition parties and those par-
ties do not want the ruling party to
succeed. But a careful study of the
taxation proposals of the Punjab Gov-
ernment or of any other State Govern-
ment will clearly reveal that this
taxation was not necessary at all. .

The question may arise, ‘What will
happen to the Plan?’ After all the
‘Centre cannot give more money to the
State) Goverrmments for their own
plans. And, naturally, the State
Governments have to augment their
resources and, in order to do so, tax
the poor people.

What has happened in the Punjab
in the name of taxation, in the name
of planning? A new tax has been
levied there called the profession tax.
I do not know how they could possi-
bly justify this taxation. A question
was put in this House to the Planning
Minister whether he had any consul-
tation with the State Chief Ministers
or the Finance Ministers and whether
some advice was given to the State
Ministers to levy this taxation or to
have additional taxation. Sir, I put
a question to the hon. Minister whe-
ther there is strict opposition to these
taxation proposals or the taxes levied
by the State Governments and whether
the Central Government proposed to
hold another meeting of the Chief
Ministers to know R

Shri A, N. Vidyalankar (Hoshiar-
pur): This is a State matter and a
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State matter cannot be discussed here.
The State is independent to levy taxes. "

Shri S. M. Banerjee: Probably, the
hon. Member was not here when this
question was asked. The Deputy Min-
ister replied to this question. I am
simply ‘mentioning what was answer-
ed in this House. I am not mention-
ing about a State subject at all. A
conference of the Chiet Ministers of
all the States was held here in Delhi
and the Planning Minister also attend-
ed it. There, the taxation proposals
were discussed. I am only referring
to a question which I put whaiter a
similar meeting would be held to dis-
cuss why there was so much agita-
tion in the various States. The hon.
Minister replied that this is not the
intention of Government. The agita-
tion is there. I do not want to tell
the House about it. My hon. friend
Shri Nandaji for whom I have the
greatest regard because he is a sane
planner is laughing, and he says .
that there is no opposition. There is
opposition.

Shri Nanda: I have been misunder-
stood. I said that we want tax re-
venues for the Plan.

Shri S. M. Banerjee: But the ques-
tion is whether the money realised
from the people has been utilised cor-
rectly or not, whether the Plan is
made for the people or the people for
the Plan, whether the standard of life
of those people who are taxed has
gone up or not. These are basic ques-
tions which we have to answer when
we go out to the people. It is said
that the standard of life of the com-
mon people has gone up: statistics
show that a man who was getting Rs.
I before now gets Rs. 1'5, and so his
purchasing capacity has gone up. But
in this House only the wholesale prices
are quoted. I do not think even a
Minister, much less a common man,
or a Member of Parliament purchases
things at wholesale rates. I have
never seen a common man purchasing
five maunds of wheat or rice; we
generally buy in seers or kilos. Now,
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it was admitted by the hon. Deputy
Food and Agriculture Minister, Shri
Thomas, that the difference between
wholesale and retail prices was about
Rs. 2 per maund; that was the mini-
mum; in certain places it was about
Rs. 4-5, Rs. 3 can be taken as the
average. Why is this difference?
Government has miserably failed to
check the soaring prices and it is said
that in an developing economy that
wili be the position. Who is going
to check the prices? When we de-
mand a price stabilisation committee
to check the prices and to assess the
situ~tion properly, that is denied and
no such com~ittee is appointed. If the
Plan has to succeed the workers have
to give their best. But whether it is
the Pay Commission or the wage
boards for the industrial workers, they
do not at a.l consider the realities of
life. T am still quoting that figure and
I shall go on quoting that figure as
long as I am in this House or even
outside: I am yet to see any rural or
urban area in this country where 32
ounces of commodities can be got for
56 nP. That is what the Pay Com-
mission has given to its employees;
that is what is given to the textile
worker and the sugar worker and the
‘bank employee. Their reports are all
based on that wrong statistics of 56
nP: that was given by one eminent
economist Dr. Patwardhan. What does
it get? 15 ounces of wheat or rice,
three ounces of pulses, four ounces
of millet, six ounces milk, 1.5 ounces
of sugar or gur, 1.5 ounces of ghee
and butter and one ounce of ground-
nut. If I go to any shop and say to
him: This is the Pay Commission’s
formula and so please give me 32
ounces of commodities for 56 nP, I am
sure he will hand me over to the
police saying that I am a mad man,
The Pay Commission’s recommenda-
tions have unfortunately become a
bible for the wage boards and other
people. It planning has to succeed in
this country and if the worker has to
give his best for that purpose, this
formula has to be changed. Let us
accept the minimum wage agreed to
by the 15th Labour Conference: that
the worker has a right to live: that
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the people who work should have a
place in society. Tell them frankly and
fairly “You are entitled to so ‘:nuch
money, but we are unable to pay.”
I can understand that frankness; I can
understand that honesty. But in the
name of planning, a section of the
people should not be wronged.

The question about extravagance
arises. What has happened in this
country? In Punjab, where Rs. 8
crores are being levied as additional
taxation, in Chandigarh itself I have
seen that a lake has been constructed
at a cost of Rs. 18 lakhs. That amount
could have been spent on the construc-
tion of houses for Harijans on whom
a levy has been imposed now. As a
result of this, there is going to be
a division among Harijans and non-
Harijans, and that goes against the
canons of justice and secularism. That
should not be done at all. But this
extravagance is there.

Then, take the question of foreign
exchange. What is happening? I had
a balance-sheet with me. That would
show what the company previously
known as the Nationa] Jute Company
was doing. They are exporting jute
goods, or rather, jute carpets. Jute
carpets have a great market in the
United States. Under-invoicing is
going on. When they are caught and
fined, immediately, orders are issued
from the Central Government to the
effect that the jute goods should be
allowed to go! I saw the balance-
sheet and I was surprised to see that
when the sale was about Rs. 1.5 crores,
the profit was about Rs. 2 laksh. Then,
when the sale rose from Rs. 1} crores
to Rs. 2 crores odd, the profit was
Rs. 13 lakhy. But when the sale went
up to Rs. 6 crores, the loss was Rs.
6 lakhs! This is surprising. When
these goods are being sent, under-
invoicing is continuing in this coun-
try. The powerful IJMA is powerful
enough to check the customs officers.
I have in my possession several cases
which will reveal what this ITMA is
doing and what these jute magnates
are doing, and because of underin-
voicing they are saving money.
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What about foreign assets? What
is happening in this country when this
country is short of foreign exchange?
‘When jute has become a good foreign
exchange earner, under-invoicing is
going on. I request the hon. Prime
Minister and the hon. Finance Minis-
ter to see to this and also see that
underinvolvicing is checkeq and the
people are punished heavily.

17 hrs,

A question was asked in this House
about the Mahalanobis Committee.
Also, on the issue of licences, a perti-
nent question was asked by me. I
wanted to know how many licences
were issued during 1961 and how
'many of them were issued to a parti-
cular group known as Birla group. The
hon. Minister, Shri Kanungo, said, “I
have no information”. Then, another
question was asked by another hon.
Member. 1 think it was Shri Morarka
—I do not remember. The question
was whether there was a concen-
tration of income or not. The hon.
Minister, Shri Kanungo, - said, “No.”
I raised a point of order and said that
the Planning Minister admitted in this
House in his own sweet, nice way
that there is something wrong and
there is some concentration. If there
was no concentration of wealth in the
hands of a few people, there was no
need of appointing a committee and
asking Mr. Mahalanobis or anybody
else to see to it. One Minister says
there is no concentration. In the
matter of licences, I want to know
whether it is a fact that a secret letter
has been sent by the Planning Com-
mission to the Commerce and Indus-
try Ministry that all those people who
do not fulfil the conditions and who
have been issued licences should be
given show-cause notices. I think on
the 28th—2 or 3 days after—licences
are going to be issued. I want that
complete details should be laid on the
Table of the House showing how many
houses have got licences. My infor-
mation is, more than 60 per cent of
the licences are issued to some groups
of houses. If licences are issued to
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ffsome groups, does that not indicate
Pthat there is concentration and there
is bound to be concentration which
,‘.wﬂl defeat our concept of socialism,
© as we envisage in our country? I
. would like to know all these details.

In the end, I would once again as-
sure the Planning Minister and
through him the Prime Minister that
we, on behalf of the working class,
will do our best to help this coun-
try . ..

Shri Bhagwat Jha Azad (Bhagal-"
pur): We also represent the working
class. (Interruptions.).

Shri S. M. Banerjee: I do not say
you do not represent the working
class, All of wus, including Shri
Bhagwat Jha Azad and Shrimati
Renuka Ray, represent the working
class.

Shri Bhagwat Jha Azad: The Con-
gress Party represents the working
class.

Shri S. M. Banerjee: The Congress
Party does represent the working
class, but I am afraid they do mnot
represent the working class in Kanpur.

Otherwise, a man likc m2 could not
have secured the highest vote in
Kanpur.

I wish to assure the Minister that
the working class is out to help the
planning in this country. The work-
ing class is going to defeat the ideas
put forward by the Swatantra Party
or by communal organisations who
are out to sabotage our Plan. But at
the same time, we do not want butter
on both sides; we want at least a
hot meal every day. If that is as-
sured to the working class, I am
sure the Plan will succeed in this

country.

17.03 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Monday,
August, 27, 1962/Bhadra 5 1884
(Saka).
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